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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been autho
rised by the Committee, present tms Ninety-Fifth Report of the 
Estimates Committee on action taken by Government ,on the recom .. 
mendations contained in the Sixty-Ninth Report of Estimates Com
mittee (Fifth Lok Sabha) on the Planning Commission-Develop
ment of Backward Areas. 

2. The Sixty-Ninth Report. of Estimates Committee (Fifth Lok 
Sabha) was presented to Lok Sabha on the 20th December, 1974. 
Government furnished their replies inrlicating action taken or pro
posed to be taken on the recommendations contained in the Report 
on the 15th July, 30th July, 1st October, 19th November, 1975, 20th 
January and 29th March, 1976. The replies were examined by Study 
Group 'F' of the Estimates Committee (1975-76) at their sitting held 
'on the 29th March, 1976. 

3. The draft Report was adopted by the Estimates Committee 
(1975-76) on the 6th April, 1976. 

4. The Report has been divided into the following Chapters:

I. Report; 

II. Recommendations which have been accepted by Govern
ment; 

III. Recommendations which the Committee do not desire to 
pursue in view of Government's replies; 

IV. Recommenctations in respect of which replies of Government 
have not been accepted by the Committee; 

V. Recommendations in respect of which fina\ rell\\es ot Gov
ernment are still awaited. 

5. An analysis of the action taken by Government on the recom
mendations contained in the Sixty-Ninth Report of Estimates Com
mittee (Fifth Lok Sabha) is given in Appendix II. It would be 
observed therefrom that out of 103 recommendations made in the 
Report, 65 recommendations i.e. 63.1 per cent have been accepted by 

(vii) 



(viii) 

Government. The Committee do not desire to pursue 15 recom
mendations i.e. 14.5 per cent in view of Government's replies. The 
Committee have not accepted the replies of Government in respect 
of 13 recommendations i.e. 12.6 per cent. Final replies of Govern
ment to 10 recommendations i.e. 9.8 per cent have not yet been fur
nished to the Committee. 

NEW DELHI; 

April 23. 1976. 
--=----,-=-=-:--~-Baisakha 3, 1898 (S). 

R. K. SINHA, 

Chairman, 
Estimates Committee~ 



CHAPTER I 

REPORT 

Strategy for development of Backward Areas 

Recommendation (S. No.7-Para. 2.4) 

1. In paragraph 2.4 of their 64th Report (Fifth Lok Sabha) the 
Estimates Committee had noted with regret that even after 27 years 
of Independence and completion of four Five Year Plans, Govern
ment had not finalised their strategy for the development of back-
ward a,reas. The Committee found to their dismay that the Com
mittee on the Backward Areas which was constituted as far back 
as October, 1972 to evolve a strategy for development of backward 
areas had yet to give its formal report. In the opinion of the Com
mittee the fact that some strategy for development of backward
areas had been outlined in the Fifth Plan did not and could not make 
up for the lack of a considered report which was to be given by that 
Committee. They had, therefore, urged that the Committee on 
Backward Areas should finalise their recommendations without 
furtheT delay and make the report available to Parliament at the 
earliest. The Committee had also desired Government to refine 
their strategy for the development of backward areas in the light of 
the report of the Committee on Backward Areas and the experience 
gathered in the field as well as the approach set out in the Fifth Plan 
document. 

2. In their reply furnished in November, 1975, Government have 
stated that in pursuance of the recommendation made by the Esti
mates Committee the work on the Report of the Committee on 
Backward Areas was expedited. It has been added that the report 
is now being drafted and is likely to be finalised shortly and that it 
would be made available to the Estimates COIlUT'ittee when finalised. 

3. The Committee are unhappy at the inordinate delay in finalis
ing the report of the Committee on Backward Areas which was 
constituted as far back as October, 1972. They feel that the report 
should have been presented well in time to enable Government to 
refine their strategy for the development of backward !areas during 
the Fifth Plan period. It is a matter of regret thatinspite of the 
recommendation of the Committee made in December, 1974 to ex
pedite the finalisation of the report, it is still in the drafting stage~ 
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The Committee would urge Government to take effective measures 
.to ensure that no further delay occurs in the finalisation and sub
mission of this Report. The Committee would also like to be in-
formed of the action taken by Government on the report of this 
Committee within a period of three months. 

Industrial Potential SUTvey 

Recommendation (S. No. 31-Para. 2.55) 

4. In paragraph 2.55 of their 69th Report (5th Lok Sabha), the 
-'Estimates Commi,ttee had observed that out of the industrial projects 
recommended in the survey only 28 projects involving a capital cost 
of Rs. 175 crores had been implemented or were under implementa
tion, while 15 projects involving an estimated cost of Rs. 285 cror,eIs 
were under consideration of the financial institutions for financial 
assistance. The Committee did not appreciate the delay in proces
-sing the 15 pending applications for proj.ects when it was the prime 
need of the backward areas that industrial units should be establish
ed there without delay. They had urged that not only ~ tight time 
schedule for the processing of the proposals for industrial projects in 
the backward areas should be laid down, but a central agency should 
be nominated to see that it was adhered to and that a regular report 
was submitted to Government at the highest level to obviate any 
procedural delays holding up progress. 

5. In reply, Government have stated that the processing of ap
plications for assistance depends upon a, number of factors like na
ture of industry, complexity and size of project, the quality of the 
project reports submitted by promoters, techno-economic viability 
of the projects, the time taken by promoters in supplying informa
tion and obtaining Government clearances, inspection of sites etc. 
It has been added 1:hat since the IDBI monitors periodically the pro
gress of identified projects and keeps the Ministry of Industry and 
Civil Supplies informed about it, nomination of a Central agency to 
ensure speedy implementation of the projects does not seem to be 
necessary. 

6. The Committee are doubtful whether periodical monitoring of 
the progress of identified projects by IDBI would be as effective in 
eliminating the procedural delays bolding up the progress as the 
machinery the Committee had in view. The Committee feel that 
even though the processing of applications for assistance to set up 
Industries in the backward areas depended upon a number of factors 
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as enumerated in the preeeding paragraph, there is need to mrm
mise the delays at various stages of processing by .laying down a 
time-bound programme and streamlining the procedure. The Com
mittee reiterate their earlier recommendation that a time-bound 
programme for the processing of such applications should be laid 
down and a Central agency should be nominated to ensure that it is 
adhered to. The Committee would also like to emphasise the desit"; 
ability of submitting a regular report to Government at the highest 
level to obviate delays in the iJDpiementation Of the projects. 

7. The Committee would also like to emphasise the desirability of 
finalising the 15 pending applications for projects involving an esti
mated outlay of Ks. 285 crores, without further loss of time. 

Setting up of Indust!ries in Backward A1'eas 

Recommendation (S. No. 51-Para. 2.104) 

8. In paragraph 2.104 of their 69th Report, the Committee had 
recommended that, as in the case of Tribal and Hill Areas, measures 
should be taken to earmark funds for the dev'elopment of other back
ward areas also particularly for the a!'eas like Eastern U.P., Bundel
khand, Dandakaranya which were homogenous units and for whil;h 
the Task Force/Study Teams had already recommended specific 
strategies for development. 

9. In reply, Government haye stated that unlike the sub-plans for 
the Hill and Tribal areas, no special Central assistance is being pro
vided for other backward areas including Eastern Uttar Pradesh, 
Bundelkhand and Dandakaranya. They have added that earmarking 
of funds for these areas is therefore, not presently contemplated. 

10. The Committee are of the opinion that with a view to tackle 
the problem of backwardBess in the country and to remove the 
regional imbalances in the development of backward areas, it is 
necessary to earmark funds to ensure . that the developmental 
activities in. those areas are not hampered due to lack of 
central assistance. This is all the more necessary in view of the 
specific strategies recommended by the Task Force/Teams for the 
development of backward areas, particularly for the areas like East
ern U.P., Bundelkhand and Dandakaranya. The Committee there
fore, reiterate their earlier recommendation that steps should be 
taken for the earmarking of funds for the development of backward 
areas as has been done in the case of Tribal and Hill &teas. 
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Tribal Sub-Plans and Pe.ople's par~icipation, in Developmental ... 4.cti-
vities 

Recommendation (S. No. 6O-Paras, 3.52 & 3.53) 

11. In paragraphs 3.52 and 3.53 of their 69th Report, the, Commit
tee had observed that with an expe'rience of more than 20 years in 
undertaking development schemes for tribals, Government shQ.uld 
have evolved the strategy and approach for tribal development well 
before the commencement of the Fifth Plan so that no time was lost 
in launching the schemes meant for implementation during the Fifth 
Plan .. The Committee had desired the Central/State Departmentsl 
agencies concerned and the Planning Commission to, finalise the 
Tribal Sub-Plans before the end of the financial year 1974-75 with 
full and active association of the people's representatives SO that 
these could be implemented at least from the second year of the Fifth 
Plan period. 

12. In reply, Government have stated that in spite of 24 years of 
experience in planning pI\')cess, it has been observed that adequate 
organisational base for undertaking area-based programmes was yet 
to be developed in the States. Recognising these lacunae, several 
measures have been initiated for correcting them. As regards the 
finalisation of the sub-Plans, Gover1lI!lent have stated that since the 
area-based programme involved collection of detailed data for pro
ject formulation and other work connected therewith, '.it could 'not be 
possible to finalise all the sub-Plans in 1974-75. Efforts were, how
ever, being made to finalise them as early as possible. 

13. The Committee are unhappy: to note that even though the 
financial year 1975-76 is coming to a close, the Tribal Sub-Plans which 
were required to be finalised by the end of the financial year 1974-75 
are yet to be completed The Committee have no doubt that with 
proper planning, initiative arid effective coordination at all levels, the 
time taken in the collection of detailed data for project formulation 
and other work connected therewith could have been minimised to 
a considerable extent. The Committee are of the view that unless 
these plans are finalised and taunched for implementation without 
further loss of time, the Fifth Plan objectives would not be achieved. 
The Committee would like to emphasise that concerted efforts should 
be made to collect the necessary data required according to a time
bound programme and to finalise the plans expeditiously so that these 
could be launched for implementation during the Plan period. The 
Committee also reiterate that while drawing up the sub-Plans, fUll 
participation and association of the people's representatives shoul. 
be ensured. 
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14. The Committee .are surprised to note that in spite of Z4 years 
of experience in planning process, no measures were taken earlier to 
develop adequate organisational base for undertaking area-based 
programmes in the States. This again goes to show lack of proper 
appreciation and seriousness on the part of the authorities concerned. 
The Committee hope that the measures now initiated by Government 
will rectify the lacunae. 

Dandakaranya 

Recommendation (S. No. 95-Paras 4.'80 to 4.83) 

15. lIn paragraphs 4.80-4.83 of their 69th Report the Committee 
had expressed concern that the Task Force on Dandakaranya set 
up by the Planning Commission as far back as June, 1972, was still 
in the process of finalising its report. The Committee were also 
surprised to note that at the time of setting up the Task Force, no 
time limit was laid down for the submission of its report. The Com
mittee had observed that this reflected the casual manner in which 
the development of Dandakaranya was dealt with by the authori
ties concerned. 

16. In their reply, Government have stated that the report on 
the perspective plan of Dandakaranya Region prepared by the 
Town and Country Planning Organisation is being considered by the 
Task Force and that the finalisation of the recommendations of the 
Task Force would take some more time. 

17. Government in their earlier written note included in the 
69th Report (5th Lok Sabha) had stated that the Task Force had 
constituted sub-groups to make assessment and potential of the re
gions to prepare development plans covering the period of Fifth 
Plan as well as a perspective of 10 to 15 years. 

18. The Committee are unhappy to note that the Task Force set 
up by the Planning Commission as far back as 1972 for the regional 
development of Dandakaranya has yet to finalise its report and 
that it will take Some more time before the report is finalised. It 
is surprising that it should have taken more than three years to 
complete the work assigned to the Task Force. 

19. It is noteworthy that by the time the report is finalised by 
the Task Force, two years of the Fifth Plan will have elapsed and 
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the objectives of the Dandakaranya development plan during the 
Plan period would become unaehievable. The Committee are led 
to the inevitable conclusion that not only finalisation of the report 
has been taken in a casual m,anner by the Task. Foree, Govem
~t have not taken concerted action for the implementation of 
~ recommendatioDs of t~ Conu:aittee. The Committee, while 
reiterating their earlier recommendation; would urge Government 
to take effective measures to ensure finalisation of the report by 
the Task Foree without further loss of time. The Committee 
would also like to be apprised of the suggestions made by the Task 
Foree and the action taken/proposed to be taken by Government 
thereon. 

Welfare Measures for persons engaged in unclean occupations 

Becommendations (S. Nos. 96 to 98-Paras 4.85. to 4.87) 
20. In paragraph 4.85 of their 69th Report the Committee while 

commenting on the working conditions of those engaged in un
clean occupations and the progress made in eradication of the 
abominable practice of carrylng night-soil as head load, had noted 
with regret that even after 27 years of Independence, the sweepers 
and scavengers continued to live in the most unhygienic, insani
tary and neglected conditions and the evil practice of carrying 
night soil as head load was still allowed to continue in the country. 
The Committee had suggested formulation of a time-bound pro
gramme for the eradication of this evil practice and imposition of 
a total ban on carrying night soil as head load by the end of the 
Fifth Plan through suitable legisation. Since the scheme of im
proving the working conditions of those engaged in unclean occupa
tions would be implemented as a centrally sponsored scheme with 
entire financial assistance by the Centre, the Committee consider
ed that it would not be difficult to ensure that the scheme was actu
ally implemented in letter and spirit. The Committee had also 
recommended that Government should announce their intention in 
this behalf immediately so that necessary action to provide alterna
tive means of carrying night soil by wheel barrows etc. could be 
completed by the authorities concerned in the meantime. 

21. In their reply Government have stated that since the whole 
sys1.em is based on improvement of urban sanitation and the pre
paredness of local bodies to assume adequate responsibilities in this 
regard, a time-bQund pITogramme to eradicate the practice of car
rying night-soil as head load is not possible. However, the State 
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Governments were advised to impose certain rules through legisla
tion in the matter as early as Third Five Year Plan period. In 
the Fifth Five Year Plan, a tentative allocation of Rs. 4.40 crores 
has been provided. A concrete programme is still under formula
tion and necessary sch~me would be prepared in the Central 
sector. ' t JTl i -:l' k 

22, The Committee note that the system of eradic~g the 
practice of carrying night soil as head load is based on improve
ment of urban sanitation. and the preparedness of loc~l bodies to as
sume adequate responsibilities in this regard. In view of the little 
progress made in bringing about improvement in the working condi
tions of sweepers and scavengers since the Second Plan when the 
scheme was launched, the Committee are convinced that unless a 
total ban is imposed through suitable legislation and a time-bound 
programme is formulated towards this end, eradication of this evil 
practice by the end of the Fifth Plan period will remain a distant 
goa~. The Committee reiterate their earlier recommendation that 
a time-bound programme should be formula-ted to eradicate this" 

, I 

evil practice. of carrying night soil as he!ld 'load and a total ban 
imposed by the end of the Fifth Plan through suitable legislation. 
The Committee' would also like to emphasise that Government 
should announce their intention in this behalf immediately so that 
action is initiated to provide alternative means of carrying night 
soil by wheel barrows etc., by the authorities concerned. 

23. Considering that it is imperative to improve the 4ving con
ditions of scavengers who are the neglected sections of the com
munity, the Estimates Committee in paragraph 4.86 of their 69th 
Report had suggested that Government should provide houses with 
modern amenities like water, electricity and improved sanitation 
to them as per time-bound programme by earmarking specific funds 
for the purpose so as to create a visible improvement in their liv
ing conditions. The Committee has also suggested that the owner
ship of these houses should not be dependent on the sweepers con
tinuing in the service of the Municipality but should become their 
property. 

24. The Planning Commission in their reply have stated that 
while steps are being taken to provide better housing facilities to 
the weaker sections of the community including the scavengers, a 
scheme of Environmental Improvement of slums has been included 
in the Fifth Plan under 1he National Programme of Minimum Needs 
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for prOVlSlOn of dwelling units and re-housing facilities to the 
slum-dwellers. It has also been stated that the Conference of 
State Ministers ~of Housing and Urban Development held in June 
1975 had recommended that the State Governments should be ad
vised to quantify in their Annual Plan allocations the ,amounts for 
housing for scheduled castes and scheduled tribes in the social hous
ing programme giving due consideration to their population, fixing 
the targets for providing these facilities in the Fifth Plan. Gov
€rnment have added that in view of this, it may not be necessary 
to earmark funds for the housing schemes for scavengers separately 
for the present. 

25. While the Committee note that steps are being taken to pro
vide housing facilities to the weaker sections of the society, includ
ing scavengers, and that the Conference of state Ministers of Hous
ing held in October, 1975 has also recommended that the State 
Governments should be advised to quantify in their Annual Plan 
allocations . the amounts for housing for Scheduled Castes and 
Scheduled Tribes in' the social housing programmes, they feel that 
in the absence 'of earmarking funds for the housing schemes for 
scavengers separately, the percentage of benefit derived by this 
section of the community would be negligible as compared to others 
and they would continue to remain as a neglected section of the 
community. To ensure that their conditions of living improve 
simultaneously with other weaker sections of the society, it is 
desirable to earmark funds separately for the purpose. The Com
mittee would, therefore, reiterate that funds should be earmarked 
to provide houses with modem amenities like water, electricity and 
improved sanitation to this section of the community as per time
bound programme, which should ultimately become their property. 

26. In paragraph 4.87 of their 69th Report, the Committee had 
<iesired that the progress made in the implementatIon of the above 
schemes should be included in the Annual Report of the Ministry 
{!oncerned for the information of Parliament. 

27. In their reply Government have stated that as no separate 
data is being maintained about the benefits being derived by the 
weaker sections 'of the community, including scavengers, under 
the various Social Housing Schemes, it is not proposed to give 
details about the benefits derived by them in the Annual Reports. 
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28. The Committee are surprised to note that no data is being 
maintained about the benefits being derived by the weaker sections 
under the various housing schemes. The Committee are of the 
view that maintenance of relevant data is an essential requirement 
to evaluate the progress made in the implementation of any scheme 
"and the targets achieved. While the Committee desire that imme
diate steps should be taken by the authorities concerned to rectify 
the lacuna, they reiterate that the progress made in the implementa
tion of the scheme for the weaker sections of the community should 
be included in the Annual Reports of the Ministry concerned f~ 
the information of Parliament. 

Role of Planning Commission and other Ministries and State 
Governments. 

Recommendation (SI. No. 99-Paras 5.6 to 5.9) 

29. In paragraphs 5.6-5.9 of their 69th Report the Committee 
had expressed the view that with the present divided responsi
bility due to multiplicity of agendes and lack of coordination both 
at the Centre and State levels, the programmes/schemes for the 
development of backward areas not only get unduly delayed but 
their costs also get inflated. The Committee had desired that a 
suitable machinery should be evolved for effective coordination of 
the various schemes/programmes for the development of these areas 
"so that progress made in their execution is closely watched and 
reviewed to facililtate timely remedial action in the interest of 

"speedier implementation of the plans. 

30. In their reply, Government have stated that while the various 
Central and State agencies and other institutions engaged in the 
development of backward areas are supposed to have defined the 
complementary roles as recorded by the Committee. it is the in
tention of Government to improve the degree of coordination for 
achieving be~ter results. It has been further stated that, keeping 
in mind the number and variety of agencies involved, unless an 
integrated area development approach is adopted, the required 
coordination would be difficult to achieve. lIt has been added that 
the sub-plans for hill and tribal areas which are now being pre
pared by the State Governments concerned are an effort in this 
direction and that such plans will help the State Governments in 
monitoring the implementation of these plans and to take spedier 
remedial measures whenever reqUired. 

31. The Committee are strongly of the view that in order to 
·evaluate the impact of the development schemes/programmes and 
;to assess the progress made in the achievement of targets, it is 
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essential to have an effective coordination of the various schemes! 
programmes, both at the Central and State levels. The Committee' 
reiterate the~ earlier recommendation and urge Government to
evolve a suitable machinery fm the purpose so that the progress 
made in the ex~ution of the programmes/&hemes is closely watch
ed and reviewed and remedial measures taken wherever necessary. 

Implementation of Recommendations 

32. The Committee are glad to note that Government have ac
cepted a majority of the recommendations made by the Committee· 
for the development of backward areas, particularly the recom
mendations made by them re: the accelerated development of infra
structurai facilities like road and power which are essential pre
requisites to any industrial growth; developlJ}.ent of ancillary and 
small scale industries by spelling out the responsibilities in the
licence itself; development of animal husbandry and subsidiary 
activities to supplement the income of farmers; development of tra
ditional industries; provision of finances at concessional and Iibera
lised terms to backward areas; and development of irrigation and 
water resources and supply of improved seeds and agricultural im
plements etc. 

33. The> Committee also note the various developmendprog
rammes being undertaken by Government to remove the disparities 
in the level of development among the various regions in the Eas
tern u.P.~ the Hill and Tribal Areas and other backward regions in 
the country. The Committee consider the development of these
areas and the removal of disparity of their uplift of vital signifi
cance and hope that in the context of 20-Point Economic Programme. 
the planning strategy in the country would be so framed that the 
development of backward areas is given its due place in the plan
ning programmes. 

34. The Committee would like to emphasise that they attach the' 
greatest importance to the implementation of the recommendations 
accepted by Government. They would, therefore, urge that Govern
ment should keep a close watch so as to ensure expeditious im
plementation of the recommendations accepted by them. In cases 
where it is not possible to implement the recommendations in letter 
and spirit for any reason, the matter should be reported to the 
Committee in time with reasons for non-implementation. 

35. The Committee also desire that further information where 
called for in respect of recommendations included in Chapters n' 
and V. of the Report may be intimated to them expeditiously. 



CHAPTER n 
RECOMMENDATIONS WHICH HAVE BEEN ACCEPTED BY 

GOVERNMENT 

Recommendation (S. No. I-Para. 1.3) 

The Committee regret to note that even after 27 years of: In
dependence and implementation of Fou:r Five Year Plans, large areas 
in the country still remain backward and the people in these areas 
have been denied the fruits of developmental efforts. Moreover, 
most of the developmental efforts have remained concentrated in the 
areas which are already developed. This has not only accentuated 
regional imbalances, but the state of backwardness and lack of em
ployment opportunities have compelled the people of these areas to 
migrate to developed states and metropolitan and big cities resulting 
in creation of pressures on these areas, growth of slums and conse
quential generation of social tensions. The Committee feel that this 
state of: affairs is fraught with dangerous potentialities and calls for 
immediate and concerted efforts to tackle the problem of backward
ness. The Committee stress that the problem of backwardness of 
these areas should be studied in depth and all out effcrts made by 
all the agencies concerned viz., the Central Government, the State 
Governments, public financial institutions and all others concerned 
to undertake development activities in these areas so 'that their 
potential for economic develcQment is fully realised, and differences 
in levels of regional development made up at the earliest so as to 
bring them in line with the rest of the country. 

Reply of Government 

The Government share the concern expressed by the Estimates 
Committee in paragraph No. 1.3 of their Report regarding the im
mediate necessity for developing vast backward areas of the coun
try. The various aspects of the problem have been considered in 
detail by the Government and were reviewed in separRte cha(Jters 
in the 'Approach to the Fifth Five Year Plan, 1974--79' and the 
'Draft Fifth Five Year Plan.' It has been impressed upon the con
cerned State Governments to pay special attention to the qevelop-

11 
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ment of their backward areas. The public financial institutions are 
also seized on the Qroblem and are giving special treatment to such 
areas. While the problems of developing entire backward areas of 
the country can be tackled only in the long run, some of their im
mediate requirements would be met under the National Programme 
of Minimum Needs and the sub-plans for selected hill and tribal 
areas. 

[D.O. Letter No. PC(P) 9-27174 MLP dt. 30-7-75] 

Comments of the Committee 

Toe Committee would like Government to have a close and 
constant watch over the steps taken and the progress m8de by the 
various State Governments and other agencies concerned in tackling 
the problem of backwardness in their respective regions and to 
take suitable steps to ensure that there is no slackness in the pace of 
developmental activities in these areas. 

Recommendatilon (S. No.3-Para. 1.18) 

The Committee further note that the Working Group had laid 
down criteria for identifying only the industrially backward areas. 
The Committee would like to emphasise that the problem of back
wardness in the country is not confined to the sphere of industries 
only. The backwardness of an area can also. be removed by deve
loping other economic activities like agriculture, horticulture, 
animal husbandry etc. 

Reply of Government 

The Government is in agreement with the observation made by 
the Estimates Committee. 

[D.O. letter No. PC(P)9-27;74..1VILP dt. 30-7-75] 

Recommendation (S. No.5-Para. 1.27) 

The Committee regret to note that although all the Five Year 
Plans have drawn attention to the problem of accelerated deve
lopment of backward areas with a view to reducing regional dis
parities, no concrete or specific programmes were included in these 
Five Year Plans for the specific development of backward areas 
with the result that most of the development efforts in the country 
have remained confined to the already developed regions in the 
country and the undevelopd and backward regions of the country 
have not only remained neglected, but the disparities between the 



13 

two have got accentuated. The Committee would like to emphasise 
that the planning strategy in the country needs to be modified in 
a manner so that the development of backward areas in the 
COiuntry is included as a specific objective of our planning and 
specific programmes are included in the Plans for the development 
of these areas. The Committee have in subsequent chapters dealt 
with the strategy and programmes that should be adopted for the 
development of these areas. They would, however, like to stress 
that the planned economic development of the country cannot be 
meaningful until and unle3s the level of living of the' lowest and 
neglected people of the country living in these areas is improved 
and specific emphasis laid in our Five Year Plans for the develop
ment of these areas. 

Reply of Government 

The Government recognise the need for develo,ping the back
ward areas of the country and to bring about marked improvement 
in the living conditions of the poor. In the Fifth Five Year Plan, 
attainment of economic self-reliance and removal ot poverty, in
cluding development of backward regions, have been laid down as 
the basic objectives of planning. In spite of the effective constraint 
of resources, speCific measures for the removal of poverty have 
been elnvisaged in the plan, such as the National Programme of 
Minimum Needs, preparation of integrated sub-plans, for the 
selected hill and tribal areas, and the public procurement and 
distribution system to ensure availability of essential goods to the 
poorer sections of the population at reasonably stable prices. Thus, 
the measures for the development of backward areas and removal 
of poverty are sought to be made more effective through the C'.Jnver
gence of sectoral and spatial approaches. 

[D.O. lettr No. PC (P) 9-27i74MLP dated 15-7-75) 

Recommendation (S. NO.5-Para 1.28) 

The Committee would like to point out that the existing 
regional disparities and the lack of improvement in the condition 
of people living in backward areas has tended to create social 
tensions. It is, therefore, of utmost importance that high priority 
is accorded to speedy development of these areas by initiating 
meaningful long term and short term measures. In the opinion of 
the Committee, the development of backward areas can no longer 
be neglected and should receive the same: attention as core sector 
included in the Plan. 
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Reply of Government 

The Government is in agreement with the observations made by 
the Estimates Committee that utmost impor,tance should be given 
to the development of backward areas. Actually, in the draft Fifth 
Five Year Plan, removal of poverty, which includes development 
of backward regions, has been stated as one of the basic objectives 
01 planning. The suggestion of the Committee that the develop
ment of backward areas should not be neglected and it should 
receive the same attention as core sector included in the Plan is 
noted although, in view of the definition of core sector given to the 
Estimates Committee earlier and which has been quoted 'in para
graph No. 2.3 of their report, the programmes for the development 
of backward areas as such are not included in the core sector at 
present. 

[D.O. letter No. PC (P) g-27!74MLP dt. 30-7-75] 

Recommendation (S. No. ~Para No. 1.29) 

The Committee are, hOiwever, glad to note that the draft Fifth 
Five Year Plan has devoted a separate chapter on the 'Backward 
and Special Areas including Hill and Tribal Areas' and the draft 
plan including some specific programmes for the development of 
these areas and a provision of Rs. 500 crores has been included to 
supplement the efforts of the State Governments for the develop
ment of tribal and hilly areas. The Committee would like to 
emphasise that ,the Central Government and State Governments 
should make concerted efforts to identify the factors inhibiting 
the growth o,f these backward areas and make efforts to ensure 
that the potentialities of these back'~lard areas are utilised to the 
maximum so that the population living there are helped to improve 
their conditions. The Committee further emphasize that special 
efforts should be made to uplift the economic level of people 
belonging to Harijan Committees, backward classes, tribals and 
persons belonging to economically weaker sections of community. 

Reply of Govemment 

Every efforts is being made tOi identify the factors inhibiting 
the growth of the backward areas, tribal areas and the hill areas. 
Guidelines to this effect were issued to the State Governments 
while formulating the Draft Fifth Five Year Plan. At the time of 
the consideration of the Sub-Plans for selected hill and tribal areas, 
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.their special problems and measures for accelerating their deveil.op
ment were discussed at length. The formulation of these Sub
Plans is being done with due emphasis on details of physical plan-
ning. Besides in the Fifth Five Year Plan, special measures h~ve 
been included for ameliorating the conditions of Harijans, back
ward classes and the economically weaker sections of the Com-

munity. 

[D.O. letter No. PC(P)9-27/74-MLP dt. 30-7-75] 

Recommendation (S. No.9 Para No. 2.11) 

The Committee note that agriculture is the main vocation of the 
:people living in backward areas wt.ich are affected by such adverse 
factors as lack of assured irrigation, fragmented holdings, adverse 

.man-Iand ratio, single cropping pattern, low productivity and shift
ing cultivation particularly in tribal areas. The Committee would 
like to emphasize that until and unless concerted measures are 
taken to raise the level of agricultural production in these areas, 
the standard of living of these people cannot register any significant 
improvement. The Committee recommend that Government should 
take effective measures to provide assured irrigation with particular 
-emphasis on minor irrigation and agricultural inputs, including 
'well irrigation with electric pump facilities and cheap credit faci
lities to these backward areas so as to substantially increase. the 
:level of agricultural production which, while improving the eco
nomic conditions of the people in these areas, would also go a long 
way in solving the difficult food situation in the country. The 
'Committee feel that the agricultural research institutes have got a 
.major role to play in this regard. Government should in consulta
tion and coordination with agricultural institutes, introduce a pack
age of agricultural practices for improved agricultural methods, 
:suitable to the local conditions in these areas. 

Reply of Government 

With regard to increasing irrigation, efforts are under way to 
-extend irrigation ~,) as large an area as possible. On an all-India 
basis an additional coverage of 6 million hectares under minor irri
gation is envisaged during Fifth Plan period. Specifically for the 

-drought prone areas the integrated area development programmes 
formulated for these areas have a considerable component for 
increasing the irrigated area. Programmes are also being formulat
-ed for a good number of medium irrigation projects in these dry areas 
!Besides, suitable subsidies are being provided to small and margi-
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nal farmers in these areas for putting up minor irrigation works: 
like shallow tubewells, open wells, electric pump sets etc. In regard 
to supply of agricultural inputs like fertilizers, the Ministry of 
Agriculture assesses the requirements of States sufficiently in 
advance twice a year for kharif and Rabi. In making this assess
ment weightage is being accorded to backward States where ferti
lizer consumption has been comparatively low in the past and such 
States are allowed a larger percentage increase in comparison to 
States where the fertilizer consumption is comparatively better. 
Government is also seized of the need for making available suffi
cient credit at reasonable rates from financing institutions to the 
farmers. The Cooperative structure is being strengthened and 
provided management subsidy to handle larger credit. They are 
also provided a risk fund specifically to cover the possible loans in 
loans given to small farmers. 

The findings of Research conducted under various research 
schemes including all-India coordinated projects are compiled from 
time to time and taken into account by the Agricultural Univer
sities and the State Departments of Agriculture is recommending 
appropriate improved agricultural practices for different areas 
including backward areas. Many of the backward areas are in the 
dry regions where dry land farming is important. The all-India 
coordinated Research Scheme alongwith the operational research 
projects at 24 dry land farming centres has thrown up some amount 
of technical know-how. This technology is being used in the dry 
land farming areas and in particular in the drought prone areas. 
It is, however, agreed that there is further need for research and 
extension of dry land agriculture. The North-Eastern Region is also 
backward in regard to Agriculture. A new Agricultural Research 
complex has recently been organised for this area by the Indian 
Council of Agricultural Research to attend to the problems specific 
to the region and develop technology appropria1e to the agro
climatic situation obtaining there. The National demonstrations which 
are conducted all over the country and :also the operational research 
projects initiated by the ICAR have also the purpose of extending 
the package of practices for improved agriculture, suitable to diffe-
rent locations. 

[D.O. Letter No. PC (P) 9-27/74-MLP, dt. 19-11-1975]. 

Recommendation (S. No. 10 Para No. 2.12) 

The Committee consider that there is hardly any area in India 
except those which are prone to extreme drought or extremes of 
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climate, where agriculture cannot be developed. The Committee 
would like to recall the. package deal, evolved in the Sixties for 
development of agriculture in the States of Punjab and Tamil Nadu 
provided a concrete example and incentive for spread of advanced 
agricultural practices, in the interest of achieving greater agricul
tural production, in other areas in the country. It is most unfor
tunate that no such package deal has been thought of or imple
mented for backward areas which need these even more urgently 
than the relatively developed areas. The Committee feel that 
Government, with its experience of two decades in furthering green 
revolution, with vast input resources at its command and well
organized agricultural research should be able to evolve a package 
of practices suitable for these backward areas. The Committee re
commend that at least one such backward area which has most 
promising potentiality, should be selected in each of the States par
ticularly those which have a large population living below the 
poverty line so that a significant break-through can be made. The 
Committee also recommend that special attention should be paid for 
the development of persons belonging to the backward classes, 
Harijans, Tribals and persons belonging to extraordinarily weaker 
sections of Society. 

Reply of Government 

As indicated agail1'St recommendation No. 2.11 a number of steps 
are being taken to evolve a package of practices suitable for back
ward areas. The Drought Prone Areas are among the most back
ward areas in the country. Under the central sector scheme, 54 
drought prone districts along with contiguous areas in another 18 
districts are being taken up. In these districts, attempts will be 
made for development of the rural economy. particularly the eco
nomy of the rural poor. In regard to tribal areas, special projects 
are in operation in 8 districts. Government has also decided to for
mulate sub-plans for the other tribal areas. The programme for 
small farmers, marginal farmers and agricultural landless labour 
will be in operation in 160 districts-some of which will be in back
ward areas. Besides, the programme of command area develop
ment which will be in operation in more than 50 districts will also 
include programmes specifically for the rural poor. Thus roughly 
two-thirds of the country will be covered by the special programmes 
focussed on the rural poor. All the States will thus have one or 
more of these programmes. The spirit behind the recommendation 
of the Estimates Committee will thus be largely met. 

[D.O. Letter No. PC (P) 9-27/74-MLP, dt. 19-11-1975]. 
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Recommendation (S. No. 11, Para No. 2.13) 

The Committee would, however, like to sound a note of caution 
rwhile introducing any change in the cropping pattern in the area. 
It should be ensured that new varieties of seeds and cropping pat

. tern introduced in these areas, are suitable to the local conditions. 
"The Committee have 'Corne across an instance where a particular 
variety of Bajra was introduced in the backward areas of Rajasthan 
but the same was highly susceptible to pests with the result that 
agriculturists could not get economic returns from their crops. 

'The Committee feel that before introducing any variety of improved 
seeds, Government and Research Institute should ensure that these 

, are suitable to the local conditions as any failure in this regard 
while resulting in economic losses to' the farmers also makes them 
adverse to the introduction of new agricultUral practices and seeds 
etc. ! ~til! 

Reply of Government 

New varieties of seeds are evolved according to local conditions 
and regional suitability by the State Agricultural Universities and 
ICAR. In order that farmers do not have any adverse experience, 
the new varieties of seeds of selected crops are distributed to far
mers under the minikit programme for trial as a prelude to the 
~adoption on a large scale. 

[D.O. Letter No. PC (P) 9-27/74-MLP, dt. 19-11-1975]. 

Recommendation (S. No. 12, Para No. 2.14) 

The Committee need hardly point out that animal husbandry and 
"other subsidiary activities which go with agriculture to supplement 
'the income of the farmer should receive close and careful attention 
of the authorities. The Committee see no reason why development 
of dairies for milk in which Government have already gained signi-
ficant experience, particularly after the launching of 'operation flood' 
rearing of sheep or poultry etc. could not be implemented with 

'success in these areas. 

Reply of Govermnent 

As pointed out by the Committee, the need and scope of animal 
'husbandry and other subsidiary activities to supplement the income 
of farmer have been well realised. The National Commission on 
Agriculture have specially emphasized the need for promoting these 
activities for effecting a socio-economic change among small and 
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-marginal fanners and agricultural labourers in particular, in two 
· of their interim reports. Mainly based on this approach, livestock 
production programmes to supplement the income of small farmers, 

< marginal farmers and Agricultural Labourers have been formulated 
in the draft Fifth Five Year Plan. Intensive milk production, poultry 
production, sheep production and pig production, programmes 
through these sections of farmers will be taken up in 75,60,55 and 

·60 districts respectively. These districts have been identified keep
ing in view the market potential for livestock products such as milk, 
eggs and poultry, wool, meat etc. These projects will centre around 

· existing/proposed organised marketing agencies such as dairy plants, 
intensive poultry development projects, bacon factories and slaughter 
houses, wool grading and disposal centres etc. A number of dis
tricts, partially or wholly backward, will be covered by these pro
jects in the different States. The Central Sector Plans have a provi
sion of Rs. 30 crores for rearing of crossbred heifer calves and 
Rs. 40 crores for poultry, piggery and sheep production programmes 

,through small and marginal farmers. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 19-11-75J 

Comments of the Committee 

The Committee would like to be apprised of the specific proposal 
. for the development of animal husbandry and other subsidiary 
activities particularly in the backward areas and the steps taken to 
implement them. 

Recommendation (S. No. l3-Para. 2.15) 

The Committee would like Government to pay special attention 
to the needs of small and marginal farmers as these constitute 
nearly 80 per cent of the owners of land and have so far not re
ceived their due in the matter of inputs. The Committee would 
also stress that credit and inputs should be made available to them 

· in time and suitable arrangements should be made to collect the 
loans advanced to the people in 1hese areas by providing ready faci
lities for marketing of their produce goods and making recovery on 

'the spot. 

Reply of Government 

Special programmes for the rural poor will be in operation in 
roughly two-thirds of the country. The emphasis in these pro

-grammes is to enable the small farmer, marginal farmer and tribal 
farmer to get credit, services and inputs. There will also be capital 
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subsidy for investment programmes like minor irrigation, purchaSe' 
of livestock, housing, equipment, etc. Community Minor Irriga
tion Works will be subsidised on 50 per cent basis. The coopera
tives in project areas are provided with special risk fund to enable 
them to lend adequately to the rural poor. The Organisation of 
Farmers' Service Societies and Rural Banks will accelerate the 
credit disbursement. 

The livestock production projects envisage strengthening of the 
existing infra-structure in regard to improved breeding services, 
animal health cover, extension of technical know-how and above 
all, for marketing. The Organisation of Cooperatives of producers 
and linking them up with organised marketing agencies are envi
saged, which provide the incentive for production and ensure re
payment of loans. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 19-11-75} 

Comments of the Committee 

The Committee would like to be informed as to when the special 
programme for the rural poor was proposed to be put through and 
which backward areas/districts are to be covered under the pro
gramme. The Committee would also like to know the specific 
steps taken to implement the recommendation for making available 
credit and inputs to small and marginal farmers in time and to 
collect the loans advanced for providing ready facilities for market
ing of their produce and making recovery on the spot 

Recommendation (S. No. l4-Para. 2.16) 

While introducing any new varieties of animals or poultry in 
the backward areas, Government should ensure that these are 
suitable to the local conditions and the people in the area, are in 
a position to maintain these birds/animals. The Committee have 
before them the instance of Bastar where sophisticated varieties of 
pigs and cooks whi'ch were not suitable to the local conditions, were 
sought to be introduced with the result that the same were not 
acceptable to the local population. The Commitee would like the 
matter to be gone into thoroughly by the Government in consulta
tion with the local leaders to obviate recurrence. 

Reply of Government 

The Department of Agriculture have laid down guidelines on 
breeding policy to be adopted for different regions of each States. 
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-In backward areas, hilly and tribal regions where natural endow
ments are not sufficient to rear high yielding types/exotic breeds. 
State Governments have been advised to undertake only the pro
grammes of progressive improvements in the quality of stock 
.through grading up or the cross-breeding programme, 

[D,O. letter No. PC(P) 9-27/74 MLP dt. 19-11-75] 

Recommendation (S. No. 15-Para, 2.22) 

The Committee note that the absence of infra-structure facilities 
is the main reason for the backwardness of large areas in the coun
try. The Committee are convinced that until and unless suItable 
:measures are taken for provision of communications, power, roads 
.and other basic facilities necessary for economic progress, it would 
not be possible to make any substantial progress in the develop
ment of backward areas. They are convinced after a study of the 
progress made in advanced States that the development of infra
structure is an essential pre-requisite to any industri.al growth. 
They regret to note that except in a few States, no substantial 
progress has been made in the matter of providing infra-structure 
facilities in the backward areas. They would, therefore, recommend 
that suitable programmes for the accelerated development of these 

. facilities should be taken up in the backward areas in the country. 

Reply of Government 

The Planning Commission are in agreement with the recom
-mendations made by the Estimates Committee. It has been im
pressed upon the State Governments, from time to time, to give 
special attention to the development of infra~tructural facilities 
like those of roads and power, parti,cularly in rural, hilly and 
backward areas. A Significant development in the draft Fifth Five 
Year Plan in this regard is the introduction of National Prog:-amme 
of Minimum Needs in which rural roads and rural electrification 

. have been included as specific schemes. The specific norm laid down 

. for rural roads is linking of villages in the country with a popula-
tion of 1500 and above. In the case of coastal and hill areas where 
the population is sparse, this norm will apply to a cluster of villages 
with a p~pulation of certain minimum size depending upon the 
areas. In areas inhabited by tribals and backward classes, first 
priority has been assigned to the linking of market centres and 
growth points to district roads. Under the programme of rural 
electrification, the general norm is to extend electrification only to 

osuch States where coverage is still below 30--40 per cent. Priority 
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is being given to those areas and districts which are relatively
more backward in this respect. Exceptions are, however, being 
made in the case of States having backward tribal pockets even 
though their coverage would have reached the level of 30-40 per 
cent. 

[D.Q. letter No. PC(P) 9-27/74 MLP dt. 15-7-75J 

Recommendation (S. No. l~Para. 2.23) 

The Committee note that there is a plan provision of B.s. 35 
crores to assist the State Governments in the provision of these' 
facilities and this provision is further intended to be supplemented 
by institutional finances. The Committee recommend that the 
development of these facilities in the various States should be 
expedited and this matter be given the highest priority. The Com
mittee realise that provision of infra-structure facilities is capital 
intensive and therefore emphasise, that priorities should be drawn 
up in the matter of providing infra-structure so that it is laid out 
first in such areas which have most promising potentialities for 
industrial development. As returns from industrialisation flow, this 
can be extended to other areas also. 

Reply of Government 

The question of the utilisation of the outlay of Rs_ 35 crores 
envisaged under the Draft Fifth Plan for provision of certain essen
tial infra-structure facilities for promotion of industries in the 
selected industrially backward districts is still under consideration 
of the Government. lIn the meanwhile, the States and Union Terri
tories have been requested to initiate appropriate action on the 
recommendation of the Estimates Committee. 

[D.O. letter No. PC(P) 9-27/74-MLP dt. 1-10-75) 

Comments of the Committee 

The Committee would like to be apprised of the decision taken 
with regard to the utilisation of the outlay of Rs. 35 crores for 
providing certain essential infra-structure facilities in the selected 
industrially backward districts as envisaged in the Fifth Plan. The 
Committee would like to be apprised of the steps taken by the 
State Governments for drawing up the priorities in the matter of 
providing infra-structure in areas having most promising potentiali
ties fOf induiitrial development. 
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Recommendation (S. No. 16-Paras 2.24 & 2.25) 

The Committee note that under the Minimum Needs Programme~ 
in the Fifth Plan there is an ambitious scheme for provi~ion of rural 
roads in the rural areas. However, from the statement made by the-' 
representative of the Planning Commission, it is noted that a number 
of roads constructed during the Fourth Plan period, have suffered a' 
great deal from lack of maintenance. In many parts the roads' 
have not been completed and in certain areas, even the portion' 
which was constructed earlier, has been washed away. The Commit-
tee would like to emphasize that this indicates a very sorry state of 
affairs. --. 

It has come to the notice of the Committee that roads were not 
properly constructed in rural areas with the result that instead of" 
facilitating road communications, these have become a source of
great discomfiture to the local population. The Committee stress 
that proper standard for ,construction of roads connecting the back
ward areas to the main towns or centres should be laild down and' 
strictly adhered to. The Committee reiterate that not only the 
construction of the roads in the backward areas but its proper 
maintenance and improvement should also receive the concerted 
attention of Government so that maximum benefits from the roads, 
may flow to the persons living in these areas. 

Reply of Government 

The Planning Commission agree that special attention should 
be given to maintenance of roads. It has been impressed on the' 
State Governments that adequate financiial provision shOUld be' 
made for maintenance of roads so that assets created in 1;he form 
of new roads are properly maintained. 

As regards proper standards and specifications for construction 
of roads in rural areas, the Ministry of Transport have laid down 
certain guidelines -by way of revised standards and specifications 
for rural roads and these have been brought to the notice of the 
State Governments on a number of occasions. 

[D.O. letter No. peep) 9-27174 MLP dt. 15-7-75] 

Recommendation (S. No. 16-Para 2.25A) 

The Committee also desire that the construction of roads or 
laying of railway lines which are taken up as relief measures like' 
drought relief etc. should be completed and maintained even after 
these measures have been withdrawn, so that the development of' 
the areas may derive permanent benefit from them. 



24 

Reply of Government 

The Planning Comm1ssion agree that construction of roads 
. taken up as part of drought relief measures should be completed 
and maintained even after these measures have been withdrawn , 
so that the areas may derive permanent benefits from them. As 
regards railway lines, the Planning Commission feel that construc
tion of new railway lines is not the best means of providing em
ployment opportunities in drought affected areas. New railway 
lines involve large capital outlays and the caSe • .)f each line has to 
be considered on its own merits taking into account its traffic and 
financial justifica1fi.on. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 15-7-71?] 

Recommendation (S. No. 17, Para 2.26) 

The Committee note that according to Government's own ana
lysis, some of the most important reasons for backwardness are 
inadequate availability of economic and social infra-structure; lack 
of strategies based on a careful analysis of causes of backwardness 
and the potentialities for development; lack of coordination in 
different sectoral programmes and functioning of multi-level finan
cing, promotional and consultancy institutions; inadequate institu
tional arrangements 1:>.:> support, integrate, coordinate and monitor 
an essential components of industrial development programmes. 
The Committee consider that the best solution to these pro
blems is the adapted and implementing of integrated area deve
lopment approach. They are, however, not convinced that the 
best method of acMeving the desired objective is through the estab
lishment of a Backward Area Development Corporation. They feel 
that if the integrated area development approach is followed in 
letter and spirit and a thorough analysis is carried out of the 
physkal resources available in areas which are backward and 
their potentialities ascertained, it should be possible for Govern
ment even with the existing administrative machinery at their 

. disposal, to ensure that the selected schemes are, in fact, imple
mented with efficiency and speed. 

Reply of Government 

The merit of integrated area development approach in the con
text of the development of backward areas is recognised by the 

'Government. The suggestions of the Estimates Committee in this 
regard will be kept in view while considering organisational and 

(other operational aspects of this strategy. . 

[D.O. letter No. PC(P)9-27174-MLP dt. 19-11-75]. 
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Recommendation (S. No. 19, Para 2.30) 

The Committee note that. low rate of literacy and lack of ade
''quate medical and dri~g water facilities had been one of the 
.main reasons for the ,backwardness of certain areas in the country. 
Illiteracy of the population .not only keeps them ignorant of the 
benefits of development but also makes them a victim of exploita
tion by vested interests. The Committee feel that provision of 
educational facilities .in . backward areas should receive special 
attention. Apart from the desirability of including in the syllabi, 
subjects which would be of special interest for development of 
backward areas such 'as elementary knowledge of hygiene, civics, 
agriculture etc., there should be special emphasis on provision of 
vocational and technical trairiing which would enable the younger 

. generation to become good artisanslcraftsmen. To begin with • 

. Effort may be concentrated in areas where there is a lWing tradi .. 
11.on of craftsmanship. In the 'light of experience gained, syllabi 
and meiltods of education could be suitably adapted for extension 
to other areas. The 'Comrriittee ;feel that educational efl'ort in these 
lU'eas is a prerequisite 'for any meaningful programme for their 
-development and its implementation should be watched at the 
Centre which is responSible for overseeing the development of 
backward areas. They would like to emphasise that all efforts 
should be made to o.pen .AShramSChools and Agricultural Schools 
for these areas. 

During the Fifth Five Year 'Plan, . special efforts are being made 
to extend. edueatimta'l facilities 'in the backward areas under the 
National Progr.amme of Minimum Needs. Provisions are also being 
made for opening 1lhe residentirutype 'of schools and Ashram Schools 
in the sparsely populated hill and tribal areas. !In these areas, in 
view of their special problems, the norms for providing educational 
facilities have been suitably modified. In formulating the Sub-
Plans, the significance of integrating education with the occupa
tional requirements in such areas nave been discussed with the 
concerned State Governments. The implementation of these 
special programme3 would be watched by the Government. How
ever, since the subject of education comes within the purview of 
the State Governments, the recommendation of the Estimates Com
mitee has been brought to their notice for consideration and neces
sary action. 

to.O. letter No. PC(P) 19-27174-MLP dt. 1-1()"~ 

'71 LS-3. 
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OmweDlts of the Committee-

The Committee would like Government to pursue with the
State Governments the question of providing educational facilities 
in the backward areas and to apprise the Committee of the steps
taken by the State Governments to implement their recommenda
tion in this regard. 

Recommendation (S. No. 2~ Para 2.31), 

The Committee consider that one of the factors which has, in. 
the past, hampered development of these areas. relates to sanitary 
and hygienic conditions of living. The Committee in Para No. 2.19 
of their 38th Report (Fifth Lok Sabha) on "National Water Supply 
Programmes" have already emphasized that concerted effort should 
be made to provide potable drinking water and other sanitary 
conditions in villages which have been the victims of chrontc-
diseases in the past. The Committee feel that the first step in the
march towards development for these most backward areas which 
suffer susceptibility 1xl chronic diseases, should be provision of 
potable drinking water and ensuring other hygieruc CQnditions so 
as to make for healthy living. 

Reply of Government 

In the Draft Fifth Five Year Plan' under the Minimum NeedS
Programme, suitable schemes for supplying drinking water have 
been included. The villages W'hicb are proposed to be covered 
under the scheme of Rural Water Supply will comprise 

(i) Villages which do not have' an assured source of drinking 
water within a reasonable distance (say 1.0 km)-; 

(ii) the villages where the sources or water supply are ende
mi,c to water-borne diseases like cholera and guinea 
worms; or 

(iii) those which suffer from excess of salinity, iron or fluo
rides. 

[D.O. letter No. PC(p)9-27174 MLP dt. 15--7-75].. 

Recommendation (S. No. 21, Para %.32) 

The Committee would like that in the centrally sponsored 
schemes for the development of backward areas, tribal areas and 
Idll. areas, the cooperation of the voluntary Ol'ganisations which 
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have a good record of service should be fulIly utilised and neces
sary encouragement given to them. 

Reply of Government 

Undoubtedly, it would be very useful if good voluntary agen
cies could be associated with the work of development in backward 
areas. There are, however, not many such voluntary agencies 
working in the field at the moment. Every effort is however made 
both by the' Centre and the State Governments to encourage the 
involvement of good voluntary agencies. 

[D.O. letter No. PC(P)9-27174 MLP dt. 1-10-75]. 

. _. 'f"., 
Recommendation (S.· No. %2, Para 2.37] 

The Committee consider that provision of technical training to 
Youths in backward areas is very essential so that the people in 
these areas are able to set up small scale indutries in large num
bers and secure employment in the various industries being set up 
there both in the pubUc and private seciors. The Committee note 
that there are 357 Industrial Training Institutes in the whole coun
try, out of which 124 are located in backward areas with a training 
capacilty of 44,049. The Committee would, however, like to point 
out that the very fact that many of the persons trained in these 
Institutes are not able to get jobs in the industrial units in . these 
areas shows that either the training imparted in these Institutes is 
not upto the required standard or the courses in which training is 
being imparted, are not in consonance with the type of skills 
actually required in these units. The Committee regret to note 
that there is no programme of evaluation of training in these [nstf
tutes. The Committee would llike to emphasise that Government 
should conduct an independent and objective evaluation of the 
training imparted.in these Institutes in consultation with the fudus
trialists in these areas and make necessary changes in the curricula 
and syllabi of the training without further loss of time so that the 
trainees may be able·to meet the requirements of the industries in 
these areas and get employment. 

Reply of Government 

Ministry of Labour have requested the State Governments to 
carry out an objective evaluation of the Industrial Training Insti
tutes particularly those located in backward areas. Ministry have 
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also been requested to scrutinise the evaluation in a few represen. 
!f:ative cases. The Planning Commission will thereafter take a view 
on the subject. 

[D.O. letter No. PC(P) 9-27174 lVILP dt. 1-10-75]. 

Comments of the Committee 

The Committee would like 1;0 be apprised of the result of the 
evaluation made by the .State Governments in respect of the In
dustrial Training Institutes particularly those located in the back
ward areas. 

" a.eeommendation (S. No. 23, Para 2.38) 

The Committee recommend that necessary facilities and en
couragement should be given to the trainees, coming out OL these 
Institutes, by the State Governments and financial institutions to 
set up small scale industries in these backward areas so that local 
entrepreneurship may develop. In this connection, the Committee 
would like to cite the instance of backward areas. in Maharashtra 
where youngmen in large numbers are coming up to set up such 
industries with the assistance of nationalised banks and SIDeD etc. 
The Committee would like this to be emulat-ed in other States also. 

Reply of Government 

All the State Governments are provding assis'tance &- facilities In 
different forms to small entrepreneurs including those trained in tb. 
Industrial Training Institutes so as to help them to set up small scale 
industries in the respective States including their backward areas. 
Technical advice for the pu.n;>ose is being given by the Small Indus
tries Service Institutes of the Government of India. A scheme for 
providing training facilities &: interest subsidy to engineers is also 
being implemented by the Central Small Industries Development 
Organisation. Some of the Financial institutions have special 
schemes for providing financial assistance to the technically qualified 
persons to enable them to set up small scale industries. However, 
the Ministry of Industry &: Civil Eup,?lies are being requested to 
collect details at; the facilities being provided to the technically 
qualified persons to set up small scale industries in the backward 
areas of Maharashtra and to circulate them to the other States for 
guidance. 

[D.O. letter No. PC (P) ~27\'4 MLP dt. 27-12-'75]. 
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Recommendation (S. No. 25, Para 2.48) 

• 
The Committee note that some of the large public sector under-

takings like steel plants, mining projects, fertilisers projects have 
been established in backward States like Orissa, Madhya Pradesh 
and Bihar. They are, however, concerned to note that even with 
the establishment of these large units, the desired fillip to the indus
trial develOf?ment of these backward areas has not taken place. In 
fact, it has been conceded by the representatives of the Government 
as well as the Planning Commission that these projects have not 
been able to contribute very significantly towards increasing the per 
capita income of the local population of these areas. The Committee 
cannot but view this as a serious lapse. The least that the Govern
ment and the management of these public undertakings could have 
done was to critically examine the reasons for this phenomenon and 
take concrete ste;>s to develop linkages particularly with the ancilliary 
and small scale industries so as to develop them as :feeders f-or the 
large units and thus help in extending industrialisation to these 
areas. The undertakings should also have set up vocational centres 
either on their own. or in cooperation with the State Governments 
and lQCal authorities so as to impart training and skills in technical 
subjects to the local population which could have helped them to 
secure jobs either in these undertakings or other industrial units 
coming up in the area. The Committee would like the Government 
to carry out a study in depth without further delay and take con
crete measures as outlined above so that these public sector under
takings which were set up with great expectations in the back-ward 
areas, achieve the socio-economic objectives under lying their 
establishment. 

Reply of Government 

The Government appreciate the impo,tance of developing ancil
lary and small scale industries around large public sector Qrojects 
and undertakings. Some of the important measures taken up in this 
regard are as follows:-

(i) Detailed guidelines have been issued by the Bureau of 
Public Enterprises to the Ministries concerned· and public 
sector undertakings for promotion of ancillary industrial 
units by the existing and new undertakings and for carry
ing out expasion. According to these guidelines, it has 
been made compulsory since May, 1974 that the detailed 
Project Reports should, as a rule, provide for setting up of 
ancillary units as a part of the project scheme itselt. 



(ii) An. inter-departmental Team has been constituted repre
senting the Development Commissioner (SSI), Buri!au of 
Public Enterprises and the administrative Ministry, which 
has been visitting selected I;,>ublic enterprises to give a 
boost to the promotion of ancillary units. This Team will 
need to make studies of the factors which have inhibited 
growth of ancillary industry in different undertakings in 
making their recommendations. 

(iii) On the recommendation of the Committee on Public 
Undertakings in their 40th Report (Fifth Lott Sabha), the 
Bureau of Public Enterprises have . advised the public 
undertakings that they should make a specific mention in 
their annnual reports of· the efforts made the role they 
played in developing and sustaining small scale industrial 
units. 

(iv) The Small Industries Development Organisation through 
its network ot Small Industries Service Institutes and Ex
tention Centres are assisting the state governments as well 
as large industries in setting up small scale ancillary units 
close to large industrial projects by conducting techno
economic surveys, provision of technical guidance in 
selecting items of manufacture, etc. 

(v) Some of the state governments· have set up industrial 
estateslareas in the vicinity of the public sector under
takings. 

In short, measures to implement the Estimates Committee's re
commendations are already in han. 

[D.O. letter No. PC (P) 9-27174 MLP dt. 27-12-75] 
• 

Comments of the Committee 

The Committee would like to be apprised of the findings of the 
lnter-departmental Team constituted to make studies of the factors 
which have inhibited growth of the ancillary industries in different 
undertakings and also the action taken by Government thereon. 

Recommendation (S. No. 26, Para t.49) 

The Committee would like Government to at least now ensure 
that in setting up new large scale undertakings in the public sector 
in backward areas, the responsibility for developing ancillary and 
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.small scale industries as well as vocational and training facilities is 
spelt out in the licence itse:fi and a elose watch kept both by the ad
ministrative Ministry and the Planning Commission to see that the 
public sector .entreprises fulfil these responsibilities. 

Reply of Government 

Government agrees with the views of the Estimates Committee 
'that at least in so far as the large scale public sector undertakings in 
backward areas are concerned, the re~nsibi1ities for developing 
ancillary and small scale industries and training, should be assumed 
by them, wherever feasible and appropriate. In different forums for 
promotion of industries in backward areas, emphasis is being laid 
'On .this by the agenCies concerned 'o/ith the development and dispersal 
of industries 1n backard areas. As regards the Estimates Com
nifttee's suggestion for spelling out these responsibilities in the 
licence itself, the Ministry of Industry " Civil Supplies are of the 
opinion that this is a sound proposition and will be kept ·in viey 
while formulating future licensing policy. 

[D.O. Letter No. PC(P) 9-27174 MLP dt. 2~1-76]. 

Recommendation (S. No. 32, Para 2.57) 

The Committee suggest that as the information on the above as
pects, is of wide public interest, it should be specifically mentioned 
in the Ministry's Annual Report and other documents which are 
presented to Parliament. 

Reply of Government 

Care is being taken to collect the rei event information regarding 
the Industrial Development Programmes in the backward areas and 
to include them in the Annual Report of the Ministry of Industry 
and Civil Supplies for the benefit of all con.::erned. 

[D.O. Letter No. PC(P) 9-27/54 MLP dated 15-7-1975]. 

Recommendation (S. Nos. 33 and 34, Paras 2.62 & 2.63) 

The Committee note that there is a marked absence of indus
trial units in the backward areas. Although dispersal of in.dustries as 
a means of attaining a balanced development of the country was 
underlined in the Industrial Policy Resolution of 1956 as well as in 
the successive Five Year Plans, ,the industries remain largely con
-centrated in the metropolitan and develCQed areas. The comittee 
regret to note that in spite o~ the various measures taken by the 
Government and incentiV'e5/concessions granted for the setting up of 
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industries in the backward areas, the industries continue to flack to.
the develaped areas and no significant industrialisatian has taken. 
place in the backward areas with the result that regianal imbalances 
cantinue to graw. As has been admitted by the representative af' 
the Gavernment, even in regard to Central Subsidy j Scheme, there 
has been an uneven spread af its benefits to. the different States. 
The Cammittee note that out of Rs. 64 lakhs sanctianed by way of 
Subsidy in 1973-74 and Rs. 69 lakhs in 1972-73, as much as Rs. 40-
lakhs and Rs. 37 lakhs respectively were disbursed to. ane State, 
llamely, Maharashtra. The Cammittee wauld like Gavernment to· 
make a study in depth of the factars which have made it possible fur 
Maharashtra to. claim subsidy of this order so. that ather States cauld' 
be helped with infarmatian and guidelines to avail mare fully of the· 
subsidy scheme in the interest of, establishment of industrial units in 
the backwad areas. The Committee are surprised to note that many 
of the States have not even framed the relevant rules for the grant· 
of subsidies. It i~, therefore, nat surprising that the various subsi
dies and incentives granted by the Government have not been able· 
to achieve the desired objectives. The Committee recommend that 
a review of the subsidylincentivesjschemes introduced by the Gov
ernment shauld be conducted in consultation with the States and' 
representative organisations of industries withaut delay to find aut 
the reasons for not achieving the desired objectives and necessary' 
remedial measures shauld be taken so as to make them really an· 
effective instrument for the development af backward areas. 

Beply of Government 

Ministry of Industry and Civil Supplies have taken UQ this, 
matter with the State Governments with a view to carry out an in-, 
depth examination of the working of the scheme. 

[D.O. Letter No. PC(P) 9-27/74 MLP dated 15-7-1975]., 

Comments of the Committee 

The Committee would like to be apprised of the result af the' 
in depth examination of the working of subsidy/ineentives schemes' 
and the remedial steps taken as a result thereof. 

BeeommeIldation (S. No. 35, Para !.M) 

The Committee further note that there are complaints tl).at incen-
tives announced by the Government are not actually given to the
industrialists in time and they have to run from place to place to· 
obtain those incentiveslconcessians. The Committee would' like· 
Government to take corrective steps in this regard 
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Reply of Govemmeat 

The recommendation of the Estimates Committee has been. 
brought to the notice of. the State Governments who are also being 
asked to frame rules regarding the Central Scheme of Investment. 
Subsidy. .. ....... 

[D.O. Letter No. PC (P) 9-27/74-MLP dated 1-10-1975]. 

ColllDleDts of the Committee 

The final result of action taken in consultation with the State· 
Governments may be intimated to the Committee. 

Ret-ommendation (8. No. 37, Para 2.66) 

The Committee further note that in GUjarat there are seven 
institutions working for the development of industries particularly 
in backward areas and the activities of all these institutions are 
being coordinated by the Industries Commissioner at the State 
level. A special. feature in the State is that once a project is ap
proved by the State Government it is automatically approved by 
the other Corporations without further scrutiny and this results in 
cutting down of delay at various levels. The Committee recom
mend that an in-depth study of the procedure followed by the Gov
ernment of Gujarat, should be made and resul~ circulated :to all 
other State Governments for guidance. 

R,eply of Goverument 

In pursuance of the recommendation made by the EStimates 
Conupittee, the Ministry of Industry and Civil Supplies have taken 
up the matter with the Government of Gujarat to collect the neces
sary information for making an in-depth study of the problem. 

[D.O. Letter No. PC(P) 9-27/74 MLP dated 15-7-1975]. 

Comments of the Committee 

The result of action taken in this regard may be intimated to the 
Committee. 

)leMmmendation (S. No. 41, Para 2.73) 

The Committee note that there bas been considerable progress 
in the setting up of small scale !ndustries in backward areas in 
Maharashtra State and the Maharashtra Industrial Development 
Corporation and Small Industries Corporation have significant 
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,achievements to their credit in helping the entrepreneurs in setting 
up industries in backward areas. The Committee recommend that 
,the Central Government should conduct an in-depth study of the 
measures taken by the Government of Maharashtra in this regard 

-and circulate the same to other State Governments. 

Reply of Government 

In pursuance of the recommendation of the Estimates Com
.mittee, the Ministry of Industry and Civil Supplies have referred 
the matter to the Government of Maharashtra to be able to carry 
,'Out an analysis. 

[D.O. Letter No. PC (P) 9-27/74 MLP dated 15-7-1975]. 

Omunents of the Committee 

The final action taken in the matter may be intimated to the 
''Committee. 

Recommendation (S. No. 48, Para 2.75) 

One of the historic lessons thrown up by industrialisation in the 
-West is the problem of slums and unfortunately we have not been 
able to avoid them in the process of industrialisation particularly 
in our main industrial towns. There is already anxiety all over 
the world about the importance of environment and the necessity 
-of keeping it clean in the broader interest of health and well-being 
of the people. The Committee consider that Government should 
pay special attention to these environmental aspects while planning 
the rural industries district projects so that the ills and problems 
which are associated with industrialisation and slum conditions are 
-avoided. The Committee suggest that Government should evolve 
with the help of the leading institutions of architectural and indus
trial planning, model layouts for rural industrial district projects 
which could be tried out on pilot basis and then extended to other 

.' 'areas. The Committee al&.) suggests that adequate provisions should 
be made for low income group housing schemes in these areas. 

Reply of Government 

The rural industries projects to which this recommendation 
psrtains are meant for the intensive development of small scale 
industries in the rural areas and towns with population below 
15,000. By its nature, the programme contributes to decentralis
ation and dispersal of industries and is not likely to create prob
lems of slums and environmental pollution which are generally 
associated with concentration of industries in the big towns and 
-cities. The responsibility for such activities like architectural deve
lopment, model layouts, provision ror low income housing schemei 
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-etc. falls within the purview of the State Governments. However, 
the attention of the Government of States and Union Territories is 
being drawn towards the recommendation of the Estimates Com
mittee for providing model layouts and adequate low income hous

-ing facilities in these areas. Necessary technical assistance and· 
'advice from the Town and Country Planning Organisation (Ministry 
-of Works and Housing, Government of India) would be available 
-to tl}.e State Governments in the preparation of such layouts, if they 
'so desire. 

[D.O. Letter No. PC(P)9-27/74-MLP, dt. 27-12-75]. 

Comments of the Committee 

The result of action taken in consultation with the State Govern
ments may be intimated. to the Committee. 

Recommendation (S. No. 44, Para 2.76) 

The Committee stress that Government should keep a close 
watch over these industrial units right from the inception to ensure 
that they do not suffer for want of raw materials, technicalguid

. anee, marketing facilities, finance etc. It is only if all these requi
site facilities are made available in a systematic manner that the 
industrial units would be able to achieve their full production 

-capacity at the earliest and thus contribute towards the develop-
.ment of the backward areas. 

Reply of Government 

A. watch over the units is kept by the Special Staff at the Pro
ject Level, an Advisory Committee at the State level and by a Cell 
at the Centre in the Office of the Development Commissioner 
-(Small Scale Industries). 

[D.O. Letter No. PC (P)9-2,7/74-MLP, dt. 15-7-75]. 

Recommendation (S. No. 45, Para 2.78) 

The Committee feel that it may not be possible to set up large 
industries in all the backward areas in the country. The Com
mittee would, however, like to point out that there are a large 
nwnber of traditionaJ. industries which, whille providing lemploy

-ment to the local people, have also earned a name for their pro-
-ducts not only in the domestic market but even in the international 
markets. The carpets of Jammu and Kashmir, Mirzapur and 
Arunachal Pradesh the brassware of Moradabad and handloom 
fabrics of many p~ of the COWltry, have earned world wide 
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reputation. It is, however, disheartening to note that traditionali 
industries in the country are continuously on the decline, with the 
result that a large number of artisans in the rural areas are noW'" 
migrating in search of clerical and unskilled jobs to large cities and. 
metropolitan areas, thus creating more and more pressure on the 
urban areas, resulting in the proliferation of slums and social tensions. 
While the Committee note that the Khadi and Village Industries 
Commission and the State Boards for Industries have undertaken 
programmes for assisting the development of these traditional indus
tries, the very fact that these industries have not come up in a big 
way, indicates that much more needs to be done for the develop
ment of these industries. The Committee, therefore, recommend' 
that the Government should examine the matter in greater detail 
and find out the rea'Sons why the traditional industries particularly 
in rural and background areas in the country, are not being deve
loped to the desired extent. The Committee recommend'that suit
a,ble remedial measures in this regard should be taken by Govern
ment without delay. 

Reply of' Government 

Some of the more important steps taken in recent years for re
viewing the progress of traditional industries and to accelerate the
pace of development are briefly mentioned below ~ 

(i) Decisions have recently been takert on most of the re
commendations of the Asoka Mehta Committee which 
was set up some time back to review the progress of 
Khadi and Village Industries and also to suggest struc
tural and constitutional changes for improving coordina
tion between Khadi and Village Industries Commission, 
the State Boards, cooperative societies and other institu
tions. Further, the Administrative Staff COllege of India, 
Hyderabad, has been entru'Sted to conduct a study of the· 
organisational machinery for the development of village 
industries. - , : 

(ii) The proble~sof handloom industry have been reviewed 
recently by a high-powered study team, which was set up 
by the Ministry of Commerce under the Chairmanship of 
Member(s) Planning Commission. The recomrnenda-, . 
tions of this team are now under consideration. 

(iii) The problems of coir' cooperatives in Kerala have recently 
been reviewed and certain 'Steps have already been ini
tiated for restructuring them into viable societies. 
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(iv) For the development of sericulture Karnataka Govern ... , . 
ment have already embarked upon a very large prog-
ramme for the production of bi-voltine mulberry silk, in 
consultation with the Reserve Bank of India 

(v) A detailed scheme is now under consideration for train
ing of carpet weavers so as to increase the exports of 
carpets. 

(vi) The coverage of the project area under the Centrally 
sponsored scheme of the Rural Industries Proj ects has 
been extended and the number of these projects has also 
been increased from 54 to 111. 

It would be observed from the foregoing that suitable measures 
:are already being taken for accelerating the development of tradi
tional industries. 

[D.O. Letter No. PC (P)9-27(74-MLP, dated 30-7-1975]. 

Beeommendation (S. No. 46, Para 2.79) 

The Committee note that the Planning Commission envisages 
marked increase in the outlay on the development of handlooms, 
khadi and village industries and sericulture, coir industries and 
bandicrafts during the Fifth Plan. In some of these sectors the 
outlay is being increased by as much as 3 to 4 times. The Com
mittee cannot too strongly emphasize that Government and these 
organisations and agencies should take every care to see that the 
benefits in fact dow to the workers and that these are not allowed. 
to be siphoned olf at intermediate level. In this context they 
would like to stress the role that training centres can play in im-
-proving skill and craftsmanship so as to assist the artisans in adapt... 
ing their age-old techniques and processes and designs to suit the' 
present day taste of customers in the country and outsiae. It 
should also be ensured that the vital inputs required by craftsmen 
like yarn for handlooms or dyes for handicraft or cocoons for serf
'culture etc., become available to the workers and thus enhance their 
capacibility for production and contribute towards rafsfng the per 
capita level of income. 

Reply of Government 

In the approach to the development of Khadi and other Small 
'Scale Industries, emphasis has been laid on the development of c0-

operatives with a view to reduce the role of the intermediaries and 
money-lenders. . These schemes also include those relating 
10 training, supply of essential raw materials and improved 
implements. The attention of the Khadi and Village Industries 
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Commission has, however, been particularly drawn to the recom
mendation made by the Estimates Conunittee. 

[D.O. Letter No. PC (P)9-27/74-MLP, dt. 15-7-75]~ 

Recommendation (S. No. 48, Para 2.89) 

The Committee consi<i.er that the banks and other financial 
institutions have to get pioneering role to play in filling up the 
credit gaps in the backward areas and should give lead in the 
matter providing the much required finance for the development 
of backward areas. The Committee would like to point out that 
bne of the main criticism against the banks of th,e country before 
nationalisation was that the activities of the banks remained con
fined to the metropolitan and urban centres only and the benefits. 
of ,their advances were mainly reaped by the big industrial units. 
The Committee regret to note that even after nationalisation, the 
same complaint still persists and it has been represented that even 
the resources which are being collected by these nationalise<i. banks 
from the backward areas are being invested mostly in the develop
ed areas only. While conceding that lack of banking facilities in 
the backward area is a legacy of the past and the nationalised 
banks have taken considerable steps to set up branches in the 
backward areas, the Committee would like to point out that the' 
steps taken in this direction so far, cannot be considered as suffi.,... 
cient. The 'Committee recommend that the financial institutions 
and nationalised banks should pay more attention to the backwar~ 
areas in the country and should take steps to provide finances at 
concessional and liberalised terms to the backward areas so as t() 
accelerate the pace of development of these areas. The Committee 
would like to point out that the Committee on Development of 
Small and Medium entrepreneurs (Popularly known as Bhatt' Com
mittee) has recommended that the post construction and post im
plementation problems of the new entrepreneurs should be specially 
taken care of and that a cell shoulrl be created by the public finan
eial institutions to sub-serve these needs. The Committee would 
like Governme!1t~ to .tak~ immediate action on this recommendation~ 

Reply of Government 

Keeping in mind social priorities, all public sector banks and 
other financial institutions are making concerted effort to step up
their activities for the development of backward areas within the 
resources available. Besides extending general bar.k.ing facilitie~ 

to the backward areas, these institutions have been actively parti-
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cipating in the promotion of industries in these areas. The Indus-, 
trial Development Bank of India has established consultancy 
organisations in several parts of t~ country with which the public 
sector banks are closely associated. The public sector banks also 
participate in the consortium arrangements organiseci. by the IDBI 
for industrial units in the backward districts. Further, to assist 
in the development of small scale industrial units in identified 
backward distric,ts, the banks extend concessional finance which 
includes lower rate of interest, lower margin, longer moratorium 
and longer repayment period' and take advantage of the concession
al refinances facilities at lower rates of interests from the Industrial 
DeVelopment Bank of India. The public sector hanks are also
operating the Differential Interest Rate Scheme in the industrially 
backwarci. and SFDAIMFAL districts in the country wherein bank. 
loans ,are given to the poorer sections of the community at the, 
concessional rate of 4 per cent per annum for engaging in produc
tive yentures. It is also contemplated to reorient the lending 
policy of the financial institutions with a view to providing larger 
resources for priv·ate investment in selected priority industries and 
for the backward areas. The recommendation of the Committee 
on Small and Medium Entrepreneurs has been examined in consul
tation with the concerned jnstitutions and the modalities of mak
ing appropriate structural arrangements to implement its basic' 
recommendations are under consideration. 

[D.O. letter No. PC(P)9-27/74 MLP dt. 1-10-75]. 

Coaunents of the Committee 

The Committee would like to be apprised of the final result of' 
the action taken in implementation of the Bhatt Committee's recom
mendations. 

Recommendation (S. No. 49, Paras 2.96 and 2.97) 

The Committee are constrained to note that while representa-
tives of the Planning Commission and Government are one in com
mending the establishment of a growth centre as a focal or nodal 
point for achieving maximum growth potential, there is no precise 
information available with the Centre, about the focal points al-

* ready selected by some of the States, the criteria adopted in their 
selection or the precise progress made by them. The Committee 
cannot help pointing out that if the Government at the centre felt 
convinced about this strategy of developing growth centres, the
least that they could have done was to carry out a systematic re-, 
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'view anrl. analysis in -depth of such focal points which had already 
been established in the States so as to evolve guidelines for other 
States. The Committee would like this to be done within the next 
,three months so that meaningful guidelines could be framed by the 
-Centre for 'guidance of all concerned. It is imperative that growth 
.centres are selected most judiciously and the various input efforts, 
'required to accelerate development and tap the growth potential 
are implemented systematically and in a coordinaterl. and integrat
,ed manner in order to achieve the best results. The Committee 
would, oowever, like to add that this does not mean that present 

'concessions granted in the 232 districts declared as b;ckw'ard 
should be withdrawn. 

The Committee would like to be informed of the concrete action 
'taken by Government in pursuance of the above recommenl\ation 
within three months. 

Reply of Government 

There cannot be any disagreement that the growth centre stra
'tegy has got a distinct advantage in rationalising location: of projects\ 
schemes and organising developmental' activity in an area. In 
pursuance of the recommendation made by the Estimates Commitee 
the State Governments were requested to make available the de
tails of the growth centres established by them and their progress. 
-The information received from the States showed that there was 
a great diversity in the approach adopted by the various States 
towards the concept of growth centres. In fact, the purpose, 
. methodology and criteria for the selection of the growth centres 
differ from State to State. Some of the projects initiated by the 
'Central Ministries like the Ministry of Agriculture -and the Minis
try of Industrial Development have also taken a limited sectoral 
view of the growth centres. At this stage meaningful guidelines 

'cannot be formulated for the establishment of growth centres unless 
the concept of growth centres is clearly defined. This aspect is 
being examined in consultation with other Central Ministries. 

[D.O. letter No. PC(P)9-27/74 MLP dt. 1-10-75]. 

Comments of the Committee 

The Committee desire that efforts should be made to define the 
~(loncept 1)f growth centres expeditiously and thereafter meaningful 
guidelines shoul-d be framecl. for the establishment of such centres. 

[please also see No. ~hapter III] 
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.. Cft,,· .... ·tioa (51. No. SO-Para 1.103) 1 

Th..e Committee note tbat although the accelerated growth ~ 
backward areas has been accepted as one of our national objectiv • 
.and all the Five Year Plans have emphasised the need for removal 
of regional imbalances, no separate funds specially earmarked for 
t.he development of backward areas, were provided. in these Plans 
.and it was only during the Fourth Plan that the principles govern
ing the allocation of central assistance to States were changed under 
which 10 per cent of central assistance was set apart for States 
'whose per capita incomes were lower than the national average. 
Even this assistance was not earmarked for the development of 
~ward ~eas and the Government are not sure that this amount 

-of assistance was actually spent for the development of backward 
areas. The Committee have a feeling that the assistance and funds, 
being allotted to states for development purposes, have been by and 
large, spent in the comparatiyely developed r.egions and the back
ward areas continue to suffer by neglect. This apprehension is 
:reinforced by the fact that in spite of massive investment made in 
the four Five Year Plans and three Annual Plans there has been 
no marked improvement in the condition of these areas, particu-
larly in the backward states with the result that instead of these 
areas coming upto the economic level of the remaining parts of 
the country, the economic disparities between these areas and other 
:areas, have widened. The Committee are of the opinion that if an,. . 
appreciable impact is to be made in the development of backward 
areas, Government should allot a certain percentage of funds spe-
dfically for the development of ba'Ckward areas and it should be 
ensured that the funds, so earmarked, are not diverted for neve
loped areas. 

Reply of Govemmen.t 

In the Fourth Five Year Plan, although weighta'ge was given to 
-the backwardness of States in the allocation of Central assistance, 
the amount of Central assistance was released for respective State 
Plans ona block basis and not corresponding to specific sectoral or 
area programmes. However, the outl~s approved f{)r certain 
priority programmes such as those of Agri~ture . and Cooperation; 
selected Irrigation and Power Projects, "Elementary Education and 
"Rural Water Supply Were 'earmarked so that the diversion of funds 
'fro~ these sectors is' checked. In the Annual "Pla:tis' 19'14-75 aild 
1975-76, 'besides' theabo've-mentioned heads of' development, the 
)Outlays for 'the'sChemes of Nati~~aIP~ of~~mn NeedI, 

, ' .. ~ .'.,' • . ,. 1 . ~ _ t. :" ~.: : _ ,~. .- ," ., 



· which substantially affect the backward areas, have also been ear-
marked. Besides, it is being ensured that the outlays agreed in 
the sub-Plans for hill areas are not diverted and sustituted for the 
development programmes in other areas. 

[D.O. Letter No. PC(P)9-27/74-MLP dated 15-7-1975]. 

Recommendation (S. Nos. 52-53, Paras 2.109-2.110) 

The Committee feel that as geographical & economic conditiorut. 
in the different backward areas of the country are quite rUverse" 
it is not possible to lay down any uniform pattern for development 
of these areas. Any Plan drawn for the development of an area.> 
would have to pay special attention to the local conditions and 
potential for development as well as the removal of impediments 
which come in the way of accelerated development of the specific 
area. The Committee, therefore, recommend that for this purpose~ 
detailed plans should be formulated for each backward rUstrict
which should pay special attention to these factors and lay down 
specific and time-bound programme for the development of these 
districts. The Committee recommend that for ,formulating these 
district plans, District Planning Boards or Committees should be 
appointed, consisting of elected representatives of the people, the 
~presentatives of State Government and officials of tbe District 
Atbninistration including technical personnel, which while formu
lating the district plans should also keep a constant watch on the 
implementation of the plan and monitor the progress made in th~· 
various spheres. 

The Committee regret to note that although local planning has 
been accepted as the main plank of the strategy for the develop
ment of backward areas in the Fifth Plan, only some of the States 
have set up District Planning Organisations and district plans 
have been prepared in respect of only a few districts. For example, 
in the States of Andhra Pradesh, Assam, Gujarat, Maharashtra and 
Orissa, district plans have been completed in respect of one district 
only in each of the States. It is only in Karnataka State that inte
grated qistrict plans for all the rUstricts have been prepared. ' This 
shows the casual way in which the work relatirrg to the formula
tion of district plans is being undert~ken by the various states. 
The Committee note that the Centre had introduced in 1972-73 a 
scheme, of financial' assistance for strengthening of planning capa
bili~ies of, sta~ and had sugg~ted the settin~ up of a unit for 
.ealing with district planning. The Committee recommend that 
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the Planning Commission should impress upon the State Gov~ 
ments the imperative need for the formulation Of· district plaIui 
and render all possible assistance to them in this work. 

Reply of Government 

The recommendations containen in Paras 2.109 and 2.110 of the 
69th Report on the development of Backward Areas have been duly 
noted. In a recent communication, Planning Commission have 
again impressed upon the State Governments the imperative need 
for taking urgent suitable steps for the formulation of realistic 
district plans. 

According to the information received from the States, most of 
the State Governments have by now set up Distriet Planning Com
mittee. or Boards, consisting of elected representatives of the ~ 
pIe and representatives of State Government including district 
level officers for formulating district plans. 

[D.O. Letter No. PC(P)9-27/74 MLP dated 20-1-1976]. 

Recommendation (S. No. 54-Para 3.5) 

The Committee note tha,t the Central Government have been 
extending since 1967-68 assistance at the rate of 60 per cent for 
developmental scheme for tribals falling in the State Sector while 
the expenditure 'On long term schemes such as Post-matric .scholar
ships, Tribal Girls Hostels, Tribal Research and Training, Pre:.. 
examination Training, Tribal Development Blocks, Co-operation 
including forest co-operatives, was being met by the Central Gov
ernment in full. The Committee find that the Study Team on Tri
bal Development Programme in their Report in 1969 have observed 
inter alia that in the absence of an evaluation machinery the States 
have not been able to assist the Team with their own assessment of 
the impact of the development programmes on the welfare of the 
tribals. The Committee are greatly concerned to find that Govern
ment should not have arranged either to collect t~e requisite data 
or 'to review critically the progress made so as to evaluate the impact 
made by these schemes on the welfare of the tribals and Develop
ment of areas inhabited by them. 

Reply of Government 

The Ministry of Home Affairs have been requested to improve 
. the system.of monitoring for all the Centrally Sponsored SChemes. 

Besides, they have also been requested to promote' and undertake 



~.NtSeveh·a.~ evaluation with the help of tribal reserda 
_UtuteJ,V~~ties and other research ()rganisations. 

{D.O. letter No. PC(p) 9-27174 MLP dt. 15-7-ft) 

Comments of the COIIIIDlftee 

, The final result of action taken in this regard may be intimated 
to· the Committee. 

:Recommendation (S. No. 55-Para. 3.26) 

The O>mmittee are glad that at long last the Central Government 
have taken up the programme of six Pilot Projects for development 
of trlbals located in the States of Andhra Pradesh, Madhya Pradesh. 
Orissa. and Bihar. The scheme is comprehensive in scope an4 seeka 
to make an integrated. approach through the establishment of Tribal 
J)everopment Agencies headed by the District Collector. Thouglt 
the scheme was first thou~t of in 1970, it got! underway only in 
March, 1972. Government have taken a decision that it should con
tinue for a full period of 5 years i.e;. till March, 1977. A sum of 
Rs. 4.12 crores cut of Rs. 4.60 crores sanctil()ned has been spent on 

. these schemes till March, 1974. The Committee however, find that 
as against the objective of covering 50,000 participants or 10,000 
tribal families, the benefit has so far reached the higheist figure 
of only 19927 in one project areas while it is as low as 4447 in 
another project area. The Committee stress that a close watch 
ahould be kept on this aspect so as to ensure that maximum benefit 
flows to the largest number of participants. The Committee would 
.like to be informed of the concrete measure being taken by Govern
ment to achieve this vital 'Objective . 

. Reply of Government 

The orglnal target for each Tribal Development Agency Project 
,was to cover 10,000 deserving: tribal families or 50,000 deserving 
tribal population. The norm 'for coverage has since been revised 
to 50.000 deserving tribal participants. According to the informa
~tton received from the 6 Tribal Development Agencies, the number 
.of particlpant-beneficl.ariesas on 31-3-1975 is as f()Uows:-

1. Srikakulam 29,232 
2. Singhbhum 34,480 
S. Dantewada 5,378 
4. Konta 1511 • 

... S. GanJam 88,. 
~ . I ... Korapu.t . : ~ ;.,,,,1 

" 
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,Jt'.tD8fW ~·"f.~t fdp;])ItdteMida· ~,wbeN U. 
pr~ .lUIS' been' 'SlMI'dl,Ie to the delays·in malditg a\tailab1e. by 
the state GO~t sufficient a.dttl1ttiltr~tiVe aDd· teclmieal std, 
in other AgencieS sigWfieant improvement in coverage' has taIaiD _e. 

The following important measures are now being pursued by 
the Ministry. of .Agriculture (Depal'tment of Rural Development> 
to achieve the target expeditiously: 

(i) The pbysical and financial perforMance of all the Agencies 
is being reviewed every quarter at the Central level. The 
deficiencieS obsetved are being brought to the notice of.the 
State Governments concerned and the Project authorities 
from time to ·time for rectification and stepping up· of the 
effi:Jrts ,to cover lar~r number of, participants.. . 

(ii) Through regular field visits, the Central Govei-rtrnen:t 
officers keep a constant watch on the, implementation of 
programmes. . , . 

(iii) The progress of the programmes is also overseen and 
reviewed by the Central CoordinatiGn Committee on Rural 
Development and Emproyment in the Planning Commis:
sian and by the Sanctioning Committee in the Ministry 
of Agriculture and Irrigation for providing the necessary 

. directions an~ policy guidance: , 
, ' 

. I 

(iv) At the State level, the Coordination Committee meets 
periodically to review the performance of the Tribal 
Development Agencies. 

[D.O. letter No.·PC(P) 9-27174 MLP-dt: 1-10-75J 

Rcommendation (s. No. ~P8J'a.3.21) 

The Committee find that Government ha:ve got exa1il:ined the 
problems of tribals regarding credit and land resroration by two 
Committees, namely, Committee' on Reorganisation of the COOperati~ 
.Credit Structure and' Committee on . Debt Redemption and Land 
1testoration. TheY have been inrormed that Government have taken 
appropriate d~ion on their recommendations and .communicated 
th.em to the state Governments for implementation with· a view to 
afford necessary telief to the tribals f~m indebtedness and facilitate 
land restoration: The' Committee c-annot tob strongly emphasize 
thaf one of the basi~reagoi'ls for the continued exploitation of tri:-' 
lJals is their· beil\g held iOl":generations iI:{ jnde1>~ .. ' .b)':l mO!leyt 
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lenders and other vested interests. It Is, therefore, of utmost Im-
-portance that the tribal should be made free from the burden of 
.past debts and helped through cooperatives and other agencies to 

'1ind necessary finances for essential basic requirements. It is 
equally important that land records are set straight so as to give 
clear and unambiguous title to the tribal to the land that he owns 
and free him from any coercion and intimidation at the time of 
reaping the harvest or gathering fruits grown on his land. 

Reply of Government 

The recommendation regarding helping the tribals to overcome 
. indebtedness and giving them necessary financial assitance has been 
i~corporated in the guidelines for sub-plans. Lt has been suggested 
that integrated credit-cum-marketing services covering marketing 
d.f agricujltw'81 and minor forest produce, supply of inputs and 
essential consumer commodities, credit for production purposes as 
also for consumption and social needs, etc., should be organised. 
Redemption of past debts through legislative and executive measures 
has also been suggested. The importance to pay special attention 
to programmes for prevention of land alienation, restoration of lands 
already alienated, termina.tion of practices like bonded labour, 
solution of the problems created In the zone of influence of modern 
industrial areas and review of excise and forest policies has been 
recognised. 

(D. O. letter N\). peep) 9-27/75 MLP dt. 1-10-75] 

~ommeDdatiOJl (S. No. 57-Para. 3.28) 

The Committee cannot but express unhappiness that the scheme 
for Tribal Development Agencies should have been taken up as late 
as in the fourth year of .the Fourth Five Yeat'! Plan and that no 
critical evaluation of the impact made by the Scheme should have 
been made before the conclusion of the plan so as to derive appro
priate lessons for execution of schemes and projects for tribal deve
lopment in the Fifth Plan ~riod. They would like the Committee 
on Bench Mark Survey and other agencies concerned to complete 
their study of the impact made by the Pilot Projects without 
further delay. The Committee have no doubt that in the light of 
these studies and critical appraisal of the field experience, Govern
ment would evolve a suitable policy for implementation of tribal 
development schemes including the grant of subsidies to them for 
agricultural inputs with a view to make for full participation of the 
~ba1s .~ the adoption of Improved agricultural practices. 
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RepI, of:'OoV8l'llllleld 

The evaluation of' th~ Tribal Development Agency Programme in 
ease of the 6 Pilot Projects initially started has been undertaken. 
As regards Bank Mark SUrvey, the Tribal Development Agencies 
bave reported that the survey has been completed in respect of all 
the projects and the reports are at different stages of compllation. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 1-10-751 

ColDIIIeDts of tile Committee 

The Committee would like to be apprised of the final decision 
taken as a result of the survey conducted by the Committee on Bank 
'Mark SurveY. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 1 .. 10-751 

Beeommendation (S No.' ~Para. 3.29) 

The Committee also suggest that Government should review the 
'forest policy in so far as it aft'ects the tribals and keeping in view 
the need for fostering and developing tribal forest cooperatives to 
save theld from exploitation. 

Reply of Government 

The existing forest policy is being reviewed by the Government. 
'The aspects mentioned by the Estimates Committee in paragraph 
,3.29 will be duly considered while finalising the forest policy. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 19-11-75} 

Comments of the Committee 

The fiWl action taken in implementation of the recommendation 
.may be communicated to the Committee. 

Beeommendation (S. No. 82-Para 3.55) 

The Committee recommend that Government should keep a 
contemporaneous watch on the execution of these sub-Plans and 
Projects so as to take timely remedial action and in particular see 
that the administrative expenditure is kept to the minimum and nO 
~ase allowed to exceed the prescribed percentage and that money 



aq,ly' .i GoveriuDeat 

The ,StIftII!IU~ made by the ]!)Jttma_ c-dDuni~ is a~~ct' 
The ~ of HO]J1e AftairShave been requested tomiproV'ft 
monitQrj,ng of the .progra,mme performance. 

[D.O~ letter No. PC(P) 9-27174 MLP dt. 15-7-75J 

Reco~~"' (!J:' No. ~iWara.:3.5I) 

The Committee would. like to reiterate that the essence of ,th& 
matter is to free tl\e tn1)al .fioin the clutches o~ ~Dtedne., elllbJa" 
hhn to'l1ave fuU'fr'Uit or'hls labour in the fi~ld and equip hiIn.Wia 
vocational education which will make him 'better agriculturist and 
artisan.: -

Reply of Government . 

The recommendatiOn win' be kept DOte of while finalising the 
Tribal Sub Plans. 

[D;O. letter !fo. re(p) 9-21174 !l.LP dt. 15-7';75} 

Recommeadation (S. No., 63-Para~ 3;5'1) 

The Committee feel that for the development Of hor"tic11.lture in 
tribal and hill areas it would be better if arrangements are made 
for supplying of sapplings or fruit trees which can be gI"(?wn there, 
to the local population.' . . 

Reply of Government 

,~p'1!asis ~, being ,plac~ all the development of horticulture in 
Suitable hill and tribal areas. This prograrimie is being implemented 
both through the develu.pment of organised orchards as also by 
making available to the local populatio.n grafts of huit trees appro
pr'iate to soil and Climatic' conditions pertaining in the ailea. ,. 

[D. O. tetter No. PC(P) 9-27/75 Mi.P dt. 1-10-75} 

R8eoilalMndatlon (S~ No. __ Par.. 3.51) 

The Committee would stress that the most important step required 
for the betterment a;f tnDals, is to save them fromexploilation which 
is rampant in these areas. Government should therefore give first 
priority to tne removal of exploitation of the tn'bals. ,They consider 
that it ,,-ould go a long way in enabling the tribals to ,stand :on ~efr 
4)wn feet and free them from exploitation ifsuiUble mtu-1te&g faci· 
lities are provided to them wbereby they can sell their produce ancJ 



, ' ,_,.: ",": ~9 _, . _" . .' ' ~, 
~"~ __ tWo>tamadu:ae.: lib ,JdIro.~. ililDdW: elCitb>arict 
other .-sential ~ttes at fair prices., Itibiuld alsO be 'eoSutetl, ...... ~ - '. 
that the level of li~ in thEBe- ere_ which' is very 10_ should be-
brought at least to the general level of literacy in the State as a 
whole. 

Reply 'Of Government 

It is ~~ that the problems of iJldebtedness and expldita.: 
tion wQulcI-have to be taclded'OIl a priority basts to enable 'the tribal'S' 
to derive'mui!rlum advantage from. the pmgratmneS Qf 'eConomie~ 
development. Under the Tribal Dev.elopment Agency Projects,', 
efforts Bre being nutde to ~olve credit-Curri-marketing structures iJ\. 
the primary levels in the project areas. TJie need for providing suit'; 
able marketing facilities for tribaicO!rimunities has also been empha..:
sized in the guidelines f~ the formulation of Tribal Sub-Plans. 
These isIIUes have been diSC'lJsSed' m detail with the State Govern
ments when their Draft Sub-Plans were discussed ahd they have 
agreed to device' various institutional and organisational arl'ang~ 
ments for this purpose. -' 

Raising the level of literacy in Tribal areas and bringing it at 
par with the general level could not be done speedily in view of 
organisational a.nd s~iological constraints. However, in the State 
sector plan, several incentives for improving educational facilities' are 
being offered. The rates of _post-matric scholarships have recently 
been enhanced. Further the general norms for elementary education 
have been relaxed f~ helping weaker sections of the Society. These 
steps are expected to improve the levels of education of these groups~ 

[D.O. letter No. P.C. (P) 9-27/74 MLP dt. 15-7-75] 

Recommendation (S. No. 66-Para. 3.60) 

The Committee would like to draw polnted attention to the poten
tial of. using Radio as a means of irIiP6rtingknowledge and useful 
information- to the tribals. They suggest that Government should 
have adequate arrangements for broadcasting and community listen· 
ing in these areas. 

Reply of Government 

The trial population and Adivasis are scattered in different parts 
of the COOlltry. However, there are larger concentrations of tribals 
and backward people in certain areas C'if Madhya Pradesh and Bihar 
and ~m parts of thecouritry. Certain pockets like Dang district 
in Gujarat and Islands like Laccadive and Minicoy Islands of the 
West Coast and the Andaman and Nicobar group of Islands in the 
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Bay of Bengal also have significant tribal population. Broadcasting 
:bas been recognised ~ an effective medium of maSs, commullieatiOn 
ald this has been ~ use of. for establishing rapport with tJte:. 
tribals and other backward people of the country. . 

One of the objectives of the development schemes for broadcast:" 
ing has been to provide as much cQv~rage as possible of the tribal 
-population. A large number of radio stations already broadcast in
"formation and instructional programmes on subject of immediate 
Televance to the every day life of the listener in the local dialect 01. 
-each area. These stations are Gauhati, Dibrugarh, Imphal, Kohima; 
13b1Uong, Tezu, Passighat, Cuttack, Sambalpur, Agartala, Jeypore, 
'Tawang, Aizwal, Rancbi, Patna, Bhopal, Indore, ~pur, Jammu~ 
'Srinagar, Leb, Simla and Port Blair. With these stations 89 per cent 
1()f the tribal and adivasi population 1s covered. 

However, during the Fifth Plan Patna and Siliguri are being up
graded and two m~e centres are being provided at Ahwa and Kav
aretti. This would enable All India Radio cQver 90.5 per cent of the 
'Tribal and Adivasi population. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 19-11-75] 

Reeommendation (S. No. 61-Pm 3.61) 

The Committee further recommend that salient features of the 
various schemes and programmes, being taken up for executJon in 
the tribal areas, should be made known to them orally in their own 
dialect 80 that they derive the maximum benefit from them. 

Reply of Government 

TheI recommendation of the Estimates Committee has been 
'brought to the notice qf the Ministry of Information and Broadcasting 
and the State Governments for implementation. It is understood that 
the Field Publicity Organisation of the Ministry of Information and 
Broadcasting carries out publicity on planned development as ane of 
its core themes. The field units organise film shows, exhibitions, 
song and drama items and oral communication programme on these 
themes in tribal areas and explain the features of the local develop
ment schemes in local languages. To facilitate this, the Field Pub-
liCity Directorate has undertaken the reeruitment of Field Publicity 
Officers from the local communities to man the units located in the 
tribal areas. 

• .. J ....... : ~ .' 
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:BesIdes, . under the Trfbel DevelDpmeDt Agency Projects, the 
.authorities are publicising the salient features of their programme 
-through local dialects and the demonstration ~and training p~ 
.grammea are a1~ being undertaken in the local dialects. 

[D.O. letter No. P.C: (p) 9..27/74 MLP dt. 15-7-75]. 

Becommendatloa (S. No. 68-Para ~.6Z) 

The Committee recommend that the tribal areas should be brought 
-within the scope of the electrification programme for rural and back
... ·srd areas. j . i J 

BepI,. tJI 'Gcwemment 

Not only have the tribal areas been brought within the scope of 
~ural electrification bein'g implemented through the National Pro
gramme of Minimum. Needs but special consideration js being shown 
to such areas. Under this programme. a State where 30-40 per cent 
()f the population already enjoys the benefits of e1edrification has 
been excluded from the Minimum Needs Programme. An exception 
has, however, been made for the tribal areas of such States and a 
proviSion is made for electrification of such areas. The Rural Elec
trification Corporation, through which this programme is being imple
mented a1SQ provides softer loans for electrification in these areas. 
The Corporation has also communicated the recommendation of the 
Estimates Committee to the State Electricity' Boards for placing more 
emphasis on formulating new schemes for the electrification o.f tribal 
areas. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 19-11-75] 
• 

Recommendation (S. No. at-Para 3.63) 

The Committee need hardly emphasise that importance of posting 
to the tribal areas for implementation of the various development 
programmes, persons having first hand knowledge of the tribal prob
lems who are of proved worth, honesty and dedication. Such persons 
should be given suitable incentives and wards for meritorious work 
done in the field of tribal development. The Committee would at 
the same time, suggest the energising of the existing anti-corruption 
and vigilance machinery in the tribal areas to prevent corrupt practi
ces and exploitation which may have developed in the process of 
implementation at the development programmes. 
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n..Gown.aeat"!.~ tb8t fbtmulaUOit. sbitilbl~~
nel policies will be iDIpor1aRt for tIw dnE!ltlpltieft\' i>f: tiib'tkl 'U@_ 
As has been, informed to the, Estimates Committee in reply to para
graph N~. 5.16 and 5.17, the state Governments have accordingly 
been requested to l,"eview their policies in the light of- the recommen-' 
dations of the Working GroUp on Personnel Policiels, set up by the 
Planning CommiSSion. The$e ~ts, ~re also, looked .1ntod1Hing, 
the- exammau~ of the Tribal S~PJ.ans and the Integrated TribaJ 
De\P'e!lopmenrt Projects. The question 01 weeding 'out undesirable
persons and strengthening the administrative set up in tribal areas 
has been taken up with the State ~Vel'~ts. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 19-11-75), 
, .. 1 _, 

~~Dt8 of' theeommittee 

, Th~result of action taken' m coMaliatlon 'fiith the' SiateGo~ 
ments may be intimated 110 the Committee. 

BecMnmealatlaa. {So Nv . ., ....... ""a...,l 
The Committee recommend that ,the Planning. Commission should 

'have a comprehensive' pl~Ii pr~pared for tribal development and ar
'range to lay it on the, Table of the House so~hat it CaJ} be discussed 
ful1y~ by the peoples representatives particulllrly .thoSe who come 
from these areas and have been taking consistept ·interest in tribal 
development alld welfare. 'l'bEiy a~ recommend that th,e progreS$ 
made in the implementa~n of'the mbal su1>Plans should be men-: 
tioned in detail in the annuaJ plan reviews. 

Sub-Plans for Tribal Areas ate being prepared anD :when finalis-· 
ed they will be sent to the Parliament. The review of implementa
tion of sub-plans will be undertaken at the time of Annual Plans. 
The suggestion has been noted. 

[D.O. letter No. p.e. (P) 9..27/74 MLP dt. 1>7-751 

Recoauneadation (s. No.4-Para. 4.!t) 

'nte Committee are deeply eoneetbfHi to find that Government 
have neither finalised strategy nor the schemes for implement;itioQ. 
hi the hill areas during th~ Fifth ,Plan. tb~ may well be due to ~he 
tact that Government have not initially evalua~ the' progress made 
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~ the ~lementatJon QfvariQua~beJ,netl ~n "p. dqrillg t~~ foUl'tla 
~n. -'1he Committee would ~ to .t~ that this shOJ,1ld be dcne 
without further deJ,y and ..str~~ for t.be development of hill areas 
.announced and the spedfic schemes for implementation in these areas 
,dentiied in consultation with the State Go,vernment concerned. 

8eply of Govel'DJDeat 

The strategy for the development of hill areas during the Fifth 
Five Year Plan period has been enunciated in the draft Fifth Fin 
Year Plan document (Chapter 14, para 19 of Volume ll). To quote: 

"For the Hill Areas, in addition to oontinuing favourable pat
terns of Central assistance and the determination of the 
plan size of hill States on the basis of their essential re-
quirements as in the Fourth Plan, additional allocations 
of funds are being made to supplement, for the executioD 
of integrated area development plans for these areas, the 
funds set apart by the States from their Plan resources." 

While preparing the draft Fifth Five Year Plan the Planning 
Commission had urged the State Governments draw up separate in
teragted plans for their hill areas. The main strategy proposed was 
that since hill areas differed in their resources endoments, problems 
:and potentialities, they should be looked upon as distinct entities and 
no general purpose programmes or schemes ~uld be thrust upon 
them. One of the basic objectives of the hill area development pro
:gramme is that this programme should give an increased income to 
the backward families in the hill areas and establish a better ace
Demy for them. Programmes would, therefore, be dJrected towarda 
cfamilies' and built up on an area basis. This policy had broadly 
_n formulated on the basis of the following considetations: 

.1 

i 

(a) that the problem of backwardneu of the hill areas is • 
long-term problem which can be tackled only over a long 
period of time; 

(b) that in view of the 'ad1~bility of the plan and DOn-plan 
activity Itnd tJi.e basie administrative structure, the States 
eouldeontillu.e to PetE' the main responsibility for \he 
"4Ievelo.-,ent of tbejr hUl-.real thou.gh tl)e CeJltral. GoverD-

. m.ent·,wo\lld also activ.eJ¥ parUcipate in.this task wbUe . "'*'QI peW ~~ ·fl)l" 4m peg QDd ~ '" 
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(i) ptoviding teclmieafsupport' in respect of pl~ng.as w.d! 
'. as programme development; . (ill continuing andfUrtilef-

extending the liberal pattern of Central assistance: . . 

The Governments of Assam, Tamil Nadu.and Uttar Pradesh have: 
already submitted their sub-plans for their hill areas. The Govern
ment of West Bengal had been requested to send revised proposals 
as the plan .which was submitted was not in line with the strategy 
indicated above. 

Meanwhile for all the concerned States allocations have been' 
made on year to year basis and various programmes are being imple
mented. Special Central assistance has also being released to these
Stat~ Gov~rnments for 1974-75 and 1975-76. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 19-11-75] 

Comments of the Committee 

Please see S. No. 78-Chapter II. 

Recommendation (S. No. 75-Para 4.21) 

The Committee desire that Government/Planning Commission 
should review the schemes already in operation so as to take neces
sary remedial measures and to modify them in the light of the 
experience gained for the implerr.entation during the Fifth Plan 
period. 

Reply of Government 

The Planning Commission has already requested the State 
Governments of D.P., Tamil Nadu, Assam and West Bengal, where 
the hill areas development plans are being implemented. to furnish 
the progress of schemes along with their Annual Plan proposals. 
A review of these scheme is undertaken at the time :of the Annual 
Plan discussions. 

[D.O. letter No. PC (P) 9-27/75 MLPdt. 1-10-75] 

Recommendation (S. No. 78-Para 4.24) 

The Committee note that comprehensive integrated sub-plans are· 
being prepared for which special supplementary assistance has been 

-set apart in the Fifth Plan. The Committee would like to emphasise-
- the desirability of the formulation and finalisatioll ' of these sub-
-plans expeditiously in consultation with the people of the areas 
-enncerned to that the implementation of thesepUlns is taken up in 
time to achieve the maximum results during tile plan period. 
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The recommendation of the Estimates Committee regarding the
formulation and finalisation of these sub-plans expeditiously has:' 
been noted and efforts are being made to finalise these sub-plans at. 
a very early date. The desirability of involving the people in the 
planning process has been emphasised by the Planning Commission. 
In a letter to the Chief Ministers of the states, the Planning Com
;mission has emphasised the need to involve the representatives o'f 
the people in the task of. formulation .of the plan. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 19-11-75]' 

Comments of the Committee 

The Committee desire that the sub-plans for the hill areas sub
mitted by the State Governments of Assam,· Tamil Nadu and Uttar 
Pradesh should be finalised expeditiously and efforts should be 
made to obtain the revised proposals from the State Government of
West Bengal and also to finalise them so that the development pro-

.grammes in the hill areas are taken up well in advance and imple
mented according .to a time schedule to achieve the desired objec-
tives. 

[Please also see S. No. 74-Chapter II] 

ReCommendation (S. No. 75-Paras 4.39 & 4.40) 

The Committee are concerned to note that as much as 19 per cent. 
of the total area of the country and 12 per cent of the population 
are prone to droughts. They further note that Drought Prone Areas 
Programme was initiated by Government in 19"70-71 as a non-Plan 
central sector scheme with an outlay of Rs. 100 crores and that cer
tain guidelines had been issued to the State Governments far the 
formulation of the master plans f.or these areas. 

The Task Force on Integrated ij.ural Development in their 
Report has stated that 4 States viz., Rajasthan, Andhra Pradesh, 
Gujarat and Karnataka have very large drought prone areas, com-

"pared to oiher States. In Rajasthan 56 per cent of the geographical 
area and 38 per cent of the population, in Andhra' Pradesh 33 per 
cent of the geographical area and 32 per cent of the population, in' 

'Gu]arat 29 per cent of the geographiealarea and 18 per cent of. the' 
'-populano%i ami-" in Karnataka' 25 per cent of the· geographical area 
. and 22 per cent of the population are within the ambit of dnmght 
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prone areas. From the details of the annual expenditure incurred by 
the State Governmen~ on D.P.A.P., the CoQunittee noie that a total 
~xpenditure of about Its. 91.30 crores has been incurred by 13 Statell 
.during the last four years while the ~xpenditure in the 4 State's of 
Rajasthan, Andhra Pradesh, Gujarat and Karnataka has been of u..e 
order of Rs. 14.41 crores, Rs. 8.59 crores, Rs. 10.71 crores and B.s. lO~l 
-crores respectively. The Committee are not aware of the manner 
in which allocation of the outlay of Rs· 100 crores was made to the 
various States for the implementation of thei!I' drought prone ar~a 
_programmes It was expected that most Of the outlays on this pro
~ramme should have gone to the States which have very large 
,drought prone areas. The Committee feel that the allocations for 
drought prone area programmes should be made with reference to 
the area involved and population affected in each State. The Com
mittee would like Government to review their system of allocatiOll. 
·of these resources so as to ensure that maximum benefits are derived 
by the States which have large chronically drought prone areas. 

Reply of Government 

During the Fourth Plan, allocation of funds to the D.P.A.P. dis
tricts was made on ad hoc basis at the rate of Rs. 2 crores per diS
trict irrespective of the coverage of programme in the district. The 
position has since been reviewed and it has been decided that the 
allocation of funds in the Fifth Plan will .be made on the basis of 
. the percentage area covered to the total area of the district as 
indicated below: 

(Rs. crores) 

(a) Area coverage undet'D.P.A.P. of more than 7spercentofthegeo- 3'00 
graphical area of the district 

(b) Area covet'age of So pet' centto 70 Pet' cent 2' SO 

(c) Area coverage ofless than So per cent 2'00 

(d) For each contigUoUS taluka/tehsil • 0' 30 

[D.O. letter No. PC (P) 9-27/74 MLP dt. 30-7-75] 

Recommendation (S. No. 8O-Para 4.U)' 

The Committee note that drought prone area programme coYers 
minor and lift irrigation, soil conservation, afforestation, roads and 
.drinking water supply. They find that whileso~ prQg1"ess:b@.. 
,been made under minor irrigation, soil conservation ~nd .affores~
-tio~, the progress under rQads and drinking water aupply ~very 
. unsatisfactory, In -faet, e%C<!pt . Andbra· Pradesh aJ)d G~jarat Jlo 
~ther ~tate apJW8r~ to ll.ave undertaken any· ~~ =. dri~ 
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water supply at all. The Committee need hardly stress that in th# 
implementation of the drought prone areas programme, gre.ater em. 
phasis should be laid .on the provision of minor irrigatior ip.cludiIW 
lift irrigation and drinking water supply to these areas.· The Com
mittee urge that specific sectoral allotments for the various schemes 
should be made by Government af.ter ascertaining' potentialities 
thereof in each State and the progress in their implementation 
watched. 

Reply of Government 

As suggested by the Committee, the formulation of programme 
is now based on the resource endowment. Programmes like develop
ment of irrigation, soil and moisture conservation, afforestation, 
pasture development, animal husbandry, etc. are included depend
ing on the resource situation. 

Drinking water programme is a major component of the Miqi
mum Needs Programme formulated in the Fifth Plan period. There
fore, investment from the Drought Prone Areas Programme for 
drinking water is limited to districts with extreme problems of 
drinking water shortage like Rajasthan districts· The basic approach 
is to tailor the programme to the need and potential of the given 
situation in terms of land and water resources and taking into· con
sideration inv~stment fr,om other sectors of the p1an for some of the 
key programmes. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 30-7-'75]. 

Becemmen.atioa (S. No. 81-Para 4.42) 

The Committee are in agreement with the Irrigation Commiasion 
that there is need for a quick and early hydrological survey.of the 
drought prone areas which have either remained unsurveyed or 
have been partly surveyed, for undertaking jnvestigations for irriga
tion resources from .surface and ground water. 

Reply of GovemmeBt 

Surface water studies have been done and several projects have 
been formulated. As th~ maior drought prone areas also fall with
in the command of the major rivers-Krishna, Godavari and I¢al'-
mada-which are under inter-State dispute, inclusion of the projects 
in the Plan had necessarily to be held up. As and when the inter
State disputes are being cleared, these projects will be taken ''Up'-
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Meanwhile, by mutual agreement between the States, some import
ant projects have already been initiated. Regarding ground water 
potential of the drought prone areas, the Ministry of Agriculture 
and Irrigation have asked the concerned States to make a detailed 
survey during the Fifth Plan period. 

[D.O. letter No. PC(P) 9-27/'J4 MLP dt. 15-7-75]. 

Recommendation (S. No. 81-Para 4.43) 

The Committee attach the greatest importance to ground water 
survey, for more than 80 per cent of our population is dependent on 
agriculture and this can be given a fillip, particularly in the back
ward areas if water for irrigation becomes available on an assured 
basis. One of the main reasons for the spectacular pr,ogress made 
in Punjab, Haryana, Western V.P., Tamil Nadu, Andhra Pradesh 
etc., in the matter of agriculture is due to the tapping of under
ground water resources· The Committee are, therefore, greatly 
perturbed to note that Government has so far been able to complete 
its survey of only 1.2 million sq· k.m. ;out of a total 3 m.sq. of map
able area. The Committee recommended that priority should be 
given to the survey of backward areas, particularly those which are 
known to have underground water potential. The Committee would 
also like that concerted efforts should be made to locate ground 
water supply in areas which are prone to drought year after year so 
that positive measures could be taken to reverse the cycle of drought 
by exploiting the underground water resources. The Committee 
recommend that this matter should be reviewed at the highest level 
and an integrated and well-coClrdinated programme of surveys 
should be prepared. It is also n€{!essary that the execution of pro
jects for tapping the underground water is taken up as a national 
effort with the help and cooperation of Central and State Govern

'ments as also all other agencies concerned. 

Reply of Government 

The Government is fully seized of the need for expediting ground 
water investigations in the .countI:y. Concerted efforts are being 
made to accelerate investigations being conducted by the Central 

·Ground Water Board and the State Ground water Organisations. 
Priority in such investigations is being given to chronically drought 
affected areas. This has been recently reviewed by the Committee of 

. Secretaries; as a result measures have been taken lor monitoring 
the programme of ground water development, particularly in the 
Eastern Region which has considerable potential for development. 
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A Centrally Sponsored Scheme has recently been introduced 
under which 50 per cent matching grant would 'be made available 
to the State Governments for strengthening their ground water or
ganisations in critical areas in which they are weak. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 19-11-75]. 

Recommendation (S. No. 82---Para 4.44) 

The Committee further suggest that with the help of Agricultural 
Research Institutes at the Centre and the States, Government should 
evolve agricultural technology, farm practices and seeds etc., suited 
to the drought prone areas and ensure their easy availability to the 

. farmers so as make these areas more and more productive. Another 
area which requires concerted measures pertains to the development 
of subsidiary occupations for the farmers and landless labour in 
these areas so that they can have supplementary source of income 
to save them from the scourge of hunger and scarcity. Traditional 
occupations like sheep breeding could be supplemented by develop
ment of animal husbandry, handicrafts etc., in these areas. 

Reply of Government 

With a view to involve the Agricultural Research Institutes at 
the Centre, and the States, it has been decided to forD} a consortiwp. 
of the agricultural scientists (working in the drought prone areas 
or in areas of similar ecological conditions) to provide assistance in 
developing a suitable strategy for maximiSing the pt6ductivity from 
the given land and water resources in each area. As recommended 
by the Committee, attention will be given to the probl~ of marginal 
farmers and landless labour in this region to augment their income 
through subsidiary occupations such as development· ot ;mimal 
husbandry including sh~ep breeding. The proposal to include handi
crafts under the purview of the scheme is receiving attention. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 30-7-75) 

Recommendation (S. No. M-Paras 4.58 & 4.59) 

The Committee note that a detailed Soil sUl"'Vey of the Bundel
khand region fiS suggested by the Study Group of the Planning 
Commission is proposed to be initiated after the Fifth Plan prcposaIs 
are sanctione-d and staff appointed. 
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The Committee desire that conceJ1;ed efforts should. be JIlatJe to 
.~ the fjth plan prdpoJals expeditiously so that ',the wode in 
connection with the'15dil survey, is initiated without much del~y and 
eomp1eted "Within the stipulated period. 

Reply of Government 

Regarding the soil survey of Bundelkhand Region. the Directo
rate of All Il1~ia Soil and Land Use Survey has !ll"oclll'ed aerial 
photographs for all the Bundelkhand districts of Uttar Pradesh and 
Madhya Pl'adesh from the Survey of India. The States had been 
requested to identify watershed areas-about 5,000 hectares each, 
on which surveys would be undertaken on pilot basis. These areas 
. are not yet identified. After the State Governments identify water
shed areas, the -Directorate of All India Soil cit Land Use SUl'v'::Y 
would initiate the survey work. 

[D.O. leiter No. PC.(P) 9-27174 MLP dated 1-10-75] 

Cemme1lts of the Committee 

While ·the . Committee note that aerial photographs for all t~e 
Bundelkhand districts of U,P. and Madhya Pradesh have been pro
cured by the Directorate of All India Soil and Land Use Survey, 
they desire that the question of identifying the watershed areas 
should be vigorously pursued with the State Governments concern
ed SO that work 1n connection with the soil survey is initiated with
out further los.s of time and completed within the stipulate:i period. 

Recommendation (S. No. 85-Para '.60) 

. The ComJllittee note that an indent fur the supply of aerial photo
graphs .of 1 : 60Do Scale to be used as base maps for reconnaissaJh.""e 
soil survey has been processed by the Survey of India and is with 
the Ministry", ot Defence for security clearance. Th(! co~ttee 
would "lik~ to be .appraised of the decision' taken in the matter by the 
authorities concerned. 

Reply of Government 

Aerial phbtographs for 'all the BundeJ.kRand districts of Uttar 
Pradesh and Madhya Pradesh have been procured by the Directo
. tate of All India Soil and Land Use Survey from the survey of 
India. The State Governments concerned had been requested to 
identify areas proposed to be taken up rar the detailed soil survey. 
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'nle ~urveyoperatiop win. Qommance, after the requisite informa
tion is received by the Directofr.te from the respective States. 

[D.O. letter No. PC (P)9-27174 MLP dated 1-1O-75J 

Comments of the CotnmiCltee 

Please see S. No. 84-Chapter II. 

u..commendation (S. No. 86-Para (.6~) 

Tl)e Committee·would also like to be apprised of'the action taken. 
by ~ State Governmep;ts Of Uttar Pradesh and MadbY~ Pradesh 
on the Sllggestions made by the Study Group with regard to the 
development of animal husbandry in Bundelkhand. ' . 

Reply of Govemment 

Actions initiate<;l by the Sta~ Govenun~ts of Uttal' Pradesil and 
Madhya Pradesh on the suggestions made by the Study Group are 
enumerated below: 

UTrAR PRADESH 

(~)C~ ~ve~ 

(i) To augment the productivity of local cows, 24 artificial iJll.~ 

seqrlp.atipn sub-eentres wo,"d be established during the Fifth Plan 
iI:il ,.... region. Six exotic, 100 cross-bred md 38 improved bulls 
would be lotated in the region. 

(ii) Two exotic cattle breeding farms would be e~t.ablished in 
the state during the Fifth Plan as part of the State Plan. Under 
the Central Sector, one Jersey Breeding farm is being established 
at Andesh :Nagar (Lakhimpur-Kheri). Depending on the avail
ability of resources it is proposed to establish an exotic cattle breed· 
ing fann at Jhansi in their region. 

(iii) A Corporation viz., Prayag Chitrakoot Krishi Avam Godhan 
Vikas Nigam has been established which will cover Chitrakoot arE'B 
of Banda district and trans-Jamuna area of Allahabad. The pro· 
gramme envisages crossing of 40000 local cattle in the first instance 
and will be extended to cover one lakh cattle ultimately. The 
Nigam would'be run under the guidance of Bhartia Agro Indu<Jtries. 
Foundation, Urulikanchan with whose guidance the programme has 
been chalked out. 
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(iv) DUring the Fifth Plan, five new veterinary hospitals, 60 
stockmen centres and three mobile units would be set up to streng
then the existing programmes in order to provide adequate health 
cover. 

(v) The rinderpest eradication programme would be continued' 
along the inter-State borders to check ingress of the disease. 

(b) Sheep development 

(i) An intensive sheep development project to improve the 
quality and productivity of sheep of Bundelkhand region would be 
established during the Fifth Plan. Cross-bred rams would be in
troduced into the region. Under the scheme 33 new'sheep and wool 
extension centres would be established. Machine shearing and wool 
grading facilities would also be provided.. 

(ii) A Sheep and WOol Development Corporation has been estab
lished. This Corporation would take over one of the State livestock 
farms in the district of J aleun as a base for keeping exotic and cross
bred .~heep. 

(c) Improvement of grazing resources 

(i) The Forest Department of the State Government is rendpr
ing aU ru;sistance to the development of pastures, grasslands and 
fodder banks. 

(ii) It is proposed to distribute high-yielding varieties of fodder 
seeds at 50 per cent. subsidy which would cover about 3032 hectares 
during the Fifth Plan. I t is also proposed to organise 480 demt>ns-' 
tration and 100 relay cropping demonstrations on the farmers' fields. 

(iii) Fodder seed multiplication programme is already being 
undertaken at the State livestock farms, Bharari and Saidpur 
(Jhansi) with the assistance of Indian Grass and Fodder Research 
lnstitute, Jhansi. The State Government is also pursuing with the 
Forest authorities to increase the production of grass seeds either at 
one of the eXisting farms or in the forest areas. 

MADHYA PRADESH 

(a) Cattle development 

(i) The State Government is laying more emphasis on cross
breeding with exotic Jersey milch breed to increase mill: production. 
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In this region exotic Jersey bulls are located. in intensified key vill
.age blocks. Additional Artificial Insemination Centres are also being 
established for semen collection. 

(ii) It is proposed to establish an exotic cattle breedinp.: farm at • .> 

Bhopal under the Centrally sponsored sector. A Hariana Cattle 
Breeding Farm is already functioning at Ratona. 

(iii) The State Government is considering the question of 
~stablishing a fodder seed. multiplication farm either at Tikamgarh 
or at Deval. This farm would produce quality seeds, cuttings etc. 

(iv) The State Government feels that a fodder ba.nk might be 
established by the Forest Department as the Veterinary Departments 
experience in setting up a fodder bank has not been encouraging. 

(b) Sheep development 

The State Government has prepared a programme on intensive 
sheep development proj,ect to be initiated in the Bundelkhand 
region. The State Government have also proposed sheep produc
tion programme through small and marginal farmers and agricul
tural labourers in Tikamgarh District. 

(c) Improvement of grazing resources 

The State Forest Department has established a cell for pasture 
development which formulates plans for the development of village 
pastures in coordination with village Panchayats. The State Vete
rinary Department has also an officer who has specialised in this 
field. His services would also be available to the forest Depart
ment. 

[D.O. letter No. PC (P) 9-27174 MLP dated 1-10-75] 
\ 

Recommendation (S. No. 87-Paras 4.62 & 4.63) 

The Committee are unhappy to note that the Study Group ap
pointed by the Plannin~ Commission on Irrigation Potential has not 
submitted its report so far though the Group was set up some time 
in December, 1972. The formulation of integrated plan and suecess
ful implementation of any agricultural programme of an area and 
its distribution to a larger population depends on the irrigation 
potential of that area. The Committee need hardly stress the 
urgency and importance of the completion of such a survey in the 
interest of the rapid development of the region. 
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~ €ODU'IUttee, therefore, desIre that concerted efforts should ~ 
, made t-o finalise the reIX'rt without further delay so that the develop

ment of the irrigation potential in Btindelkhand is taken UP without 
any loss of ,time., The Committee would lik.el to be appri.;ed of the 
Anding! of the Study Group and the action proposed tb be taken 
thereon. 

Reply of Government 

The Study Group, appointed by the Planning Commission on 
In:igation Potefttial in Bundelkhand, has submitted i.ts report. The 
main findings of the Study Group are as follows: 

, . 

(i) The land potential in the Bundelkhand region is more 
that) the estimated water- potential The areas are fertile 
and intensity of in'igation can be increased, if sufficient 
water could be made available; 

(ii) There is a proposal for using some Yamuna water in this 
) region; 

(iii) The preparation of the detailed pian, taking into con'Ji
deration the requirements of the entire Bundelkhand regi-on 
and also the requirement of all other axeas in Madhya 
Pradesh in the sub-basin, might be carried out by a body 
like a river board or full-time technical group working 
full time for at least two years before a reasonable docu
tnei1t can emerge; 

(iv) A -whole-time technical unit in the Central Water Com
miilsitm sholtld be established; 

(v) The technical' group might be set up under a Chief 
Engineer and will be assisted. by whole-time small tech
n!cal cells to be set up by the States concerned; and 

(vi) The outline Plan prepared by the Technical Cell should 
be placed before the full Central Water Commission for 
considerati-on and to recommend an overall plan for the 
use of Betwa, Ken and Sindh rivers. 

TAe repo.rt of the Study Group has been cifculated to the c~n
cerned States for their comments and will be placed before the Jo1Ot 
Coordination Committee of Madhya Pradesh and Uttar Pradesh set 
\l'P for the development of Bundelkhand region. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 1-10-75] 



Recommendation (S. No. 92-Para 4.68) 

'l'htf Committee hope that the overall plan for the sub-basins of 
Betwa, Ken and Sindh rivers which drain Bundelkhand region. 
'Would be prepared by the State Governments concel'ned expeditious
ly. The Committee, however, desire the Planning Commission to 
mainta'in a close coord,ination with the concerned ~te Governments 
to ensure speedy finalisation of the various programmes/schemes' 
and their execu~ion in the interest of the development of Bundel
khand region. 

Reply of Government 

This observation has been noted. The Planning Commission is 
already maintaimng a close coordination with the concerned State 
Governments for the formulation of the development programmes 
for the utijisation of water potential in the sub-basins of Betwa, K~n 
and Sindh riven wbiehdrain Bundelkhand !legion. ' 

[D.O. letter No. 'Pc(p)9-27 /74 MLP dt. 1-10-75]' 

BeeOlr&melt.datieD (S. No. ~Para 4.ft' 

The Committee note that cOftcerned &'t t~ backwardness of 
Eastern U. P., the PlarittingCommisSion and Government of India 
had taken initiati'Ve as early as 1962 toll-ave a study'made of the 
pl"oblemsaffHcting this heaVily congested part of the country and 
to omlin'e the po.tentialities and measures 'for its development. tfhe' 
StudY' U'eamsubmitled <its report in 1964. The Committee find from 
the action ta~n note, rece:ved from the Government, that there 
has been an increase gf only 11.4 per cent in agricultural production 
over 1960-61. The Committee consider this achievement to be unim
pressive in the context of f.he Green Revolution which resulted in 
marked increase in agricultur::.l production in other pads of the' 
country, particularly in Western U.P., Haryana and Punjab. As 
Eastern 'u. P. has got fertile soil and potential overground and under
ground water resources, there is no reason why it should not be 
pOssible, through concerted measures, to achie~eincrease in the 
agricultural production in this area comparable to that of Western 
U. P.; etc. The Committee therefore, stress that a package programme 
of inputs, including dcvt'iopment of irrigation and water resources,. 
seeds ,suited to the climate and the soil, fertilisers and pesticides._ 
should be made available to th(s area in the fnterest of achieving_ 
greater increase in l'!gricultural production. 
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Reply of Government 

While formulating plans for varioUs programmes and projects 
for the Fifth Five Year Plan special care has been taken to ensure 
that adequate funds are madp. available for various programmes in 
relatively backward regions and depressed pockets of the State. 
Among the densely populat~d regions of Uttar Pradesh it is recognised 
that the productivity of the Eastern Region is the lowest. The ~'ifth 
Plan strategy is to increase the productivity in the Region by taking 
a series of steps. Irrigation i:. one of the most important L'lput of 
agricultural production and utmost attention is intended to be given, 
within the resources available, to provide irrigation to as large an 
area in the Eastern Region as possib·le. 

Intensive programme of supply of improved seeds, distribution 
of fertilizers, plant protection, supply of agricultural implements, 
increasing the productivity of commercial crops and establishment 
of an Agricultural Unoversity at Faizabad are some Of the proposed 
steps to be taken to improve the production in the Eastern Region. 

{D.O. letter No. PC (P)9-27 /74 MLP dt. 19-11-75]. 

Recommeadatio,as is. No. 94-Paras ~73. 4.74 and 4.75) 

The Committee are greatly disappointed to note that not much 
progress has been made III the matter of industrial development on 
the ground tha,t power. an,G. other incentives like relaxation in saleS 
tax etc. were not available. The Committee see no reason why in 
all these 10 years, Government could not take suitable action to see 
that power became available in this area and paper mills, chemical 
industries, cotton mills, sugar mills and the distilleries came to be 
.established, as senvisaged in the Study Team Report. 

The Committee are greatly disappointed that no work has ad
mittedly been done in the matter of establishing machine tool and 
other ancillary industries which were to be taken up in the Central 
Sector. The Committee stress that Government should review at 
the highest le'vel, the reasons for this continued lack in the establish
ment of industries in the Eastern U. P. in all these ten years and 
take concrete measures to ensure that this long neglacted area which 
is heavily populated, gets its due share in the matter of establishment 
of industries. 

The Committee would like to be furnished with a detailed note 
within six months setting out the concrete action taken in pursuance 
~f the above recommendations. 



Reply of Government 

The State Government is aware of the fact that eastern districts 
,of Uttar Pradesh need accelerated development so that the discrepan
cies in the level of development amongst the various regions of the 
State are not further widened. The State Government has already 
initiated various development programmes which benefit this area. 
In addition to the normal State Plans, Central Government have 
also undertaken various development programmes which benefit the 
-eastern districts of Uttar Pradesh. 

I. State Government 

(i) A Corporation called 'Uttar Pradesh Poorvanchal Vikas Nigam 
Limited' was registered in March 1971, with an authorised share 
capital of Rs. 2 Cfores. The main object Of this Corporation is to 
accelerate the process of industrialisation in the 15 districts of 
eastern U.P. and towards this end, besides undertaking promotional 
activities, the Corporation also directly participates in setting up 
industries as joint ventures with private entrepreneurs. Special 
emphasis is being laid on rural industries like brick kilns and indus
tries based on agriculture like Khandsari units. 

(ii) Uttar Pradesh Agro-Industries Corporation has also under
taken programmes to set up industrial units in the backward areas. 
A cold storage has been constructed at Nawabganj (Allahabad)" and 
custom service centres for the repair of tractors and other agricul
tural implements have been set up at Allahabad, Varanasi, Maunath 
Bha,njan (Azamgarh), Gorakhpur, Balrampur (Gonda), Basti. 
Faizabad and Pratapgarh. It is also proposed to establish a cattle 
feed factory at Gorakhpur and Canning and Bottling Unit, at 
Khalilabad (Basti). 

(iii) Under the scheme of Grants, the Department of Industries, 
promotes the setting up of small industrial units. 

(iv) Letters of Intent for the establishment of distilleries-one 
each in Gazipur and Deoria district have been issued. 

(v) Two sugar mills in Azamgarh district, and one each in BaHia 
ahd Gazipur are proposed to be established. 

(vi) There are proposals to set ,up ,5 spinning mills of 50,000 spind
les each. Out '{)f these three' would be in joint sector and 2 in the 
public sector. 
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(vii) It is proposed tc? set up a new cement plant, and to expand 
the 5 existing ceD;lellt plants. - Industrial Projects are setl!lP keeping 
in VieW cost benefit ratio, availability of inputs etc.. In the light of 
th~Se dedsions are arrived at ahoat locating the projects. 

Il~ Central Government 

(1) The total investment in these projects upto the end of Fourth 
Pian amoun~rd to Rs. 72.57 crores. In the Fifth P.lan it is _proposed 
to inv~st another Rs. 18-.62 crores in industrial projects. The table 
below gives the project-wise details of investments. 

I. 

2. 

)-

4· 

S· 

6. 

~1. 

!II. 

9. 

(Rs. crores) 

1951-74 Proposed 
fOr Fifth 
Plan 

-~~---------~-----------'J 

Diescllocomotive wOi"ks, .v 111"~ asl 19"57 

F«tilizer iamDrr. Gorlllkbpll!" • 33'00 I'S6 

SiDgNUli Coal Fields 10'_00 -* 
Triveni Structll!"als Ltd. Allahabad 10'00 3'94 

Argon Factory Plant, GQf"akhp\ll" 0'37 

N.P~K. Gran.u~iQD Unit, ~pUir _4~IPC" 1'00 

"'j».u~_d~' Lt4.:AlWI&bed 6'85 

'tdIIpboae fn~elltsifactOry, Allababid 3'70 

Transmission l!quipment Factor" AUab.ab.a4 I .;u, 
--:-.:--. 

Total 71'S7 18'61 

·The reqUirements would be: adequately provided by National eoal Development C01"
poration. No sp.!cific amount is, however,eal'marked. 

-.(ii) &!even di&trids -of eastern U.P. have beeu sdected by Plan
ning Commission, in consultation with the Ministries concerned, 
where concessional finance is being availaBle t.o tftltrepreneurs from 
financial institutions {or establishing industries. 

(iii) Que of 15 districts of eastern U.P., 3 districts viz. Baiti, 
Faizabad and BaHia have been selected to qualify for the central 
scheme of investment subsidy for promotion of industries. Under 
the scheme the Government of India would subsidise 15 per cent of 
the total fixed capital investment of the project both in the private 
and public sector. sllbjf'cl to the ceiling of Rs. 15 lakhs in individual" 
cases. 
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(iv) With a view ro expediting industri~lisatiol.l in ihs'identif'Jed, 
.backward areas .mentkned at til) above, the;.Incople' Tax A~t has 
been amended. Under the a:mended Act a reduction ~ual to 20 per 
cent of the profits derived by an industrial undertaking. set up: in the 
identified Lackward areas while computing its taxable profits fQJ: an 
initial period of 10 years, has been allowed. 

III. Power Develcipme?&t 

(i) Special efforts were taken to develop power programmes in the 
·eastern districts ot U, P. A big hydel and thennal power complex 
bas been established in the district of Mirzapur which comprise~ of 
Rihand Hydel (300 MW), Obra Hydel (99 MW), Obra Thermal 
(250 MW) anq, Obra Thermal Extn. Stage I (300 MW) and l-.enukct 
:(125 MW). 

(ii) In addition to the above mentioned projects Obra Thermal 
Extn. Stage II (609 MW) and Stage III (400 MW) are also under 
,construction and. it is expected that theSe two projects would be 
,completed during the Fifth Plan period. 

(iii) The programmes relating to the electrification of' villages 
'and energisation of pumpsets and tubewells in the rural areas of 
eastern U. P. also leceived adequate attention in the earlier 'years. 
It is reported that upto 1973~74, 17 schemes with an estimated CORt 

-of as. U.9a CfOres had been sanctioned by Rutal Electrification 
Corporation. 

[D.O. letter No. PC (P)9-27 174 MLP dt. 19-11· 75) 

~ats ef the 'Committee 

The Committee w01lld like Government to have a close watch to 
~nsure . tlat not only the Central development plans but al!;() those 
initia~ by the State Government for the benefit of the eastern 
district. of Uttar Pradesh are implemented according to schedule. 
'TheCotnmittee also desire that a periodical review of the progress 
made in the int,plementatian of these programmes should. be made 
with a view to taking suitable steps t-.> .accelerate the pace of develop
ment in these districts werever and "hen~er found necessary. 

~ommendatioa (S. Nos. 100 aDd 191-Paras 5.16 & 5.17) 

The Committee consider that one of the main reasohii why there 
has been no marked development in the backward areas, has been 
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that posting of personnel to these areas is generally considered at a 
penal measure and the officers who are not considered upto the mark 
are ordinarily posted to these areas. The result is that thev tak~ 
little interest in the development of these areas. Moreover, a ~umber 
of posts in these backward areas remain vacant and there are 
frequent transfer of officers posted to these areas. The Committee 
would like to stress that apart from the schemes and plans, it i~ 
personnel, entrusted with the work of executing these schemes, which 
matter most. The studies brought out by the Indian Institute of 
Public Administration have clearly shown how the different officers, 
entrusted with the work of a Tribal Development Corporation, were 
able to produce quite different results. It is only the officers with 
drive and vigour and a keen interest in the development work, who 
can produce the desirtd results and make a marked change in the 
life of people residing in these areas. The Committee stress that in 
the intet:estof bringing about rapid development of these areas 
Government should review critically the existing personnel policies· 
and practice in respect of these backward areas and post the best 
and most efficient officers, with about 7 to 10 years' service, to these 
areas. They should be assigned specific tasks, the perfonnance of 
which should be taken special note of, for futUre promotions. 

The Committee note that one of the reasons why officers are not 
willing to work in backward areas, is the lack of educational, rnedicaf 
.and communication facilities. The Working Group on Personner 
Policies for Tribal Areas has already recommended varioUs monetary 
and other incentives for the persons workiI;lg in tribal and backward 
areas so as to compensate them for the lack of facilities in these areas. 
The Committee reconu;nend that t~ Cent~~U~I)d the State Govern
ments should work out a scheme of attractive incentives such as 
additional increments for the persons Posted to work in backwa:d 
areas so as to induce, the best among them, to go to t;~ areas. 
Work in these areas should be given special recognition so that 

. persons concerned are imbued with a sense of achievement and Pride 
Moreovel', persons posted to these backward areas should not be 
1t~nsferred . frequently and they should be allowed to work for a 
. minimum period of 4 to 5 years so that they may become fully 
acquainted with the problems· of these areas and are able to success
fully implement the development schemes. The Committee consider 
that it I:lhould be obligatory for every officer to work ror a minimum 
period of five years in one of the backward areas during the first 
15 years of his service. The Committee would like to be informed' 
'within three months of presentation of the Report concrete action 
taken in pursuance of the abov.~ recommendation. 
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Reply of Government 

TlJe recommendations contained in paragraphs 5.16 and 5.17 of 
the 69th report on the Development of Backward Areas has beeD. 
considered and has also been brought to the notice of the State 
Governments who have the primary responsibility for the develop-· 
ment of backward areas. 

As the Estimates Committee are aware, the Working Group on 
Personnel Policy for Tribal Areas, which had been set up by the 
Planning Commission, had considered this aspect and made recom
mendations regarding the monetary and other incentives for,.per." 
sonne I working in tribal areas. The Government have brough-f'!lhese 
recommendations also to the attention of the State Governments 
for iuch action as they may consider appropriat~. 

The Home Minist!"y (Tribal Development) is considering the" 
review of action taken by the State Government on the following 
points:-

(a) Setting up cf a review machinery for ensuring that key" 
personnel are carefully selected by various departments 
for posting to tribal areas. 

(b) Steps taken for weeding out below average officers from. 
the project areas as soon as they are initiated. 

(c) Computing of the incentive proposed to be given to per
sonnel in tribal areas, indicating clearly the minimum and" 
maximum incentives that will be given as also the grounds 
for differential rates of compensation. 

[D O. letter No. PC(P)9-27/74 MLP dt. 15-7-75] 

Recommendation (S. No. I03-Para 5.25) 

The Committee feel that the Programme Evaluation Organisation 
of the Planning Commission which has experience of more than a 
decade in evaluating projects should be asked to take up immediately 
the evaluation of the specified developmental schemes already im
plemented Or in the course of implementation for backward areas 
so as to evolve the best methodology which could be followed for 
implementation in the Fifth Plan. The Committee would like to be 
informed of the concrete action taken by Government in this behalf" 
within three months 01 the presentation of the report. 
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Jte,P.ly~f ~ver .... 

The Goveplmenthave accep~ the recommendations made' by 
the EstimatesComrilittee in paragraph 5.25 of their Report. . The 
PrograIl'.me Evaiuatic;tl Organisation will shortly. undertake a' pil()t 
study of selected industrially backward districts to assess the· impact 
of the scheme'.. of concessional finance and investment subsidy, which 
have been in operation for over four years. 

[D.O. letter No. PClP) 9-27/74 MLP dt. 15-7-7.5J 

Reeommendation (S. No. lO3-Para 5.26) 

.Cominittce would like to eJllPhasize that it is not the formula
tion Of the plans or schemes but their actual implementation with 
real zeal and vigour which really matters in the final analysis. It is 
in this context that importance of the monitoring and evaluation of the 
schemes for the devE.lopment of backward areas has to be l'~hsed. 
The Committee would like to emphasize that monitonng of the 
results achieved in the field of developmental programmes for badt
ward areas, should be done in right earnest so, as to take timely 
remedial measures and modify or make changes, as necessa:-y, in the 
schemes to f'·nsure that the benefit in fact flows to the weaker sections 

. of the society and larkward areas as intended. 

Reply of Government 

LD.O. letter No. PC(P)9-27/74 MLP dt. 15-7 75] 

The emphasis laid by the Estimates Committee on effective im-
plementation and ~orutoring and evaluation of the schemes for the 
development oi backward areas is noted . 

. [D.O. letter No. PC(P)9-27/74 MLP dt. 15-7-75] 



CHAPTER m 

RECOMMENDATIONS WHICH THE COMMITTEE 00 NOT 
DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S 

REPLIES 

Recommendation (S. No.2-Para 1.15) 

The Committee are concerned to note that although the problem 
of development of backward areas and removal of regional im-
balances has been engaging the attention of Government from the 
beginning of the First Five Year Plan, yet no concrete and concert
ed measure was initiated in this behalf till 1968. It was only in 
November, 1968 that Government appointed two Working Groups 
(i) to recommend an objective criteria to be followed in identifica
tion of backward regions and (ii) to recommend the nature of con
cessions to be given for encouraging the development of industries 
in these regions. The Committee note that the State Governments 
were originally requested to select two districts/areas from each of 
the States identified as industrially backward and one district/area 
from each of the other States/Union Territories to qualify for a 
central scheme of investment/subsidy. Within a period of 6 months, 
the scope of this scheme was extended to cover six districts/areas 
in each of the States identified as industrially backward and three 
districts/areas in each of the other States. The result has been 
that as many as 233 districts have become eligible for these conce&
sions under this scheme . 

.Reply of Government 

No specific action on the part of th~ Government is envisaged 
in this paragraph. However, it may be pointed out that the origi
nal Central scheme of investment subsidy came into effect from 
26-8-1971 and the subsequent decision to extend the coverage came 
into effect from 10-7-1972. Thus, the decision to extend the soverage 
of the Central scheme of investment subsidy was not taken within 
a period of six nwnths, as stated in the Estimates Committee Re
port. Further, the decision to extend the scope of the Central In-
vestment subsidy scheme has resulted in increase in number of dis-

73 
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trictsjareas to qualify for the purpose from 44 to 102 districts, and 
not 233 districts as stated in the Estimates Committee Report. 

[D.O. letter No. PC(P) 3-27/74 MLP dt. 1-10-75]. 

Recommendation (S. No.2-Para 1.16) 

The Committee fail to understand that while on the one hand, 
Government have been pleading financial constraints as a reason for 
not being able to take steps for the accelerated development of the 
backward areas in the country, on the other, the scope of the scheme 
has been extended to a large number of areas with the result that 
the impact of the scheme has been considerably diluted and these 
districts have not been able to make any significant progress in the 
matter of development. The Committee regret to note that although 
the Pande Working Group recommendeld the selection of Qnly 2~O 
districts in the industrially backward States/Union TerritOries for 
special incentives, Government did not accept this 'recommendation 
even though it had been specifically pointed out by them that in 
the working of Industrial Development Area Scheme, the progress 
had been slow in the States which had taken relatively a larger 
number of these areas. The Committee are of the view that in 
the present situation of constraint of resource.1 and availability of 
entrepreneurial skill as well as administrative and organisational re
sources of the States, it would have been far better if the reco~
mendation of the Pande Group had been accepted and efforts had 
been concentrated in a limited number of districts by giving them 
liberal in'C~tives so that in the backward States, there W':mld have 
been atIeast one district/area where significant economic develop
ment had taken place which would have served as an example to 
other Q'l"eas. 

Reply of Government 

. The more important reasons for not accepting the recommenda
tion of the Pande Working Group for selection of 2~O districts for 
special incentives from States/Union Territories identified as in
dustrially backward were as follows: 

(i) Prior to the consideration of the recommendations of the 
Pande and Wanch>:>o Working Groups by the NDC Com
mittee of State Chief Ministers, it was noted that fresh 
investment was not forthcoming even in comparatively ad
vanced area., and also that the Industrial Development 
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Bank of India had agreed to provide assistance on pre
ferential basis to small and medium scale industries in re
latively under-developed areas. However, the NDC Com
mittee considered the recommendations of the Working 
Groups and decided that the concessions to be offered by 
the financial institutions to the industrial units should be 
uniformly available to all the selected industrially back
ward districts, irrespective of being in the backward or 
advanced States. Accordingly, 244 distric1Js have been 

selected as industrially backward to qualify for conces
si.onal finance. 

(ii) The NDC Committee also decided that out of the districts 
selected as industrially backward, the scheme of invest
ment subsidy should apply only to two districts/areas in 
each of Ithe backward States and one district/area in each 
of the other States/Union Territories. Accordingly, only 
44 districts/areas were selected to qualify for the Central 
Scheme of investment subsidy. On the pressing demands 
of the State Governments and after a review of the work
ing of the scheme in 1972, it was decided to extend the 
coverage of the scheme from 2 to 6 districts/areas in eact 
of the industrially backward States and from 1 to 3 dis
tricts/areas in each of the other States. This resulted in 
increase in the number oJf such districts/area, from 44 to 
102 for the Central scheme of investment subsidy. 

[D.O. letter No. PC(P) 9-27/MLP dt. 1-10-75]. 

Reeommendation (S. No. Z-Para 1.17) 

The Committee recommend that an indepth study of the criteria 
followed by the Government should be made with a view to adopt 
a stricter approach in the matter of identificati.on of districts/areas 
for providing special incentives for their development. They would 
like Government to review their policy in order to concentrate their 
efforts in a few select~d districts in the backward States which have 
got growth potential so that real impact may be made in the deve
lopment of these areas. In the light of the experience gained, con
crete schemes could be evolved for application to other areas. 

Reply of Government 

This recommendation has been considered along with the re
commendations made in paragraph No. 2.96 of the Report wherein 
it is stated, among other things, that the concessions granted in 232 
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districts already declared as backward should not be withdra·wn. 
Accordingly, the Ministry of Industry and Civil Supplies are under
taking review of the adequacy of the criteria used for identifying 
industrially backward districts and also the working of the Central 
subsidy scheme. Steps have already been initiated in consultation 
with other Central Ministries to examine the growth centre stra
tegy in the context of the development of backward areas with a 
view to undertake integrated planning and development of infra
structure in the selected growth centres. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 1-10-75]. 

Comments of the Committee 

Please see S. No. 49-Chapter II. 

Recommendation (S. No.8 Para 2.5) 

The Committee note that ordinarily the term 'core sector' ot 
thp Plan connotes industries which contribute to significant im
port savings such as steel, non-ferrous metals, fertilisers, mineral 
oils, coal, machine building, power etc. They feel that develop
Il'cnt of backward areas is vital for the balanced development of 
the country and the well-being of the people at large. The Com
mittee therefore recommend' that the programme for development 
of backward areas should be included in the core sector of th~ 
Plan so that lI"esources, finance and the essential inputs become 
available for timely implementation. 

Reply of Government 

The observation made by the Estimates Committee that deve
lopment of backward areas is vital for the balanced development 
of the country and well-being of the people at large' is unexcep
tional. Although backward -areas development is not presently 
statpd to form part of the core sector of the Plan in formulating 
the special programmes such as the National Programme of Mini
mum Needs, the Sub Plans for Hill Areas, the Drought Prone 
Areas Programme, it is ensured that the funds are not diverted 
and substituted for the programmes of other sectors and the local 
requi'rements and problem of organisation and administratIon are 
duly considered. Besides it has been emphasized to the concer~
ed State Governments to give high priority to the development of 
their backward areas. In providing basic infrastructural facilities 
like roads and power and strategic inputs like iNigation and ft'~·
tili~er, special consideration is given to the backward areas. 

[D.O. letter No. PC(P)9-27174 MLP dt. 1>7-75] 
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lteeommendation (S. No. 18 Para 2.21) 

The Committee note that most of the backward areas in the 
country, particularly in the States of Madhya Pradesh, Orissa 
and BihBlI' have no railway lines to serve them. The Corrumttee 
feel that railway lines in the backward areas would greatly help 
in thE'ir development by providing the much-needed communi
cation facilities. The Committee, therefore, recommend that a 
fixed percentage of the investments on the opening of new railway 
lines should be earmarked for the backward areas. 

Reply of Government 

The Planning Commission is of the view that while provision of 
necessary communication facilities is essential for the develop
ment of backward areas, this need not necessarily be through 
construction of railway lines. Rail transport is inherentlyi:>etter 
suited for mass transport of goods and passengers over long dist
Dnces while iJ'oad transport has advantages for distribution of goods 
and passengers in smaller quantities over short distances. The 
transport reqUirements of the backward areas should be met 
through development of these facilities which can be provided at 
minimum cost to the economy of the country. Construction of new 
railway lines involves heavy investment and new railway lines 
should be taken up only after detailed Sll!rveys and investigations 
ha ve t'stablished that this would provide th~ best and most econo
mical mode of transport to meet the traffic needs of the area. It 
m:ly not therefore, be possible to earmark fixed percentage of the 
investment on the opening of new railway lines for the backward 
areas. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 1.10:/5] 

Recomme~oD (S. No. 24 Para 2.39) 

The Committee feel that it should be incumbent on Indiar, 
InstItutes of Technology and other leading technical institute,· 
which have been established under the auspices of the Govern
ment or receive substantial grants from the Government that the) 
set. up at least one technical training centre in a backward area. 
The advantage of this would be two-fola, namely-to a~ord tht'se 
premier technical institutions an opportunity to understand the 
preblems of backwardness and to evolve concrete measures for its 
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eradication. It would also enable the local population in thest 
backwald areas to come in contact with the best that is available 
in the technical field and thus abridge the process and period Ol"-
dina:r:ly required for development. 

Reply of Government 

According to the provisions of the lIT Act which defines the 
functions of the Indian Institutes of Technology, they carmot sd 
up Technical Training Centres in the backward areas. Traming 
and Rpsearch undertaken in the IITs and other leading technical 
institutions such as Regional Engineering O:>llege,. are of a much 
higher technical level and would not as such give advanta~e of 
technh:al knowledge to the people in the backward areas. On the 
other hand, the Industrial Training Institutes are supposed to cater 
to the requirements of technical training at lower levels. In pur
suance of the recommendations made by the Estimates Committee 
i.n paragraph No. 2.37 of the Report,· the Ministry of Labour have 
already asked the State Governments to carry out an evaluation 
of the training programmes of Industrial Training Institutes locat
ed in the backwa1rd areas from this angle. 

[D.O. letter NO'. PC (P) 9-27174 MLP dt. 1.10.751 

Recommendation (S. No. 3~Para 2.54) 

The Committee find that the industrial potential surveys which 
were intimated as far back as May-June, 1970 have now been com
pleted in respect of all the backward States and Union Territory. 
The Committee, however, find that these surveys are of a general 
nature and can at best serve as only the starting point for detailed 
investigation for establishment of industries in the specified back
ward areas. The Committee consider that as already more than 
four years have elapsed since this work was initiated, the follow-up 
in the form of detailed analysis and technical studies to identify the 
specific industry and the location thereof, should be undertaken by 
high-powered team, comprising competent technical personnel who 
should be asked to submit their reports as per time bound pro? 
ramme. Thereafter Government should select the industry or 
industries which have the maximum potential for immediate 
establishment in the specified area. The Committee urge that after 
the ind'..lstries and areas have been identified Government should 
take a firm decision whether these are to be developed in the public 
setor or in the private sector. If these are to be developed in the 
public sctor, the agency for development together with a time
bound programme, should be laid down and its implementation 
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watched. In case, it is decided to allot the industry to the private 
sector, Government should give it the fullest publicity so that the 
best offer which comes from a party of proven experience and 
standing, can be accepted for implementation as per time-bound 
programme. The Committee need hardly stress that if for any rea
son, the party which has been given the licence to establish the 
industry, fails to make the requisite progress, Government should 
not hesitate to take remedial measures to see that the pace of deve
lopment is not allowed to be retarded and that the targets envisaged 
are achieved a'S per time-bound programme. 

Reply of Government 

It is recognised that the specified project ideas identified through 
industrial potential surveys, should be further developed and follow
ed-up in the form of detailed analysis of technical studies wi~ a 
view to idtentify specified industries, their locations, prospective 
entrepreneurs, etc. The following steps have already been initiated 
by the IDBI in this direction: 

(1) The project ideas identified through the surveys have 
been discussed with the concerned State Governments and 
State-level institutions; 

(2) Inter-institutional Groups have been organised in most of 
the States to undertake periodical review of the progress 
in implementation of identified projects and also to ini
tiate follow-up action on projects, such as, commissioning 
of project profiles/feasibility reports, identification of 
entrepreneurs, coordination of project financing activities, 
etc. 

(3) Industrial and Technical Consultancy Organisations have 
been fo~ in several States which function as technical 
consultancy service centres to assist entrepreneurs in pre
paration of project profiles and to undertake project 
appraisal, market surveys, etc. 

(4) Two ad-hoc working groups have been set up, one for 
assessment of the promotional measures taken so far by 
the all-India financial institutions and the other for 
undertaking on-the-spot study of the problems faced in 
project implementation and for suggesting measures for 
effective follow-up of various industrial possibilities iden
tified in the survey reports. 
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2. The progress made as a result of these and other steps, initiated 
by the IDBI in the implementation of the identified projects is , , 
indicated below: 

As at the end of 
June, 1975 

Nos. (Rs.crot"lls) 

(i) Projects already impluner ad/ir the process ofimpl(mer-
tation 52 

(ii) Proj.:ctS pending sanction offinancial assistar ce 23 

(iii) Projects with en trepreneUrs . 11 

196'57 

368'84 

1066' 30 

3. In view of the above, it is not considered necessary to set up 
high-poWered teams to undertake further studies. 

4. As regards the observation for deciding the establishment of 
&n industrial project in the public or private sector, it is considered 
that a decision can be taken by the Government only after careful 
consideration of each individual case in the context of the prevailing 
situation. 

[D.O. letter No. PC(P) 9-27/74-MLP, dt. 1-10-75] 

Recommendation (S. No. 38-Paras 2.69 & 2.70) 

The Committee note that during the Fifth Five Year Plan, G<lv
ernment envisages a positive shift in the development of small-scale 
industries in backward areas by earmarking as much as sixty per 
cent of the outlay (Rs, 81 crores out of Rs. 141 crores) for develop
ment of backward areas and for setting up of rural industrial 
projects. 

'nle Committee would like the Central Government which have 
more than two decades of experience in the matter of providing 
guidance to small-scale industries, to pay special attention to the 
development of small-scale units on the right lines from the very 
inception. The Committee need hardly e'mphasize that the entre
preneurs should be helped in every way particularly in the choice 
of industry, the size of the unit, the availability of raw materials, 
extension of financial assistance and credit facilities and marketing 
for the end-products. 

Reply of Government 

The programmes for the development of small-scale industries 
consist of a number of schemes for providing assistance and facili-
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ties in different forms. The bulk of the programmes are imple
mented by the State Governments, most of whom are taking steps 
to provide a package of assistance to the small entrepreneurs. These 
programmes are supplemented by some of the schemes which are 
administered by the Centre and the financial institutions. 

[D.O. letter No. PC(P) 9-27/74-MLP, dt. 30-7-75]. 

Recommendation (S.No .. 42-Para 2.74) 

The Committee note that Government are laying great emphasis 
on Rural Industries Projects and propose to increase the outlay 
from only Rs. 9.5 crores to Rs. 45 crores in the Fifth Plan. While 
the Committee are one with <rl>vernment about the need for estab
lishment of more industrial projects they feel that in the interest 
of achieving the objective underlying them, it is abGolutely essen
tial that these projects are located in areas which have the poten
tiality. The Committee are greatly concerned that the strategy to 
be followed in the setting up of these units is however still under 
consideration of a Committee appointed by Government. Having 
regard to the fact that rural industries projects came to be estab
lished more than ten years earlier, the Committee feel that strategy 
in this behalf should have been evolved before the conclusion of 
Fourth Plan and in fact this should have been fully taken into 
account while selecting the location for the new 57 rural industries 
projects during the Fifth Plan. The Committee would like Govern
ment to fina_lise the strategy without further delay as also review 
the location of the Rural Industries projects for the Fifth Plan in 
the light thereof so as to make sure that these have the potentiality 
and would make the desired contribution in the developmntal effort. 

Reply of Government 

The locations of all the 57 new Rural Industries Projects for the 
-Fifth Plan, were settled: during the Fourth Plan itself. They are 
all located in the industrially backward districts, as recommended 
by the Estimates Committee in Para No. 6.4 of their Report. The 
strategy to be followed in the development of small industrial units 
in the Rural Industries Project areas, was finalised in September, 
1974, and communicated to the States and Union Territories in 
December, 1974. According to the strategy, the choice of location 
of new small industrial units is to be restricted to focal points or 
growth centres possessing essential facilities, which were to be 
iaentified by the project organisations. 



2. In view of the above, it does not appear necessary to review 
the location of the Projects in which the Programmes are already 
under implementation. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 19-1l~75] 

Recommendation (S. No. 61-Para 3.54) 

Since the problems and needs of the tribal areas are more or 
less common, the Committee recommend that the Planning Com
mission may themselves formulate certain typical Projects on "on
shelf" basis and commend them to the States for 'adoption with 
such modifications as may suit local condition. This would cut out 
delays informulation and subsequent scrutiny of Projects. 

Reply of Government 

Since the Su~plans exercise involves project formulation on the 
basis of local needs and potentialities, it may not be possible for 
Planning Commission to undertake such an exercise. The machi
nery available with the States would have to be fully utilised for 
this purpose. Past experience reveals that any model furmulated 
by the Centre leads to rigid programming thereby, to some extent, 
defeating the cause of local initiative and development. However, 
Plannig Commission and Central Ministries would fully associate 
themselves with the finalisation of Integrated Tribal Development 
Projects. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 15-7-75] 

Reeommendation (S. No. 71-Paras 4.12 & 4.13) 

The Committee note that the preparation of integrated plans in 
some of the hill areas was taken up during the Fourth Plan period 
and that certain guidelines were issued by the Planning Commis
sion to the State Governments for the fonnulation of such plans in 
the fields of agriculture, food and Soil Conservatit.>n road3, agro 
industries, animal husbandry, education and health etc. 

The Committee are concerned to note that it has not been possible 
to assess the results achieved as a result of the various programmes 
taken up for the development of hill areas. The CQ.1'Jlmittee are 
unable to appreciate the plea that the results in respect of the projects 
could not be assessed because the accrual of the Central assistance 
to these areas was not tied up to any scheme or project. 



Reply of Government 

While preparing the draft Fifth Plan for the Uttar Pradesh and 
Assam hill areas, assessment of the various programmes taken up for 
the development of the hill area3 during the Fourth Five Y~ar Plan 
was made. The physical and financial achievements of the various 
prog:ammes have been 8hown in the draft Fifth Plans of these hill 
areas. 

Regarding the Nilglris and Darjeeling hill areas, no separate 
programmes for the hill area3 were chalked out by the State Govern
ments for the Fourth Plan. For Darjeeling, toward the end of the 
Fourt Plan, Rs. 30 lakhs were sanctioned by the Centre for .advance 
action on integrated area development plan of Darjeeling Hill Areas. 
The State Government spent this amount on scheme relating to f'.Jre
sts, animal husbandry and dairying, power, education. urban deve
lopment and panchayats. 

Besides the asses,ment of the development programmes at the time 
of the preparation of the Fifth Five Year Plan, these programmes 
are also assessed at the time of the Annual Plan discussions when 
detailed discussions are held. During the Fifth Plan period the con
cerned State Governments have also been requested to send quarterly 
progress reports on their programmes. The plan outlays are ear
marked and as such Central aS3istance to these areas is tied up to the 
programmes. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 19-11-75]. 

Recommendation (S. No. 71-Para 4.14) 

The Committee are surprised that even though subsidies have 
been allowed by Government ranging fr..:>m 2.5 per cent to 50 per cent 
and aho 90 per cent of grant and 10 per cent loan was given to the 
States of Assam, Jammu and Kashmir and Nagaland and 50 per cent 
grant and 50 per cent loan was given to the States of Tamil Nadu 
and Uttar Pradesh for the development of these areas, no effective 
machinery was devised in coordination with the receipient States for 
evaluating the result, of the investments made. The Committee 
feel that the desired results cannot be achieved unles.3 there is clt~e 
and effective coordination between the various agencies concerned 
not only in the formulation of programmes/schemes but aho in their 
implementation. 

The Committee would urge that effective arrangements should be 
made by Government to monitor the progress of the schemes and 



evaluate the results achieved, so that wealmesses in the process of 
implementation are indentified in time and steps to accelerate the 
pace of development taken wherever and whenever required. 

Reply of Government 

Effective monitoring pre-supposes the formulation of a well 
defined and coordinated plan of action and effort in tl'iJ.s direction has 
been made by the formulation of i~tegrated area development plans 
for hill areas and tribal areas. The methodology of area plan formu
lation has also been recommended to the State Governments for adop
tion specially with regard to the formulation of plans for backward 
areas. It· is felt that once such plans get formulated concurrent 
monitoring as also e:r-post facto evaluation would be facilitated. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 19-11-75] 

Recommendation (S. Nos. 72-73-Paras '('15--4.17) 

The Committee note that the Government of West Bengal did not 
claim any assistance on this pattern for its hill areas during the 4th 
plan. 

The Committee would like to know the specific achievements made 
in the fields of Agriculture, Irrigation and Communication as against 
the targets laid down during the J4'ourth Plan, reasons for the soort 
fall, if any, In the targets and the programmes proposed to be taken 
up during the Fifth Plan period for securing accelerated develop
ment of hill areas. 

The Committee would like to be apprised of the achievements 
made in other fields such as education, Animal Husbandry, Forest 
and Soil Conservation and Health etc., and the programmes proposed 
to be -taken up during the Fifth Plan. 

Reply of Government 

There were separate Plans for the development of Hill areas of 
Assam and Uttar Pradesh during the Fourth Five Year Plan. A 
statement giving details of the targets and achievements dwing the 
Fourth Plan in these States is enclosed. As there were no separate 
Plans for the development of hill areas of West Bengal and Tamil 
Nadu during Fourth Plan, similar information in these areas is not 
available. , 

The Fifth Five Year Plans for the hill areas of Assam, West 
Bengal, Tamil Nadu and Uttar Pradesh have not yet been finalised. 



Hence detailed information is not available. However, tentative 
targets proposed for the Fifth Five Year Plan for the hill areas of 
Assam and Uttar Pradesh are shown in the statement (Appendix I). 
These targets are likely to be revised depending upon the Fifth 
Plan outlay finally agreed to. 

[D.O. letter No. PC(P) 9-27174 MLP dated 20-1-76] 

Recommendation (S. No. 73-Para 4.18) 

The Committee find that while broad outlines of the development 
to be achieved in the Fourth Plan in hill areas was outlined, the 
Centre does not appear to have carried out any systematic review at 
the end of the each year to see whether the financial outlays were 
being appropriately distributed over various sectoral activities. 

Reply of Government 

No special Central assistance was made available to the concerned 
States during the Fouth Plan to accelerate the development pro
grammes of hill ,areas. During Annual Plan discussions the various 
development programmes, being implemented in the hill ateas, were, 
however, reviewed. 

Special Central assistance is being provided during the Fifth 
Five Year Plan to supplement the Plan outlay being provided as 
part of the State Plan. During Annual Plan discussions, the re
quirements of the various sectors of development are reviewed in 
detail in determining the overall size of the hill area plans. 

[D.O. letter No. PC(P) 9-27/74 MLP dated 1-10-75] 

Recommendation (S. No. 73-Para 4.19) 

The Committee also find that the Government do not have any 
precise information about the progress made in the implementation 
of schemes like intensive agricultural development programmes, 
designing and testing of improved implements suitable to hill areas 
etc. 

Reply of Government 

I. Intensive Agricultural Development Programmes in hill areas 

The Indo-German Agricultural Development Project was started 
in Mandi (H.P.) in 1962. The project aimed at integrated develop
ment of farm operations including horticulture, animal husbandry 
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~d dairying. The project simultaneously aimed at strengthening of 
mfra-structure for raising production potential as well as organisa
tion of. supporting service, for supplies and marketing, storage and 
processmg. En~ouraged by the performance of the Mandi Project, 
the field of collaboration was extended to Nilgiris (Tamil Nadu) , 
Kangra (H.P.) in 1966-67 and Almora (U.P.) in 1969. Machinery, 
equipment and fertilisers required for these projects has been sup
plied by the Federal Republic of Germany. (F.R.G.). 

A brief resume of the major activitie, in these four projects is 
given below:-

(a) Mandi. The production of foodgrain in Mandi has been 
doubled (with 1963 as base year). There has been con
siderable increase in area under orchards and under irri
gation. A dairy plant, soil testing laboratory, sheep breed
ing farm, agricultural workshop, deep frozen semen bank 
and fruit canning and processing farm h<:.ve been set up. 

(b) Kangna. (H.P.) The activities in Kangra district include, 
supply of special fertiliser, seed multiplication and distri
bution. The programmes relating to high yielding variety 
of food crops, soil conservation and land reclamation, etc. 
have been undertaken. -

(c) Nilgiris.. (Tamil Nadu) Introduction of disease resistant 
varieties of potatoes through supply of quality seed, im
proving the supply of fodder, introducing package of 
practices in respect of paddy production, production of 
hill vegetables, distribution of fruit and spices plants, etc. 
have been undertaken. 

AImora. (Uttar Pradesh) Distribution of disease resistant potato 
seeds and introduction of lift irrigation weTe taken up. To develop 
animal husbandry in the district, sheep and wool extension centres 
were set up and Bouille1: sheep were supplied. 

All the projects have also a workshop each equipped with 
machinery supplied by the F.R.G .. in which project implements, 
vehicles, etc. are being maintained. 

In addition to the Area Developme:lt Projects that are being 
carried out with German collaboration, ther~ aTe hill region sub
plans for accelerating the integrated development of hill region such 
as U.P. hill areas, Niligiris, Darjeeling (West Bengal), Assam hills 



• 

87 

and Western Ghats etc. In these sub-plans, emphasis is being 
placed on development of agriculture and horticulture. 

n. Designing and testing of ' implements suitable fOT hill areas 

Under the Indo-German Development Project no separate project 
for design and testing of agricultural implements, was undertaken 
as it formed an integral part of the total area developmen project. 
Whereas heavy equipm.ent were obtained from We,t Germany for 
Project like Mandi, some of the smaller equipment specifically needed 
for hill areas were manufactured at the workshops set up under the 
projects. The department has developed and manufactured imple
ments which a:re suitable for being made as hand tools-pulled by 
Draught animals. These has been supplied at cost price to the 
farmers of Mandi and neighbouring areas. The manufactured im
plements included equipment sets for draught oxen with plough, 
harrow, cultivator, ridge, etc., disc harrows, hoeing equipment, roto
yators, hand tools such as hoes, rakes, forks etc. and simple thresing 
machines, apple sorting machines, tractor attachments etc. Since 
1964, 22,000 hand tools and 7,000 implements for use with draught 
animals have been manufactured and sold. 

2. During the Third Plan the Government of India, provided 
financial support for setting up 17 regional testing centres one in 
each State. Out of these, one was located in Mandi (H.P.) to deal 
with research, development and testing and popularisation of im
proved agricultural implements, suitable for the hill area'>. This 
Centre designed a number of useful implements for ploughing, 
secondary tillage, interculture and evaluated a number of hand tools 
provided under the programme. The implements found suitable 
were manufactured and distributed to the farmers. This Centre is 
now functioning under the control of the State Department of 
Agriculture. 

A research testing centre for design and development of agri
cultural machinery is being located at the Regional Research Com
plex at Shillong. This will meet the requirements of the North 
Eastern hill areas. 

A programme to distribute 50 sets of simple manually operated 
agricultural implements to tribal areas through the Agricultlural 
Universitie, is also being undertaken. 

[D.O. letter No. PC (P) 9-27/74 MLP dated 29-3-76] 
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Recommendation (S. No. 75-Para 4.22) 

The Committee further desire that a time bound progra,mme for 
the development of hill areas during the Fifth Plan period should 
be .drawn up in respect of the various fields of development and con
certed efforts should be made to ensure that these programmes! 
schemes are implemented according to schedule. 

Reply of Government 

Development programmes in identified hill areas of the country 
are now being implemented through the medium of Hill Area Plans 
which, although distinct, are fully integrated with the Annual Plans 
of the States. 

2. The schemes included in this are such as can be completed 
within short duration and are also designed to bring direct benefits 
to the local people in terms of increased production and incomes. 
Even th.ough, a time bound progra,mme has so far not been evolved 
over medium and long-term profiles, the strategy is to evolve such 
a programme over the short term period and to implement it on an 
annual basis: 

[D.O. letter No. PC(P) 9-27/74 MLP dated 1-10--75] 

Recommendation (S. No. 77-Para 4.%3) 

The Committee note that the pattern of Central subsidy and 
assistance as also the question of making additional allocation of 
central funds for the execution of the integrated area development 
plans to hill areas during the' Fifth Plan are under consideration. 
In the opinion of the Committee this should have been completed 
and announced before commencement of Fifth Plan. The Committee 
would like to be apprised of the decision taken in this regard. 

Reply of GoveI'IIIment 

Special Central assistance for the hill area deve1Ppment pro
grammes forms part of the total Central assistance that would be 
available during the Fifth Five Year Plan. A decision regarding the 
quantum of special Central assistance for hill areas will have to be 
taken along with the total Central assistance which would be avail
able during the plan period. Both the distributjon and pattern of 
Central assistance during the Fifh Plan period will be decided by 
the National Development Council. Till such time, it has beeln 
decided that for the hill areas, the liberalised pattern of Central 
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assistance which was in existence during the Fourth Plan period 
will be continued. During the first two years of the Fifth Plan 
Special Central Assistance of Rs. 40 crores has been provided for 
programmes in identified hill areas. 

[D.O. letter No. PC(P) 9-27/74 MLP dated 19-11-75] 

Recommendation (8. No. 83-Para 4.46) 

The Committee would like Government to enquire the above 
suggestions in all aspects and evolve an integrated approach to fight 
the endemic problems of scarcity prevailing in these areas. ThE:' 
Committee would like to be informed within 6 months of the con
crete action taken in this behalf. They further recommend that 

suitable information in this regard should be speCifically included 
in the Administrative Reports of the Ministry bf Agriculture and 
Planning Commission and the progress made reported to Parliament 
every year. 

Reply of Government 

In the Draft Fifth Plan, it is an accepted principle to have an 
integrated approach to tackle the endemic problem of scarcity pre
vailing in these areas, and the p~'ojects under the scheme in the 
Fifth Plan have beenlare being formulated accordingly. As regards 
inclusion of information on these projects in the Annual Repnrts. 
this is being done by the Department of Rural Development in the 
Ministry of Agriculture and Irrigation. In the Annual Plan docu
ment published by the Planning Commission, there is a section deal
ing with this particular programme. 

[D.O. letter No. PC (P) 9-27174 MLP dt. 30-7-75] 

Recommendation (S. No. 83-Para 4.46) 

The Committee need hardly stress that the success of the schemes 
in this behalf would be judged by the impact that they make on the 
areas and population which are at present drought prone and which 
are made self-reliant and in fact contributors to development. 

Reply of Government 

The Drought Prone Areas Programme being based on agriculture 
and animal husbandry development will be limited by the rainfall 
and the moisture conditions. Handicrafts may be able to 'provide 
some palliative. The scheme will have to be judged on th~ basis ,of 
improvement in these sectors subject to the overall potentIal of tne 

area. 
[D.O. letter No. PC (P) 9-27174 MLP dt. 30-7-75] 
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Recommendation (S. No. 88-Para 4.64) 

The Committee would also like to be apprised 'Of the progress 
made with regard to Rajghat project, the 'work on which is proposed 
to be carried out by the Control Board under the Chairmanship of 
the Union Minister of Irrigation and Power, with the Chief Minis
ters and concerned Ministers of both the States of Uttar Pradesh 
and Madhya Pradesh as Members. The Committee hope that a 
time bound programme would be drawn up for the completion of the 
project and that efforts would be made to complete it according to 
schedule. 

Reply of Government 

The Department of Irrigation bas intimated that it is proposed 
to set up a Betwa River Board for execution of Rajghat Project for 
which a Draft Bill has been prepared and is under consideration of 
the State Governments. The Betwa River Board has to prepare the 
programme for early completion of the Project. 

[D.O. letter No. PC (P) 9-27174 MLP dt. 30-7-75] 



CHAPTER-IV 

RECOMMENDATIONS IN RESPECT OF WHICH REPLIES OF 
GOVERNMENT HAVE NOT BEEN ACCEPTED BY THE 

COMMITTEE 

Recommendation (S. No.7-Para 2.4) 

The Committee regret to note that even after 27 years of Inde-. 
pendence and completion of four Five Year Plans, the Government 
have not finalised their strategy for the development of backward 
areas. The Committee are dismayed to find that the Committee on 
Backward Areas which was constituted as early as October 1972 to 
evolve a strategy for development of backward areas, has yet to 
give its formal report. The fact that some strategy for develop
ment of backward areas, has been outlined in the Fifth Plan, does 
not and cannot make up for lack of a considered report which was· 
to be given by this Committee so that this could form the basIs for 
informal discussion and taking of decisions in time for incorporation 
in the Fifth Plan. The Committee urge that the Committee on 
Backward Areas should finalise their recommendations without 
further delay and that this should be made available to Parliament 
at the earliest for informed discussion. Government should in the 
light of this Report and experience gathered in the field as well as. 
the approach set out in the Fifth Plan document, refine theN' 
strategy for the development of backward areas which should be
well-suited to the genius and potentialities of the areas. 

Reply of Government 

In pursuance of the recommendation made by the Estimates 
Committee, the work on the Report of the Committee on Backward· 
Areas was expedited. The report is now being drafted and is likely 
to be finalised shortly. The Report when prepared and finalised~ 
will be made available to the Estimates Committee. 

[D.O letter No. PC (P) 9-27174 MLP dt. 19-11-751 

Comments of the Committee 

Please see para 3 of the Report-Chapter I 
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Recommendation (S. No. 3I-Para ~.55) 

The Committee find that out of the industrial projects recom
nlended in the surveys, only 28 projects, involving a capital cost of 
Rs. 175 crores have been implemented or are under implementation 
while 15 projects involving an estimated cost of Rs. 285 crores, are 
under consideration of the financial institutions for financial assis
tance. The Committee can see no reason why there should be delay 
in processing of the 15 pending applications for projects which 
involve an estimated outlay of Rs. 285 crores when it is the prime 
need of these areas that industrial units should be established with
out delay. The Committee would stress the need for having time
bound programme to take decision on projects schemes so that 
those which are cleared can proceed to the implementation stage 
without delay and those which are found to be not feasible are 
rejected so as to leave open the field for submission of more accept
able proposals. The Committ~e reiterate that the time here is the 
essence of the matter and that decision on projects for development 
Qf backward areas should be reached without delay. They would 
urge that not only a tight time schedule for this examination should 
be laid down but a central agency should be nominated to see that 
it is adhered to and a regular report submitted in this behalf to 
Government at the highest level to obviate any procedural delays 
holding up prog.z-ess. 

Reply of Government 

As regards the Committee's observations relating to delays and 
the need fora time-bound programme, it may be noted that proces
sing of applications for assistance depends upon a number of factors 
like nature of the industry, complexity and size of a project, the 
quality of the project reports submitted by promoters, techno
economic viability of the projects, the time taken by promoters in 
supplying information and obtaining Government clearances, inspec
tion of sites, etc. However, some of the more important steps 
already initiated by the IDBI to follow up the project ideas identi
fied through the surveys, and minimise delays in meeting decisions 
have been outlined in the comments on earlier para 2.54. Since the 
IDBI also monitors periodically the progress of identified projects 
and keeps the Ministry of Industry & Civil Supplies informed about 
it,nomination of a Central agency to ensure sPeedy implementation 
of these projects does not seem to be necessary. 

[D.O. letter No. PC (P) 9-27\74 MLP dt. 20-1-76] 

Comments of the Committee 

Please see paras 6 and 7 of the Report-Chapter I 
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Recommendation (S. No. 31-para 2.56) 

In the case of projects which are already stated to be under 
implementation, the Committee would like Government to keep a 
close watch to ensure that these projects come up, according to the 
targets envisaged and that they attain full production as per sche
duled programme. 

Reply of Government 

According to existing procedures, holders of industrial licences 
are required to submit half yearly returns of progress in the pres
cribed form 'G' (under the RLIU rules) to the concerned Central 
Technical Authority, administrative Ministries and others. The Tech
nical Authorities make an assessment of the progress made in the 
implementation of the project licensed and make recommendations 
which may, in certain cases, amount to seeking a revocation of the 
licences. After the start of commercial production, the monthly 
progress of production is regularly monitored by the Technical 
Authorities. A close watch is, therefore, already being kept by the 
Technical Authorities and the administrative Ministries concerned 
in the implementation of the licensed projects. 

[D.O. letter No. PC (P) 9-27 MLP dt. 29-3-76] 

Comments of the Committee 

Please see paras 6 & 7 of the Report--Chapter I 

Recommendation (S. Nos. 39 & 40-Paras !o71 & 2.72) 

The Committee would like that the extension staff who are 
selected for rendering technical services should be persons of proven 
merit and standing in their field, with dedication to the cause of 
development, particularly of the backward areas so that they can 
help to surmount the difficulties which are bound to be experienced 
by the entrepreneurs in the initial stages. The Committee would 
like Government to so devise the conditions of employment of 
experts and their remuneration as to put an accent on the render
ing of technical assistance in tl)e real sense to the entrepreneurs 
in the development of the backward areas . 

... 
The Committee need hardly point out that there should be a 

system of a regular monitoring and review of the work of the agency 
established for rendering assistance to the small scale units in the 
backward areas so that difficulties encountered are overcome with 
the least delay, and the momentum for development is not allowed 
to be impeded in any way. 
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Reply of Government 

The technical and other staff to render industrial extension ser
vices in backward and other areas, is recruited by the Ministry of 
Industry & Civil SuppliesiDev. Commissioner (Small Scale Indus
tries) in accordance with the prescribed Government rules and 
procedures, which cover the terms and conditions of employment. 

Monthly Progress Reports containing information about the work 
done in the backward and other areas by the staff of the Small 
Industry Service Institutes, are already being received in Office of 
the Dev. Commissioner (Small Scale Industries), Ministry of In
du"try & Civil Supplies. On the basis of these reports, further 
guidancelinstructions are issued to the Directors of the Institutes, 
whenever considered necessary. 

[D.O. letter No. PC (P) 9-27174 MLP dt. 27-12-75] 

Comments of the Committee 

The Committee desire that the question of giving speCial incen
lives to the extension staff selected for rendering technical services 
particularly in the backward areas should be examined so as to 
make the conditions of employments more attra.ctive and to obtain 
~:the best results of the services of the experts in the field. 

Recommendation (S. No. 51-Para 2.104) 

The Committee are glad to note that the draft Fifth Five Year 
Plan has made a specific provision of Rs. 500 crores for the Tribal 
and Hill Areas and that these funds would be earmarked and would 
not be allowed to be diverted for other purposes. The Committee 
recommend that similar measures should be taken for earmarking 
funds for the development of other backward areas also particularly 
for areas like Eastern U.P., Bundelkhand, Danci.akaranya which 
.are homogenous units and for which the Task Force/Study Teams 
nave already recommended specific strategies for development. 

Reply of Government 

Unlike the sub-plans for the Hill and Tribal Areas, no special 
'Central assistance is being provided for other backward areas in
cluding Eastern Uttar Pradesh, Bundelkhand and Dandakaranya. 
Earmarking of funds for these areas is therefore not presently con
templated. 

[D.O. letter No. PC (P) 9-27/74 MLP dt. 1-10-75] 



95 

Comments of the Committee 

Please see para 10 of the Report-Chapter T. 

Recommendation (S. No. 6c.-Para 3.52) 

, '''"\ • 

The Committee note that the new strategy for tribal develop
ment for the Fifth Plan aims at two types of programmes-on prog
ramme for regions where there is tribal concentration to the extent 
of 50 per cent of the population and another programme for areas of 
dispersed tribal population. In the regions of tribal concentration, 
area development approach has to be adopted keeping f(Jcus un the 
problems of the tribal people. A sub-plan has to be drawn up for 
these areas which may present on integrated view of their problems. 
Guidelines to the States for the preparation (Jf tribal sub-plans were 
issued in December, 1973. The Committeee are informed that so 
far only 9 States have submitted their SUb-plans. Government have 
had experience of more than 20 years in undertaking development 
schemes for tribals and they should haNe evolved the strategy and 
approach for tribal development well before the commencement of 
the Fifth Plan so that no time was lost in launching .the schemes 
meant for 1mplementation during the Fifth Plan period. The Com
mittee would like the Central/State departments/agencies concerned 
and the Planning Commission to finalise these sub-plans before the 
end of the current financial year so that these could be implement
ed at least from the second year of the Fifth Plan period. 

Reply of Government 

In spite of 24 years of experience in Planning process, it has been 
observed that adequate organisational base for undertaking area
based programmes was yet to be developed in the States. Recognis
ing this lacunae, several measures have been initiated for correcting 
them. Since the area-based programmes involve collection of detail
ed data for project formulation and (Jther work connected thereto, 
the exercise would naturally take a long time. Therefore. it could 
not be possible to finalise all the sub-plans in 1974-75. Efforts are 
being made to finalise them as early as possible. 

[D.O. letter No. PC(P)9-27174 MLP dt. 15-7-75) 

Recommendation (S. No. 6c.-Para 3.53) 

In drawing up the sub-Plans, the Committfie have no doubt that 
Government will ensure that the people's representatives are ful1y 
and actively associated. 
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Reply of Government 

The suggestion ensuring full participation and association of 
the peopl's representatives in drawing up Sub~Plans is being 
brought to the notice of the State Governments. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 15-7-7!» 

Comments of the Committee 

Please see paras 13 & 14 of the Report-Chapter I. 

Recommendation (S. No. 89-Para 4.65) 

The Committee desires that the investigations in respect of Up~r 
Gangau should be completed expeditiously and necessary assistance 
should be exte'nded by the Central for its early completion. The 
Committee \Wuld like to be apprised of the progress made in this 
regard. 

Reply of Government 

The Upper Gangau Project is an inter-State Project between 
Madhya Pradesh and Uttar Pradesh. Owing to difficulties in the 
collection and exchange of data between the two Governments, the 
investigation and preparation of the project report on the dam is 
still in progress. The Department of Irrigation of the Government 
of India are doing their best to expedite the investigations. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 27-12-75] 

Comments of the Committee 

The Committee are not satisfied with the slow progress made 
with regard to the investigations in respect of the Upper Gangau 
Project. The Committee feel that even though the project is an 
inter-State one between Madhya Pradesh ami Uttar Pradesh, there 
is need to gear up the Central machinery to have a close and effec
tive co-ordiantion and for affording all the necessary assistance to 
the State Governments concerned for early completion of the work 
in connection with the collection of data and the preparation of the 
project report on the dam. 

Recommeadation (S. No. t5-Paras 4.80, 4.81, 4.82 and 4.83) 

The Committee are concerned to note that the Task Force on 
Dandakaranya set up by the Planning Commission as far back as 
June, 1972 is still in the process of finalising its report. 
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The Committee are surprised to note that at the time of set~ 
up the Task Force, no time limit was laid down for the submission 
of its report. This, in the opinion of the Committee reflects the
casual manner in which th.e development of Dandakaranaya has been 
dealt with by the authorities concerned. 

The Committee desire the Planning Commission to take effective 
steps towards finalisation of the rePQrt by the Task Force without 
further loss of time. 

The Committee also desire to be apprised of the suggestions made 
by the Task Force and the action proposed to be taken by Govern
ment thereon. 

Reply of Govemment 

In pursuance 'Of the recommendations made by the Estimates 
Committee, the work On the preparation of the Regional Plan f'Or 
Dandakaranya has been expedited. A Report on the Perspective 
Plan of Dandakaranaya Region lias since been prepared by the Town 
and Country Planning Organisation and is being considered by the 
Task Force. The finalisation of the recommendations of the Task 
Force would, however, take some more time. 

[D.O. letter No. PC(P) 9-27/74 MLP dt. 19-11-75] 

Comments of the Committee 

Please see paras 18 & 19 of the Report-Chapter I. 

Recommendation (S. No. ~Para 4.85) 

The Committee regret to note that even after 27 years of In
dependence, persons engaged in unclean occupations viz., sweepers 
and sca·nvangers, continue to live in the most unhygienic, insanitary 
and neglected conditions and the abominable practice of carrying 
night soil as hean load is stilI allowed to continue in the country. 
Although a scheme was initiated as far back as 1957-58 for giving 
grants in aid to the State Governments for supply of wheel-barrows/ 
handcarts and other accessories to scavengers, no visible progress: 
has been made in the eracUcation of this evil practice and as admitted 
by Government the scheme of impro"ing the working conditions of 
those engaged in unclean occupations, has yet to make the deSired 
impact. The Committee consider that since this scheme will now 
be implemented as a Centrally sponsored scheme and the entire-
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financial assistance for this programme will be provided by the 
Centre, it should not be difficult for Government to ensure that it 
is actually implemented in letter and spirit. The Committee would 
like Government to formulate a time bound programme f'Or the era
dication of this practice. They suggest ~at a total ban on carrying 
night soil as head load, by the end of the Fifth Plan, should be 
imp-osed by Government through suitable legislation. The Commit· 
tee further recommend that Government should announce their 
intention in this behalf immediately so that necessary action to pro
vide alternative means of carrying night soil by wheel-barrows etc., 
is completed by the C'Oncerned authorities in the meantime. 

Reply of Government 

A time bound programme to eradicate the practice of carrying 
night soil as head loads is not possible since the whole system is 
based on improvement of urban sanitation and the preparedness of 
the local bodies to assume adequa.te responsibilities in this regard. 
Furthermore, the question of providing alternative employment to 
sweepers and scavengers would alio have t<Q be considered. How
ever: it is impossible to impose certain rules through legislation in 
this matter. The State Governments were advised to do so as early 
as Third Five Year Plan period. In the Fifth Five Year Plan, a 
tentative allocation 'Of Rs. 4.40 crores has been provided. A con
crete programme is still under formulation in the Ministry of Works. 
Housing and Supply. Necessary schemes would be prepared and 
sponsored in the Central sector. 

[D.O. letter No. PC (P) 9-27/74 MLP dt. 15-7-75] 

Comments of the Committee 

Please see para 22 of the Report-Chapter I. 

Recommendation (S. No. 97-Para 4.86) 

The Committee further considered that it is imperative that the 
living conditions of scavengers who are the neglected sections of 
the C'Ommunity, should be improved. The Committee suggest that 
Government should provide houses, with modern amenities like 
water. electricity and improved sanitation, to this section of the 
community as per time bound programme, by earmarking specific 
funds for the purpose so as to create a visible improvement in their 
conditions of living. The ownership of these houses should not be 
dependent on the sweepers continuing in the service of the munici

.pajity, but should become 'their property. 
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Reply of Government 

Steps are already being taken to provide better housing facilities 
to the weaker sections of the community including the scavengers. 
Under the National Programme of Minimum Needs, a scheme of 
Environmental Improvement of slums has been included in the 
Fifth Plan for providing dwelling units and re-housing facilities to 
the slum dwellers. In the housing schemes of the Delhi Development 
Authority, reservation is made for the persons belonging to schenuled 
castes and scheduled tribes or Janta Category houses. The matter 
of providing more housing facilities to the scheduled castes and tribes 
was also consideted recently, at the Conference of State Ministers of 
Housing and Urban Development held at Bhopal on October 4-6, 
1975. The Conference expressed sa.tisfaction that the members of 
scheduled castes and scheduled tribes can derive considerable bene
fits ftom the existing social housing schemes. The Conference recom
mended that the State Governments should be advised to quantify in 
their Annual Plan allocations the amounts for housing for scheduled 
castes and scheduled tribes in the social housing programmes giving 
due consideration to the population of these communities. It was 
also recommended that the targets for providing these facilities in 
the Fifth Plan should be fixed and efforts should be made to ~chieve 
them. The Ministry of Works and Housing have taken up the matter 

with the State Governments in pursuance of these recom,mendations. 
In view of these developments, for the present, it may not be neces
saty to earmark funds for the housing schemes for the scavengers 
separately. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 20-1-76] 

Comments of the Committee 

Please see para 25 of the Report-Chapter I. 

Recommendation (S. No. 98-Para 4.87) 

'!'be Committee further desire that the progress made in the 
implementation of the above schemes should be included in the 
Annual Report of the Ministry concerned fOr the information of 
Parliament. 

Reply of Government 

Separate data is not at present being maintained by the 
Ministry of Works a~d Housing about the benefits being derived by 
the weaker sections of the community, including sC3vengers under 
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the various Social Housing Schemes. In view of this position, the
Ministry do not propose to give details in their Annual Report about 
the benefits derived by the weaker sections of the community under 
these schemes. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 20-1-76] 

Comments of the Committee 

Please see para 28 of the Report-Chapter I. 

Recommendation (S. No. 9t-Paras 5.6 &. 5.7) 

The Committee note that the present responsibility of the
Planning Commission in the Development of Backward Areas is t() 
evolve policies and programmes, to provide guidelines to the State 
Governments in the matter of identification of these areas and to set 
up Task Force/Committees for the preparation of integrat-=d plans. 
The Committee also note that the responsibilities of the Central 
Ministries are confiqed only to examine the technical details of the 
programmes/schemes for the development of backward areas and 
that the responsibility for their development is essentially that of 
the State GoveTnment concerned. 

The Committee are strongly of the view that with the present 
divided responsibilities for the development of backward areas the 
desired results cannot be achieved and the requisite impact made 
unless there is proper and effective coordination between the various 
agencies both at the Central and State levels which is of utmost im
portance for the implementation of the various schemes/programmes 
for the development of such areas. 

Reply of Government 

The emphasis laid by the Estimates Committee on the vital signi
ficance of coordination for the various programmes of development 
of Backward Areas is recognised. 

[D.O. letter No. PC(P) 9-27/74 MLP dated 3()..7-75J 

Recommendation (S. No. 99-Paras 5.8 & 5.9) 

The Committee have no doubt that with the overlapping of res
ponsibilities due to multiplicity of agencies and lack of coordination 
at various levels, the programmeS/schemes for the development of 
backward areas not only get unduly delayed, but their costs aOO 
get inflated. 
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The Committee, t.herefore, desire that suitable machfnery for 
proper and effective coordination of the various schemes/programmes 
for the development of backward areas in the various fields, should 
be evolved so that an integrated view is taken in the formulation 
.of these schemes/programmes and the progress made in their exe
-cution is closely watched and reviewed to facilitate timely remedial 
.action in the interest of speedier implementa'j::m or the plans. 

Reply of Government 

The observation made by the Committee is noted. The various 
agencies engaged in the development of Backward Ar.eas-the 
Central and State Governments and other institutions-are supposed 
to have defined the complementary ro~es as recorded in paragraph 
Nos. 5.1 to 5.3 of the Report. However, it is the intention of the 
Government to improve the degree of coordination for achieving 
-better results. 

As far as problem of ensuring effective coordination during the 
formulation of projects is concerned, keeping in mind the number 
and variety of agencies involved, it is felt that unless an integrated 
area development approach is adopted the required coordination 
would be difficult to achieve. We are persuing this and the sub
plans for hill areas and tribal areas which are now being prepared 
by various State Governments are at effort in the right direction. 
Such plans will further help the State Governments in monitoring 
the implemelltation of these plans and to take speedier reme/(iia] 
measures whenever required. 

[D.O. letter No. PC (P) 9-27/74 MLP dt. 15-7-75] 

Comments of the Committee 

Please see para 31 of the Report-Chapter I. 

Recommendation (S. No. lO2-Paras 5.23 & 5.M) 

The Committee note that a study of the levels of development in 
different parts of the country was carried out and published by the 
Programme Evaluation Organisation of the Planning Commission in 
1967 and since then no such evaluation has been carried out. 

The Committee consider it most unfortunate that the responsi
bility of monitoring and evaluation of the schemes envisaged for 
the development of backward areas in the Fourth Five Year Plan 
was not placed on any Central agency. No wonder that there is 
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lack of precise information available about the impact or otherwis& 
of the various schemes on the development of the backward areas 
in the Fourth Plan. The Committee consider that Government 
should without further delay nominate an agency at the Centre as 
also at the State level to monitor the execution of the scheme and 
suggest corrective remedial measures in the interest of proper and 
speedy implementation of the development projects in the backward 
ar.eas. 

Reply of Government 

The responsibility for monitoring the programmes of backward' 
areas development can best be discharged by the co'ncetned adminis .. 
trative Ministry and the State Government. The need for improving 
the system of monitoring and fOT taking up periodic reviews is being 
emphasized to the Ministries and the State Government'S. So long 
as the various programmes are administered by flifferent Central 
and State agencies, it may not be a feasible proposition to entrust 
the work of monitoring to a single agency at the Centre. 

[D.O. letter No. PC(P) 9-27/74 MLP dated 15-7-75} 

Comments of the Committep. 

Government should, however, ensur.e that effective steps are' 
taken for monitoring and evaluation of the schemes envisaged for
the development of backward areas so that precise information 1& 
available about the impact or otherwise of such schemes. 
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RECOMMENDATIONS IN RESPECT OF WHICH FINAL REPLIES 
OF GOVERNMENT ARE STILL AWAITED 

Recommendation (S. No.4-Para 1.19) 

The Committee note that Government had laid down criteria for 
the identification of economically backward areas but the question 
of refining this criteria is under the consideration of the Committee 
on Backward Areas. The Committee would like this to be expedited. 

Reply of' Government 

The Government has noted the recommendation of the EstimatelO 
Committee. 

[D.O. letter No. PC(P) 9-27/74 MLP dated 30-7-75J 

Comments of the Committee 

The Committee may be informed of the final decision taken by 
Gqvernment in this regard. 

Recommendation (S. No. 27-Para 2.50) 

The Commi~tee further desire that in ca,es where land in the 
tribals and backward areas is acquired for starting Public Under
takings and other big industries, adequate compensation thereof 
should be paid to the persons concerned at any rate not later than 
the specified time to obviate harrassment and facilitate their reha
bilitation. 

Reply of Government 

Acquisition of land and giving compensation for starting public 
undertakings and big industries comes under the purview of the 
Governments of States and Union Territories who are being re
quested to take appropriate action on this recommendation. 

[D.O. letter No. PC (P) 9-27 f74/MLP dated 19-11-75] 

Comments of the Committee 

The Committee would like to be apprised of the action taken by 
State Governments and the Union Territories in this regard. 

J03 
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Recommendation (S. No. 28-Para 2.51) 

The Committee are concerned to note that while Govet'nmEmt 
have given statistics of the number of industrial units which were 
issued licences during the period 1970-74 for being set up in the 
backward areas they have not been able to inform the Committee 
precisely about the number of units which have actually gone into 
production. As pointed out by the Committee in paragraph 52 of 
their Fiftieth Report on Industrial Licensing (1973-74) it has been 
the general experience that a large number of units which are licensed 
on paper, are not actually established. The Committee consider 
that this should not be allowed to happen particularly in the case 
'Of backward areas as non-e3tablishment of licensed units not only 
hold up progress and also adversely affect other projects in that 
sector. The Committee would, therefore, like Government to exa
mine without further delay the actual progress made in the estab
lishment of the units which were giveJ,;l licences during each of the 
last five years and inform the Committee about the number of 
industries actually esta,blishetl and the percentage of production 
achieved as compared to the licensed capacity. The Committee have 
no doubt that Government would not hesitate to take firm measures 
against those who have not made tangible progress and that it would 
be ensured that the defficiency is made good with the least possible 
delay. 

Reply of Government 

The reply is under processing and it is hoped tha,t it would be 
sent soon. 

[D.O. letter No. PC(P) 9-27174 MLP dated 29-3-76] 

Recommendation (S. No. Z9-Para 2.52) 

The Committee would also like Government to draw the requi.,rt;e 
lessons from the ex~erience of issue of licenses for establishment of 
industrial units during the last five years so as to evolve pTagmatic 
,gu.idelines which would ensure that the units hereafter licensed for 
backward areas go into production as per scheduled programme. 
The Committee would like to be informed of the guidelines which 
Government evolve after the aforementioned review is carried out. 

Reply of Government 

The question of evolving pragmatic guidelines to ensure that 
the units, hereafter licensed for backward areas go into production 



IbS 

as per scheduled progr&1hmt! is being ~xanuned by the Ministry of 
Industry and Civil Su,pplies. 

[D.O. letter No. PC(P) 9-f}.7/74 MLP dated 19-11-75] 

The Committee would like tt> be ibfonned of the final decision 
taken in the matter. 

Recommendation(S .. No. 36-Para %.65) 

The Committee consider that it would be desirable to link sub
sidy on capital investment to employment generation also. In view 
of ,the paramount need for creatiIlft new employment opportunities 
in backward areas, the industries which are approved for location in 
such areas should be required to give employment toa specified 
minimum number of pel"'3ons for becoming eligible for subsidy. 
Further 'the subsidy should be related to the promotion of aneilliari1!'s 
by the lar):!e industrial units so as to accelerate the process of 
development. .--.- , 

Reply of Govemment 

The question of Iinkin):! the Central Scheme of Investment Sub
sidy to employment generation, had been ~'ne iritb in detail by the 
Committee on Unemploymelntand aho bvtwo Working Groups 
wihich were set up by th~ Committ~e. This matter is presently 
under the consideration of the Ministrv of tndulltrv & Ctvil Sapnliec;. 
who are concem~ with the implementatlon of the Celltral ~herne 
of Investment Subsidy. The decision in this re~ard will be intimated 
to the Estimates Committee as soon as it is rearhed. 

(D.O. letter No. PC(P) 9-27174 MLP dated 1-10-75] 

~tIafiob. (S. No. 47-Para 1.80) 

The Committee note that the Khadi and Village Industries would 
be getting Rs. 185 crores in the Fifth Plan as compared to Rs. 101 
crores in the Fourth Pi3!'t. Govl!rMnefl't mould see that Khadi and 
vm.,e Industries are fully geared to undertake this enhance res
ponsibility andtbat they implement suitable measures in the field 
to ensure that productive vocation is gained for larger number of 
UDder-employ.ed and un-cmployed landlE!ss labour in fhe rural 
areas. 
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lteply of Governm._t 

The recommendation of the Estimates Committee has been 
brought to the notice of the Khadi & Village Industries Commission 
atld the Ministry of Industry and Civil Supplies for necessary action. 

[D.O. letter No. PC(P) 9-27174 MLP dt. 19-11-75] 

Comments of the Committee 

The Committee would like to be informed of the steps taken by 
the Khadi and Village Industries Commission and .the Ministry of 
Industry and Civil Supplies in the matter. . 

Recommenda~on (S. No. 5~Para 3.30) 

The Committee would like to be informed of the resulb! of the 
aforementioned survey and studies and the action taken by Govem
ment on them with particular reference to the pilot I?rojects under 
implementation and the new schemes being taken up during the 
Fifth Plan. . 

Reply of Government 

As stated in reply to paragraph" 3.28 and 3.29. the survey and 
studies mentioned in the report of the Estimates Committee are 
already in hand and will be completed as quickly as possible. 

[D.O. letter No. PC(P) 9-27174 MLP dated 19-11-75] 

Comments of the Committee 

The Committee would like Govemment to com'[)l~te the survey 
and studies as early as possible and to inform the Committee of the 
result thereof and the action taken by Government thereon. 

ReeommendatioD (S. No. 65-Para 3.5t) 

The Committee fUrther recommend that decisions on the recom
mendations made by the Sub-Commit1;ee aDpointed bv the Central 
Prohibition Committee regarding the tribals be taken as early as 
possible. 

ltepIy of Government 

The TeCommendations mane bv the Sub-Committee appointed 
by the Central Prohibition Committee 8l"P. presently under consi
deration Qf the Government at the hi~est levels. 

[D.O. letter No. PC(P) 9-27{l4 MLP dated 30-7-75] 



,Comments of the Committee 

The Committee . desire that the recommendations of the sub
Committee should be examined expeditiously and the Committee 
informed of the final decision taken in this regard. 

Recommendation (S. No. ~Para 4.66) 

The Committee would further like the Government ,to impress 
upon the authorities concerned for speedier finalisation of the report 
in respect of Urmil Dam and a time-bound programme drawn up 
for the completion of the project within the stipulated period. 

Reply of Government 

The Project Report has been received from the Government of 
Uttar Pradesh and is under technical scrutiny. The comments from 
the Government of Madhya Pradesh are awaited. It has been im
pressed upon the GoveI'nment of Madhya Pradesh to expedite their 
comments. A time-bound programme can be drawn up only after 
the project is sanctioned. 

[D.O. letter No. PC(P) 9-27174 MLP dated 1-10-75] 

Comments of the Committee 

The Committee desire that efforts should ~ made to obtain the 
comments of the State Government of Madhya Pradesh and the 
Committee apprised of the final decision taken by Government in the 
matter. _ i 

Recommendation (S. No. 91-Para 4.67) 

The Committee note that an agreement has been reached between 
the States of Uttar Pradesh and Madhya Pradesh in respect of Jamni 
Project and Lalitpur Dam. The Committee would urge that effective 
measures should be ,taken to complete these projects as per time 
bound programme. 

Reply of Govenunent 

The Department of Irrigation has informed that certain issues 
connected with the Lalitpur Dam are still to be sorted out between 
Uttar Pradesh and Madhya Pradesh Governments. The position with 
~ to Jamni Dam is still awaited from the State Governments. 

[D.O. letter No. PC(P) 9-27174 MLP dated 1·10-75] 
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Tile CQmD;l.it~ d~ that concerted efforts should. be made to 
~ ~ ~~ regardi,mg t~ Lalitw.?= Dam. soxted out ~eeJl. the 
State ~vernments concern.ed, and the Committee informed of the 
final position in this regard. 

NEW DELm; 

..:\PIll 22~ lQ'l6 

BOOa.kha 3, 1898 (S) 

It K. SINHA, 
ChtJ.irm.an, 

Estimates Committee. 
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APPENDD!U 
Analysis of fICtion takm by Government on tM rwcommmdatioru contained in tM 

69th Report of Estimates Committee (Fifth Lok Sabha). 

I. Total number ohecommendations 

2. Recommendations which have been acc{ pted by G( VCrT ment (fJide re
commendations Nos. 1,3, 5-6,9-17, 19-23, 25-26,32-35,37, .p, .... 3-46. 
48-50,52-58,62-64,66-70,72,14,75,18,79-82,84-87, 92-94, 100,101. 
103 included in Chapter II) 

Number. 

Percentagetotot~ 

3. Recommendations which the C( mmittee do not desire to purst:e in view 
of Government's replies (fJide recomnler dation Nc~. 2, 8, 18,24,30, 38, 
42,61,71-73,76,77,83,88 ireluded in Chaptea- III) 

Num1x-T . 

103 

15 

Percen tage to total 1 .... ·5% 

Recommendations in respect of which replies of GoverJlJIlent have not 
been accepted by Committee (fJid, recommendations Nos. 7. 31, 39,40, 
51,60,89,95,96,97,98,99, 102 included in Chapter IV) 

Number . 

Percen tag e to to tal 

Recommendatiol's in respect of which final r<>plies of lioverfmcnt axe 
still awaited (viderecommtndations Nos.4,27, :l8, 29,36,4 7,59,65,90,91 
in eluded in Chapt( r V) 

Number • • 
Percen tage to total 

III 
GMGIPMRND-LS n-77 LS-24-4-76-1054. 
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51. No .. Name of Agent 

WEST BENGAL 
'21. GraIitholoka, 

,5/1, Ambica Mookherjee Road, 
Belgharia, 24-Parganas. 

_22. W. New Man & Company, Ltd., 
3, Old COUl't House Street. 

SI. No; Name. of Agerit 

32. Lakshmi Book Stcn'8, 
42, Municipal Market, 
Janpath, New Delhi. 

33. Bahree Brotherl, 
188, Lajpat Rai Market, 
Delhi-6. 

Calcutta.; . '34. Jayna Book DepOt; 

. .23. Firina' K. L. Mukhopadhyay, . Chhaparw8Ia Kuan, 
6/1-A, .BanChharam, Akrur Lane. Karol Ba~h, New DelhJ. 
Calcutta-12. ' '. 35. Oxford Book & Statioaery CO .. 

24. Mrs., Manirna1a, Buys & Sella. 
128, 'Bow Bazar Street; 
C8Icutta-l2. 

'Scinma House, ConnaUlht Place. . 
New Delhi. 

:~. Mis. Mukerji Book HOWIe, 
BOok Seller, SB, Du1f L8Jle. 
Calcutta. ' ... 

DELHI 

~6. Jain Book Agency, 
CoImaught Place, New DeIh1. 

27. Sat NaraiD & Bona, 
3141, Mohd. Ali Bazar, 

. MOrl Gate, Delhi. 

28. Atma Ram & Sons, 
Kashmere Gate, Delhi-6. 

29. J. M. Jaina & Brothers, 
Morl Gate, Delhi 

39. The Central News Agency, 
23 190, Connaught Place, 
New Delhi. 

31. The English .B~k Store, 
, 7-L, Connaught Circus, 

New,DelhL , 

36. People's PublishiDg, HoUR, 
, Rani Jhansi Road, 

New Delhi 

37. The United, BOok Ageaq, 
48, Amrit Kaur :Market; 
Pahar GaDj, • 
New Delhi 

38. Hind Book HOWIe, 
82, Janpath, NeW Delbi. 

39. Book Well, 
4, Sant 'NirankariColony, 
Kingsway Camp, 

Delhi-9. 

40. Mis. Saini Law Pub1ishing Co, 
1899,Chandni Chowk, 
Delhi. 

MANIPUR 

41. Shri N. Chaob Singh, 
News Agent, 
Ram Lal Paul High School 
Annexe, Imphal.-MANIPtJR. 

... , 
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